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SHORT DURATION DISCUSSION ON

THE RECENT STEEP HIKE IN PRICES
OF SEVERAL ESSENTIAL COMMO-
DITIES CAUSING ACUTE

SHI? TO PECPLE

THE VICE-CHAIRMAN (SHRI M.

P. KAUSHIK: We shall now take up
the Short Duration Discussion. Yes,

Mr. Advani. Not here. Yes, Mr Kai-
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The Report on Aspects of Black
money in India by the National
Institute of Public Finance and
Policy under Dr. Raja Chelliah, now
a member of the Planning Commis~
sion, confirms what has all along
been known: that black money is
extensive and growing rapidly, Ac-
cording to the Report, the quantum
of black money in the economy
might roughly be estimated at Rs.
37,000 crores in 1983-84 or nearly a
fifth of GNP as against something
of the order of Rs. 10,000 crores in
1975-76.
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SEl & 1975-76 FauE  FrAEA
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“This is the true index of the bur-
den of evasion which falls most
heavily on a small honest (or help-
iess) section of the population for
it is this which support the exche-
quer through direct taxes.”
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SHRI N. K. P. SALVE (Maharash-
tra): It is an extremely important sub-
ject on which we are debating to--
day ...(Interruptions). It ig a serious

‘matter and I would expect you to
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show some sense of propriety which
you lack, Mr. Sinha.

SHRI INDRADEEP SINHA (Bhar):
We are very serious.

SHRI N. K. P. SALVE: 1 want to
address myself to the baslc issue

_which is involved in this subject which

Wwe are debating today. The situation
which the price rise has created is one
in which, it must be admiited, very
highly inflammatory speeches can be
made which can incite public opinion.
One can embellish one’s speech with
plenty of political Jargons and politi~
cal shibboleth and one can also derive
the satisfaction of very short momen-
tary political gains. But if the na-
tional interest has to be served and
subserved, I must submit, the matter
must be looked at with a much greater
degree of resiraint and much greater
degree of objectivity; otherwise such
speches will become plenty of barren
verbiage-tons of barren verbiage-with-
out an ounce of responsibilty to the
nationa) interest. In order to do justice
to the subject, we have to firstly pro-
perly analyse the present stafe of eco-
nomy and it is necessary for us to eva-
luate the track record of this Govern-
ment so far as the management of the
economy is concerned and S0
far as the management of
the oprice mechanism is concerned
and, therefore, it is also essential to
assess the totality of the sifuation in
which this extremely crucial policy
decision has been taken, which policy
decision impinges on three exiremely
important aspects of the economy:
one, the disconcerting balance of pay-
ments position; two, the trend of ine
creasing subsidies far in excess of the
subsidy quantum envisaged in the
Seventh Plan; and three, losses of the
public sector wundertakings. Finance
Minister has said any number of times
unequivocally anqg categorically and
so hag the Prime Minister. Some deri-
sive reference was mad to what the
Prime Ministe rsaid about sacrifice of
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the people to which I will advert a
litile later.  But this decision of price
rise is an extremely unpleasant de-
cision and it is an extremely painful
decision; but I wan{ to make i. clear
that this decision has been taken nei-
ther impetuously nor at the spur of
the moment nor a decision which they
were compelled to take having been
pushed into the corner where we had
no option left over. Ii is best that a
decision, hard decision, an excrucia-
ting decision is taken when you are at
the top of the world, when you are
in g position of strength and when
your options are open rather than be
pushed into a corner of compulsions
by circumstances, where you have
no options or no choices left, There-
ifore, we want to make it clear and
reiterate that this is a decisicn which
has been taken after mature considera-
tion. It is a deliberate, conscious de-
cision.  Also, Sir, when the decisions
were laken, as our leaders have ex-
plained to us in detail, we were fully
aware of the likely repurcussions, po-
litical repurcussions, economic repur-
cussions. We were aware of the
reactions of the people at this junctyre
if there was going to be a price rise.
We were also conscious of what the
role of the politicians and the opposi-
tion parties was likely to be under the
circumstances. Therefore, this Thas
not come as a surbrise to us. They
were bound to exploit the situation.
They have been hopelessly mauld and
maimed in the Lok Sabha elections
and after fourteen months if they
were going to have an opportunity,
they were going to stick to it for the
sake of their lives just as a drowing
man stickg to a straw. Anyway, we do
not blame them. But I am sure, Sir.

‘they would not want to take an un-
,;principled and unscrupulous political
;advantage of the discontent in the
country on the question of price rise.
"But what is the basic issue in  this
price rise? This has to be considered
very objectively. Thig I put, in all
‘humility, before the Opposition, to
kindly consider, whether or not this

!
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is the issue and the issue, according
to me.....

SHRI PARVATHANENI UPENDRA
(Andhra Pradesh); Thank you for ad-
mitting that there is discontent in the
country. You have made at least one
truthiul statement.

SHRI N. K. P. SAVE: I have not
the least doubt Mr. Upendra, that
there are going to be harg decisions,
in which there ig going to be discon-
tent and this is going to get some
short-term political advantages and
some shorf~term political mileage to
you. But in the long run, the same
thing will be repeateq which happened
in 1984. We do not want ycu to take
care of our political interests. We will
be very happy if you people are capa-
ble of looking after your interests so
that we have at least some sort of an
opposition in the Lok Sabha to look
at which we will not need a micro-
scope. Please listen to me,

According to me, the basic question
is, whether the burden of price rise
on the people is attributable to the
inefficient and wunsatisfactory track re-
cord of the management of the eco-
nomy and the price mechanism by the
Government, or, whether, despite a
commendable managemnt of the co-
nomy and a strong economy, the de-
cision has been taken from g posilion
of strength to firmly avoid a future
financial and economic crisis ang to
ensure an accelerated economic growth.
If it be the latter, that is, the perfor-
mance of this Government so far as
the management of the economy
and the price mechanism
is concerned, has been very efficient,
has been very able, has been very
satisfactory and if the state of the
economy, overall economy, is
highly satisfactory and if we, from
a position of strength, had to take cer-
tain hard decisions, to safeguard our-
selves against an impending crisis in
the months to come and the plausibi-
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lity and the possibility of our being
required to abridge our pians, to cur-
tail our projects, to cut on our invesi-
ments, whether or not this was the
right time to take a decision  discon-
tent of the people notwithstanding. I
would request you to base the deci-
sions which have been tfaken on the
sound principles of public finance and
not on dubious considerations or on
short-term political gains. Therefore,
1 wil] come now to the subject of the
state of the economy straightaway to
make my point clear to you, Mr. Upen-
dra, to the Members on the other side
and to the House. ’

Now, Sir, what are the salient fea-
tures of our economy today? Look at
our overall economic growth the in-
dustrial growth, the agricultural
growth; buoyancy in in-
vestments, buoyancy in tax collections,
price stability. Let us put them to a
very hard test, to an acid test, to
determine whether the decision taken
is entirely in the national interests or
not. If it is in the national interest,
then, whatever you have said, we have
a right to ignore them, we have a
right to disregard them and, in fact, to
look upon it with contempt.

SHRI VIRENDRA VERMA (Uttar
Pradesh): Thank you.

SHRI N. K. P. SALVE: What about
the overall growth in GNP? 5.3 per
cent in the Sixth Plan which is more
than the one that was envisaged in the
Plan it self. In 1985-86, it is round-
about 5 per cent. How many develop-
ing countries are there in the world.. .

SHRI INDRADEEP SINHA - On
what base? Calculation on what
basis? What is the base year?

SHRI N. K. P. SALVE: Base year
is 1977,

SHRT INDRADEEP SINHA: No.

SHRI N. K. P. SALVE: 1960-61.

[ RAJYA SABHA ]
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SHRI INDRADEEP SINHA.: No.
You take a base year (1979-80) wnen
production was particularly low and
then show a magnificient result. That
is jugglery.

SHRI N. K. P. SALVE: I do admit
that there can be plenty of jugglery
in statistics, Mr, Sinha, lies, damn
lies statistic. But at the same time...
Would you please listen to me? Con-
sistently have we not been determin-
ing our growth on the same basis? We
can reach different results differently-
in statistics, but so long as there is
uniformity in the meithod of calcula-
tion, it gives you an idea of the
growth. May be in absolute terms one
may have something {o say, but as.
long as in ferms of percentages we
have been adopting a consistent ap-
proach, consistent calculation, you can-
not find fauit with it just now. And
therefore this growth rate is there
which is an indicia of the overall
econcmic development of the country’
as such.

And what about the indus-
trial grow:ih Industrial growth
in the first six months in 1985-
86 has been in the vicinity of 6.3 per
cent and in the month of October and
November, it was 8 per cent. = These
figures are absolutely cast iron and
nobody I think will raise serious
doubts about the figures I am men-
tioning in the House. The policy ini-
tiatives of Government have created
an unprecedented buoyant investment
climate coupled with higher savings.
There is higher saving and there is 1n
extremealy buoyant investment climate
which have been accepted by every
one concerned. Power generafion in
the year ending 31st December, 1985,
is more by 8.2 per cent. It has certain-
ly not reached the optimal point but
we have done a lot and a lot needs
to be done. But this is the indicia of
the management of the overall eco-
nomy. Saleale steel has increased by
12.9 per cent. The production of
salesable steel has increased and that
of fertilizer by 10.3 per cent Railways
have created an all time record in
freight traffic movement and the ports
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have handled higher quantities of
cargo by 13.2 per cent.

The Central Plan outlays were step-
Ped up by 15 per cent, which I am
sure.. .

SHRI DIPEN GHOSH (West Ben-
gal): Leave something for tomorrow,
Mr. Salve. You are quoting from the
President’s Address.

SHRI N. K. P. SALVE: Does it
make it inaccurate? Doeg it make it
untirue?

P ke

SHRI DIPEN GHOSH: Anyway,
leave something for tomorrow.

SHRI N.K.P. SALVE: You will
have enough tomorrow to shut you
up. You please listen to what I have
to tell you today... (Interruptions)
Mr. Dipen, what I am trying to tell
you is that there is a certain common
area in the debate today and the de-
bate tomorrow, and the common area
is evaluation of the performance of
the Government.

SHRI DIPEN GHOSH: Throw some
new light?

SHRI N, K. P. SALVE: You want
some new light? All right. Let me tell
you something. What about agricultural
stocks? 1 do not know whether you
bave an idea of that. Agricultural
stock today are 25 million tonnes.
These figures are not there in  the

President’s Address. It is an increase -

of 15 per cent. And our output in agri-
culture is likely to be 150 million ton-
nes. That is not from the President’s
Address. There is an extremely
satisfactory food situation which has
made it possible for us to give highly
subsidised food to the Scheduled
Castes and Scheduled Tribes and ex-
pectant mothers and children, (Inter-
ruptions) To Scheduled Casfes and
children and Scheduled Tribes also.

PROF. C. LAKSHMANNA (Andhra
Pradesh): It is only Scheduled Tribes.
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SHRI N. K. P. SALVE: You will
have your chance. You can say what
is wrong. '

SHRI PARVATHANENI UPENDRA:
It is only Scheduled Tribes.

PROF. C. LAKSHMANNA: This is
a point which we have been conti-
nuously stressing,

THE VICE-CHAIRMAN (SBRI M.

P. KAUSHIK): Prof. Lakshmanna let
him carry on.

SHRI N. K. P. SALVE: Please have
some patience. Will you have your
turn or not? ‘

THE VICE-CHAIRMAN (SHRI M.
P. KAUSHIK): Mr. Salve, please

don’t address him. You please carry
on.

SHRI N. K. P. SALVE: The foreign
exchange reserves {oday stand at
6,500 crores...

SHRI DIPEN GHOSH: This is the

whole difficulty with Mr. Salve.
THE MINISTER OF FINANCE

(SHRI VISHWANATH PRATAP

SINGH): This is for the whole area.

In this tribal area whoever is there.
Even ' Scheduled Castes are there.

THE VICE-CHAIRMAN (SHRI M.
P. KAUSHIK): Let him have his say.
Your chance wiil also come.

SHRI N. K. P. SALVE: Sir, they are
blinkers on. The oniy
thing is, they disturb me. If they have
the patience to listen, I will explain.

THE VICE-CHAIRMAN (SHR;r WM.
P. KAUSHIK): Just ignore them.
Please carry on.

SHRI N. K. P. SALVE: The foreign
exchange reserves are extremely
satisfactory. We have Rs. 6,500 crores
which is ten times higher than it was
a decade ago. Sir, there have been.
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higher imports. The growth of ex-
ports has been marginal and there
have been higher imports primarily be-
cause of petroleum products because
of oil, fertilizers and sugar, and that
has created a disconcerting” position
so far as the balance of payments
position is concerned. So far as our
foreign debt is concerned, it is
well uynder control. This is about the
general economy as a whole of the
country wvis-a-vis their management.

Now let us come to tax collections.

I remember, Sir—Nirmal is- here—
when the policy announcement was

made last fime during the budget dis-

cussions and certain budget proposals
were put forward, there was a scath-

ing indictment by the opposition par-

ties, particularly the parties belonging

to the left side, CPI and CPI (M),

that the entire budget proposals were
a sellout to the rich and the affluent

and that larger burden is cast on the

poor. That is the burden of the song

‘even today. What has happened as
" a result? At that time they very
vehemently said it. Do you want ra-

tional, reasonable and pragmatic rates .

of taxation and higher and buoyant
tax revenues or do you want a populist
measure of extremely unrealistic
rates of taxation and lesser collec-
tion? This is what we have been talk-
ing for several years. Ultimately there
came a Prime Minister and a Finance
Minister who could muster enough
courage to deviate away from popu-
lism and take to a more realistic ap-
proach. Laws of economics are ruth-
‘less and political shibboleths and poli-
tical expediency is not something to
which the laws of economics ever
yield. First -attempt was made to
rationalize taxation, first attempt was
made to make the direet taxes more
reasonable. Here we have the result.
We have the result of having the
highest growth in the collection of
‘taxes in the decade. The growth rate
is 22 per cent which is the highest
:dn the decade, for which the Prime
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Minister and the Finance Minister
are rightly entitled to highest com-
pliments and congratulations. The
Seventh Plan target is envisaged in a
figure of 1,39,000 by way of tax col-
lections. We have no doubt whatso-
ever in our mind that with such a

: pragmatic approach we wiil be able,

by the end of the Plan to reach the
figure of 1,39,000. I want to refer to
what one of the economists has said
about income tax, because the honour-
able Member referred to the Chelliah
Report which said there is a massive
amount of black money ‘which is con-
cealed, which has not been subjected
to taxation and it is that money which
is creating havoc in the economy of
the country. No one can dispute that
existence of black money is perhaps
the biggest menace to our economy,
that is the biggest threat to our eco-
nomy. But if it has to be taken out-
a populist measure is not going to take
it out. You have got to have such
measures which are effective and effi-
cacious, and if there was an effective
and efficacioug measure, it has been
taken by Mr Vishwanath Pratap
Singh.

This is the Times of India of 24-2-
1986 in which an eminent economist
says about income taxe—and the
honourable Member who initiated the
debate will be happy to know what he
pas to say:

“The Government’'s achievements
in the economic sphere have been
equally impressive. At the end of
January the income tax was yield-
ing Rs. 658 crores more than the
Rs. 1,600 crores it noted last year.
Even without taking into account
the possibility of a further rise in
the last quarter, a normal occur-
rence, this increase means that some-
where around Rs. 10000 crores of
previous concealed income are being
declared this year as a direct conse-
quence of lowering of the tax.”

This is not what I am saying; this is
not what my party is saying. This is
from the Times of India of 24-2-1986.
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My respectful submission. Sir- is a
very pragmatic; a very highly resull-
oriented policy has been enunciated
and followed. Not only was it kept at
the theory but there has been a very
vigorous implementation of the policy,
as a result of which this is where we
have come. Assuming, but not conced-
ing that there is Rs. 37,000 crores of
black money concealed under the
table, here is an attempt, here is an
approsch, which will bring out the
entire money some day, if not today.
in one year we cannot set right all

the wrong which has come about in-

decades. But
policy and the manage-

the preceding several
surely the

ment is efficient, is result-oriented and

is showing result is borne out by this
evaluation assessment which has been
made of the tax administration which
is an extremely important weapon so
far as the economy is concerned.

Sir, what about the price stability?
About the price stability, I would like
to quote to some figures. In 1981-82
inflation  in the country  the overall
inflation, was 9.3 per cent, The next
vear it was 2.6 per cent. In 1883-84 it
was 9.5 per cent. In 1984-85 it was
7.1 per cent. Between April to Feb-
ruary it was 3 per cent. And in 1983-
86 the increase is the lowest for geven
years. :

SHRI DIPEN GHOSH: How much
together during the last six years?

SHRI N. K. P. SALVE: Answer to
that, Mr. Vishwanath Pratap will give
you if he thinks it is important
enough. But I want to tell you and
the students of Economics will under-
stand, and I am addressing to Mr.
Nirmal—that this massive deficit was
there in the Budget. Perhaps it was an
all-time high deficit that was there in
the Budget. If that deficit had not
been absorbed by the growth in the
economy, would we have ever achiev-
ed this price stability which we have
achieved? It is an accident that we
have achieved so much economic
growth? We have achieved buoyancy
in investment. We have achieved buo-
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yvancy in savings. We have achieved
buoyancy in collections. And we have

"Dbeen able to keep this stability despite

the massive deficit in the Budget. Is
it no tribute to the management, io
the efficiency and the manner in
which the entire economy of the coun-
try has been managed? Has a wourd
been said about all these aspects of
the matter? You can run us down that
the price rise ig breaking the back of
the poorest of the poor. Surely- one
can  go on  gd infinitum and ad nau-
seam. That is not going to solve the
problem. Please do understand the
real motive, the economic rationale,
the prudence and the wisdom behind
the decision which the Government
was compelled to take the decision.

In this context and in this view of
the state of the economy and the per-
formance of the Government, let us
analyse the rationale and the souna-

" ness of the price rise. I do not want

to leave it here; I want to go further
and I want to deal, item, how the
situation is  vis-g-vis this decision and
how sound and how imperative and
how wise the decision was in the na-
tional interest: in the long national
interest, whatever may be the politi-
cal repurcussion which we might have

been suffering at the moment.

Sir. I come immediately to the ques-
tion of subsidy. I want to make it
absolutely clear that at this stage of
the development of the country and at
this stage when a large section of our
people is round about the poverty
line or below the poverty line, it is .
absolutely imperative that we conti-
nue the subsidy. We cannot dispense
with the concept of subsidy. But the
question is, if you don’t rationalise
the subsidy, if you are not going to
regulate the quantum of subsidy- some
day the whole concept, not only the
subsidy but the entire concept of plan-
ning, the entire concept of well rega-
lated economy is likely to go haywire.
I want to put these figures. It is ex-
pected that the total subsidy involved
in the Seventh Plan would be of the
order of Rs, 16.805 crores. If the pre-
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sent race continues and if the growtin
of the subsidy is not checked tor
whichever reasons—there is large con-
sumption of items on which there is
high subsidy, five or six items; because
there is large consumption, there is
high subsidy—if this is not checked
" then the estimated subsidy by the end
of the Seventh Plan is expected to be
Rs. 41,000 crores. Can this jcountry
afford this- subsidy without putting its

entire Plan projects, absolutely
4 p.M. haywire, without making the

estimates of the entire Plan
look utteriy ridiculous? If these figures
are correct, can this Government be
blamed for taking certain measures
which it considers rational to frame
the long-term policies,
policies and the fiscal policies so far
as the ilnplementation of the Plan is
concerned?

Now, let us evaluate the position of
the subsidies. We give a subsidy of 65
paise per kilogram of wheat- 64 paise
per kilogram of rice and 95 paise per
kilogram of fertilizer. The food sub-
sidy in 1983-84 'was Rs. 1,31 crores,
which rose to a massive figure of Rs.
2,900 crores in 1984-85 and further 1o
Rs. 3,700 crores in 1985-86. Can vou
allow this geometric multiplication of
subsidy and want the Exchequer not
to bear this sort of burden?

SHRI INDRADEEP SINITA: Please
explain why was this rise in subsidy?

SHRI N. K. P. SALVE: I will come

to it. Higher the consumption of these
items . . .

SHRI INDRADEEP SINHA: Is there
a higher consumption?
higher consumption.

SHRI N. K. P. SALVE: Certainly
there is a higher consumption in fer-
tiliser, in petroleum products, in
everything.

SHRI INDRADEEP SINHA: You

were talking of foodgrains not of fer-
" tiligers, »

the economic |

There is no*
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SHRI N. K. P. SALVE: 1 am talking
of foodgrains fertilisers, petroleum
products, handioom; Dhotis - and hand-
loom Sareeg and on all these there is
an increase. Unless there is increase
in the consumption of these, the sub-
sidy cannot increase.
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SHRI INDRADEEP SINHA: You
should get the actual figures from the
public distribution system.

SHRI N. K. P. SALVE: 1 cannot
argue like this. When it is your turn
you can refer to it. This sort of cheap
gimmickry does not pay.

SHRI INDRADEEP SINHA: Why
don’t you give the off-take figures.

SHRI N. K. P. SALVE: If you think
in the figures that 1 am quoting there
is anything wrong, when it is your
tfurn- you will be able io point out
that we have been relying upon wrong
figures, on ‘wrong assumptions and
that our conclusions are wrong. In the
meanwhile . . .

PROF, C. LAKSHMANNA: I want 1
simple clarification.

SHRI N. K. P. SALVE:
yielding, Sir.

I am not

THE VICE-CHAIRMAN (SHRI M.
P. KAUSHIK): Plase don't start a
dialogue.

SHRI N. K. P. SALVE: I am not
vielding. This sort of dialogue 'is not
of my choosing at all. There are inter-
ruptions, When I start replying they
start interrupting. I can understand

‘they do not like the figures they don’t

like our assumptions, they don’t seem
to be liking anything rational coming
from us because it doeg not suit their
political convenience.

I maintain that the subsidies are

~ exceedingly heavy and the growth of

subsidies is also very heavy. If there
may be some miracle by which it can
be pointed out that there should be in-
crease in consumption of items and
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Vishwanath Pratap Singh will de-
crease, I will certainly be happy that
they should point out when their turn
comes,

Sir, a hue and cry is made when
there is a reduction in the amount of
subsidy. Take for instance the reduc-
tion of subsidy on the kerosene. The
poorest of the poor trusted us and
sent us to Parliament here. We: are
here and in several other State Legis-
latures also we are there. In my own
State—Maharashtra—we are trusted
by these people. We are also worried
about their lot. But these people who
are resting the barrel of their guns on
the poorest of the poor say that the
withdrawal of subsidy or increased
price of kerosene which is an indirect
reduction on subsidy is a heavy bur-

den. But would one care = to evaluate
what the heavy burden is likely
to be? We have very -carefully

looked into this matter and we esti-
mate actually that the subsidy on

kerosene before the price rise was 85-

paise per litre. After increase it is 71
paise per litre. It is 14 paise per litre.
And assuming that in a month there
is about five litres of consumption per
family in the villages, the total burden
cast on a family because of the with-
drawal of the subsidy oy reduction of
the subsidy is 70 paise. I concede 70
paise itself is a burden; but in the
larger national interest the burden of
70 paise is perhaps the lowest that
could be cast on a person. It works
cut fo 70 paise per family every month
en five litres of kerosene which they
consume. That is one ‘way of looking
;at the item. Therefore, submitf that
‘the gsubsidy was absolutely inevitable
and it was essential that these changes
were made.

Now, let us examine the balance of |

payments position and the entire price
rise from the balance of payments
position. There is a rise in the petro-
leum products. Then we will be work-
Member wanted me to give some more
figures about fertilisers, ete. I want to
submit, Sir, it was envisaged in the
terminal year of the plan that the
total growth of consumption in the

!
I
!
i
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petroleum and petroleum products
would be 38 per cent, In the first year
itself of the plan that-is 1985-86, the
growth which has come about is 40
per cent, whereas in 1984-85 the total
amount spent on import of crude,
petroleum and petroleum products
was Rs. 3,500 crores. In 1985-86 it has
increased to Rs. 4-600 crores. The im-
port of petroleum and petroleum pro-
ducts in 1985-86 are over 30 per cent
which Is higher than 1984-85. Actu-
ally one needs to understand as to
what is the position? There is a lot of
criticism that the price of petroleum
products has gone down in the world
market and why it has been increased
in our own country? The mechanics of
determining the price may well be

‘appreciated. The burden cost of crude

imported was Rs. 2,600 per tonne,
whereas the average imported price
during 1985-86 was Rs. 2,450 per tonne.
That is the price of crude imported in
1985-86 has gone down and still why
is the average rate of petroleum
higher? And the reason here is for
anyone to understand. Earlier in 1984~
1985 our imported crude was only 20
per cent and the indigenous production
was 80 per cent. This year our import
is 33 per cent and indigenous is 67
per cent. ‘As a result of this, the ave-
rage price per tonne of the oil during
'984-1985 was RS. 1,625 when the prices
were higher. And when the prices of
the imported crude had fallen, the
average price has come to Rs. 1,635.

Then there is also one more aspect
of the matter which I want to bring
tc the notice of this House that is re-
garding balance of payments position.
Sir, if we are going to allow the con-
sumption of petroleum and petroleum
produets unchanged, then. we will
have to depend more and more on im-
ports. Depending more and more on
imports without sufficiently augment-
ing our exports then we 'will have to
borrow money from foreign countries.
We will have to borrow loans fo pay

.off our bills on petroleum and petiro-

leum products. When we will be work-
ing ourselves into a debt trap, which
will take us into the throes of a1 debt
frap. '
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Sir, what about the history of 15
countries which are today in the
th-oes of a debt trap, out of which
they cannot go. These 15 countrieg are
on the anvil of the political conven-
tions. Either they will be involved in
a cataclysmic upheaval or politieal
unheaval where it will be followed

by anarchy, lawlessness. violence and-

disaster. If that is not ever averted
the international banking system will
collapse. In any case both will mean
disaster. In geveral countries includ-
ing countries- like Nigeria, Mexico,
Venezuela which export oil, a better
plan was evolved. I am putting this
for the simple reason, it was our soft
option. Today our foreign debts were
very- well managed. Perhaps when the
1"F loans become due they 'will be
.t anxious to refinance .that loan
repayment. But we do not want any
loans from IMF. We do not want to
enfrap ourselves into debt. Whatever
we have done ig well within our con-
trol. well within our resources, then
we will be able to pay and if you want
to avoid this debt charges because we
hive the history and are you going
to learn lesson from the existing sthte
of affairs of these 15 countries ‘who
exercised ‘soft options. We are not
‘yielding to any coercion. duress or
suppression. They thought it was best
to go in for large amount of borrow-
ings from abroad, perhaps, for illu-
sory growth, perhaps for internal
things. Then what Thappened. The
growth was never adequate enough
for them to enable them to repay
their foreign debts. Whatever the GNP
of developing countries, the entirety
of GNP cannot be in foreign exchange.
They have not been able to pay their
foreign debts. They will not pay. A
Plan was evolved where they thought
the inflation in those 15 countries will
be checked, Where they thought if the
inflation is checked and more mar-
ket oriented adjustments were made,
they would be able to repay and for
this purpose, further 20 billion loans
had to be given to these 15 countries
ard what is the result. I am reading
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essenian copintodities
from the Economic Times, The Debt
Bomb about Mexico. What is being
written here.

"“The Mexico was supposed to be
the showcase of how the Baker Plan
would work. These expectations
have been totally upset by the sharp
drop in oil prices in the last .couple
of months. Mexico’s oil earnings
suftered badly and the country now
required 10 billion more in the new
‘loans in 1986 to stay afloat. This
way we need 6 billions more  than
what was originally envisaged. In
the end it is 'written that on the
balance, the debt bomb can hardly
be said to have been defused. 1t is
ticking, and the likeliest candidate
for an explosion could well be
Mexico”..

Do you want our country to be the
16th one? Do you want us to go on
with wreckless import or do you want
that signal to be properly given at
a time that we are not going to im-
port beyond what we can pay for out
of our own resources and if we are
determined to indebt ourselves fto
borrow only to, the extent that we are
able to pay out of our own resources?
Is there not to be restraint on the im-
port of this item which can go on in-
creasing ad-infinitum which we cannot
just afford, which we cannot just
allow and therefore to prevent our
selves from a debt trap whether inter-
nal or external. the external trap i:
far more pernicious and far more dan-
gerous than the internal trap. it i
necessary for ug to take appropriat:
austerity measures, it is necessa:ry fo
us to tighten our belts and anc
that is what is sought to be done
In the end- Sir, I only want to dea
with the third aspect of the matte
and it is regarding the prices of th
coal. The coal prices have been in
creased. But what is the positio:
of the coal sector? The position of th
coal sector is so appalling that the:
would say and they themselves sai
that time has come that there wa
absolute necessity either to collaps
on the one side or to increase th
prices. What is the situation? Th
prices of coal were raised by Rs. 2
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.e. 13.8 per cent. No price js increased
in soft coke used as domestic fuel.
This price revision was the first in
wo years. The last rise was in Janu-
ity 1984, Before the latest price in-
rease, Coal Companies were making
1 10ss of over Rs. 1 crore per day.
Zan you allow this sort of a trend?

Jow long will you allow this sort of

1 trend? Will it not herald total insol-
repcy on us. Therefore, .if the coal
prices have been raised. this is the
rationale. There has been consider-
tble criticism of our Party that very
‘lose to the heels of the Budget Ses-
iion, this sort of announcement was
nade tinkering with the administered
srices. We. ourselves protested to the
Tipance Minister and Prime Minister
‘hat any tinkering with the adminis-
.ered prices, especially if these are for
‘he purposes of raising revenue must
e with the concurrence and the ap-
sroval of the Parliament and Parlia-
nent only. Both Prime Minister and
Tinance Minister have been sensitive
ind they announced openly that not
nly we are going to evolve a long
erm policy on the core sector product
srices and that prices will be deter-
nined and lay down the parameter
vithin which the priceg tinkered with
~ill be increased.

Sir- I would only submit that I do
hope that the policy frame will lay
lown normative standards of costing,
‘hat it will lay down norms and mea-
sures for optimal capacity utilisation,
hat it will lay down that the prices
wvill be so regulated that the public

sector is not allowed to lose at the

rost of the public and to the benefit
»f the private sector and that ag far
as possible, the administered prices
nust not be used as a measure to
augment your revenue, Mr. Vishwa-
1ath Pratap Singh. I do hope that the
»arameters of your policy will bring
vbout these things. (Interruptions) It
wvas necessary to have an objective
>valuation. ' '

THE VICE-CHAIRMAN (SHRI M.
3, KAUSHIK): Please conclude.
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SHRI N. K. P. SALVE: 8ir, I am -

finishing in one minute. In the end:
I do want to submit that the prices
undoubtedly have cast a burden on .
the consumers and have impelied
them to make sacrifices. In the inte-
rest of political expediency, this could
well have been avoided, but we would
have been faced with the prospect oi
reducing investments. curtailing

‘growth or indebting ourselveg beyonil

our means. For the sake of a beiter
and brighter tomorrow, we have been
burdened today when we have the
strength to bear the burden. We must
not abridge our Plan. We must not
reduce the investment needed to pro-
vide more schools, more -employment,
more pure drinking water for villages-
more schemes for the rural poor, more
roads, more power. more steel, cement
and fertilisers, and more production in
the core sector: Let us not be worried
by the noise which the Opposition is
creating so long as we are sure in our
minds that all that has been done is
entirely for the purpose of catering
to the national interest. What has
been done is to provide for a hetter
and  higher  tomorrow: never mind ih2
sacrifices today. So far as the peopie
are concerned, they have always rea-
fised where their good lies. Whatever
the Opposition may have to say, it
will all go waste. I have no doubt in
my mind.

SHRI NIRMAL CHATTERJEE:
(West Bengal): Mr. Vice-Chairman.
Sir, you will appreciate that apart

from the subject under discussion- Mr.
Salve has also become a subject.’
Therefore, please permit me to con-
sume some more time than allowed on
the subject. Now, to bhegin with, I have
excellent relations with Mr. Salve.
partly because I never take any
income-tax advice from him . . .

SHRI N. K. P. SALVE: You have
never paid any tax honestly. Why take
advice? .

SHRI NIRMAL CHATTERJIEE: 1 am
in agreement with him, I entirely. be-
lieve him- when he says that he is un-
happy both about the manner in
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which Parliament was bypassed and
also about the fact that raising admin-
istered prices had to be a means for
resource mobilisation. I entirely agree
with him that he ig pained, so much
so that he is pained out of his wits

today.

I will come to some of his argu-
ments also, He says- very interest~
ingly, that he agrees with the concept
of subsidy, but he cannot retain that.
His agreement is with the concept, not
with. the subsidies. That is how it
seemed to me. I will rather come to
the points raised by him, but let me
come first directly to the subject it-
self. We have the benefit of a very

interesting debate in the other House.

The issues were posed in two kinds
of ways. One was in ferms of pro-
priety and the other was in terms of
why the administered prices had {0 be
raised. From the debate there and
elsewhere I know that given the oppor-
tunity most members of the ruling
party would be siding with us. In fact:
without their support the bandh of
10th in Delhi and of 1ith in West
Bengal and Tripura—without their ac-
tive or passive support—would not
have been such a grand success. Cer-
tanly the gupport ranged even to the
homes of the Cabinet Ministers, as
was seen on the T.V. This support is
very ‘welcome. Even then, there is
some lack of clarity, some lack of
depth in questioning, some lack ot
depth in answering the problems that
face us. Officially there was no. ans-
wer to this question. There was some
answer given that it is periecily
legal. There is no doubt about it that
a Government elected with such huge
majority has no legal bar to raise ad-
ministered prices outside Parliament.
There is no doubt about it. But there
is a warning contained in this kind of
activity. In all humility may I remind
this House, though not exactly com-
parable, but yet, the great Nazi Hitler
also came through ballot though not
with a wmajority vote. That can be one
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direction which, wittingly or unwit-
tingly, Some may like to traverse.
But the point is it is not a question
of legality. The question is certairly
of propriety. But .I am on another
guestion. I have a suspicion and very
frankly I want to put it before vou.
Why did you have to rush? .
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SHRI KALPNATH RAI (Uttar Pra- =
desh): In what respect were you re-
ferring to Hitler?”

SHRI NIRMAIL CHATTERJEE: Very
simple; he eliminated Parliament while
you have only bypassed it. He also
came via elections as you have. But
after coming to power—if you do not
know this bit of history- let me edu-
cate you—he eliminated Parliament
and introduced what has come to be
known as Nazism. We have some
phases during the Emergency—I do
not wish to exaggerate but I am exag-
gerating it only as a warning before
the House . .. )

[The Vice-Chairman (Shri Santosh
Kumar Sahu) in the Chair]

SHRI VISHWANATH PRATAP
SINGH: Mr. Nirmal Chatterjee, how
sacred do, you feel that ballot iy on
the premises of your party and your
ideology?

SHRI NIRMAIL CHATTERJEE: Our
party is fully committed to ballot but
not of your variety. . .

USHA MALHOTRA
What happened

SHRIMATI
(Himachal Pradesh):

to your rolling plans?

SHRI NIRMAIL CHATTERJEE: I am
very sorry, you will be retiring very
soon; otherwise, we would Thave
enough time to discuss about our iol-
ling plan.

Anyway, let me keep to this subject.
My suspicion is something else. 1 res-
pect the Treasury Benches. T helieve
that they would not . . .

SHRI N. K. P. SALVE: Do we take
it that you believe in ballot?
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SHRI NIRMAL CHATTERJEE: We

do, not of the Phillippino kind—once .

again a comparison .

SHRI N. K. P. SALVE: You believe
in the Indian type!

SHRI NIRMAL CHATTERJEE:
Indian type excluding rigging. We are
not comparable to the Phillippines be-
cause there the Government rigged
the entire country whereas here ac-
cording to the ZElection Commission
only a tew States induiged . in that
kind of rigging. Why is it that this
sense of propriety was not there ear-
lier? If you agree that it would have
been proper, why did you have to
rush? That is my question. You had
to rush. Otherwise, you also would
have been happier alongwith us to be
able to place it before Parliament
now. Let ug try to figure out that ans-
wer. Why did you have to rush? Well,
you referred to other points and let
me also make a mention. Certainly,
India is not Phillippines where Mr.
Reagan or his Special Representative,
Mr. Iabib, can go. and dictate as to
who should be the President of that
country. We are not a country of that
type. Therefore, many such things
which the US imperialism does here,
does it here rather in a covert manner
and everybody knows that the things
which are permissible in Phillippines
are not permissible here. Therefore,
"they wuse different kinds of instru-
ments. Such an insfrument is the

Worid Bank, such an instrument is.

the IMF and such an instrument is
the Indo-US Chamber of Commertce.
Let me remind you all, including Mr.
Salve, of the conditionalities that were
entered into when you took that IMF
loan. Those conditionalitieg were never
published and they continue to be
secret and to the extent they are not
secret, they are so because othe:s
have given publicity. Everyday there
were reports in the Press that there
was a continuous correspondence bet-
ween the IMF and the World Bank on
the one hand and the Government on
the other. Very recently, the paper-
“Telegraph” has brought out the offi-
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cial letter -which says, among other
things, that by 2000 A.D., we will have
the largest population below the po-
verty line and- therefore, we require
credit at a low rate of interest from
the World Bank and its IDA wing.
You argue that unless we do this,
this hike we have to go there. I do
submit that this exact symbiotic rela-
tionship is somewhat different. You
do thié¢ in order to get more aid and
you went in for secret confabulations
and the rush and the hurry and the
impropriety ~were there to cover up
something which, I suspect, you might
be doing with the IMF and the World
Bank. It is because of the secrecy
that is there, that I say this.

SHRI N. K. P. SALVE: Is it your
case that he had increased these
prices because he wants more aid from
the US? Is it your case?

SHRI NIRMAL CHATTERJEE: I
say that secret confabulations are go-
ing on and correspondence is going
on. (Interruptions). Confabulationg
are going on and correspondence is go-
ing o in order that- as you have said,
somebody bails us out.

SHRI N. K. P. SALVE: Who will
bail us out?

SHRI NIRMAL CHATTERJEE: Mr.
Salve, you referred to the balance of
payments difficulties.

SHRI N. K. P. SALVE: Yes.

SHRI NIRMAL CHATTERJEE:
Somebody has to bail us out. Nine
thousand croreg of rupees js a veiy
big deficit.

SHRI N. K. P. SALVE: I reply that
we have to bail out ourselves.

SHRI NIRMAL CHATTERJEE: That
is what I am coming to. But what is
your definition of “we”? (Interrup-
tions).

SHRI N. K. P. SALVE: “We” mcaks

India..
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Whose India? It is Salve’s India, it is
the India of the people who are below
the poverty line? We have to discover
that (Interruptions).

SHRI N. K. P. SALVE: Surely, not
the Indiz of the Russians . . .

SHRI NIRMAL CHATTERJEE: It is
not; Russians have their own cauntry.

-SHRI N. K. P. SALVE: . . .or the
Chinese.
SHRI NIRMAL CHATTERJEE:

Where they are not adopting you as
one of their citizens.

Now, Sir, let me mentjon that one
reason, therefore, is that there is
something ‘to cover up. That was one
reason why you had to rush it break-
ing all sense of propriety before the
Parliament Session. And, Sir, there is
also a second reason.

SHRI .N. K. P. SALVE:
that? Can you tell that?

What is

SHRI NIRMAL CHATTERJEE: Mr.
Salve, I would like to ask you one
thing. When you took the Extended
Fund Facility from the IMF, you did
not disclose the correspondence. Have
you ever laid it on the Table of the
House? You have never done it and,
therefore, I ask you. and your party
leaders: Is there anything done behind
the back of the country? I want to
see, T want to uncover that, if possi-
ble. But I will not go into that fur-
ther, Sir. T will . . . ’

SRRI

VISHWANATH PRATAP

SINGH: I will in my Treply give the

circumstances which led to that.

SHRI NIRMAL CHATTERJEE: I

was demanding that. Please publish &

White Paper giving all the correspon- -
dences that you are having currently.

with the IDRB. IMF, etc. If you do
that, I will be welcoming it. But let
me come to the second reason. The
second reason, I was speaking . . .
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SHRI KALPNATH RAI: Bogus.

SHRI NIRMAL CHATTERJEE: The
second reason is your commitment.
the commitment of the Government,
as laid down in the ‘Bible’ cf Mr.
Salve, the Seventh Five Year Plan. the
unchangeable. Now, the Seventh Five
Year Plan as well as the Long-term
Fiscal Policy have said that the pro-
portion of direct taxes in the fotal
taxes is not what is justified. Both the
Seventh Five Year Plan and the Long-
term Fiscal Policy have desired that
there will be a. tfavourable chaage in
the share of direct taxes compared lo
indirect taxes. He has assured that
there will be no further addiiiyix on
direct taxes. And yet he ha: to be
consistent. You have to be consisten:
with what you said. You have t3 keep
your promise  to some, and not to
others. To those with whom you want
to keep your promise you have said:
No addition to direct taxes. But if you .
have to collect resources in th: Bud-
get, you have to collect taxes &y in-
direct taxes.

SHRI N. K. P. SALVE: I have stated
that at the end of the budget the total
taxes collectible are given in the figure
of 1 lakh and 79 thousand. Accarding
to the present reckoning, even if the
buoyancy in the collection is nat the
same as next year, 1 lakh and 79
thousand figure will be complied with.
Whatever you say, kindly talk in the
context of our fulfilling the target of
the Plan by raising . . .

SHRI NIRMAL CHATTERJEE: You
are absolutely right. But only in your
context, I am not speaking. T have to
speak on other aspects also. If you
permit me . . .

SHRI N. K. P. SALVE: I am permit-
ting.

SHRI NIRMAL CHATTERJEE: I
will come to that also. The point,
therefore, is that the promise has to
be kept. And to keep that promise
the only method is that outside the
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tax revenue you try to raise resources.
Qutside the tax, this is the non-tax
revenue. Thig oil, this foodgrain—
they are not part of your taxes;
they are in the nature of indirect
taxes. Yet they are not part of the
tctal figure that will be supplied by
the Finance Minister under the head-
ing ‘Tax revenue’. The percentages of
direct taxes and indirect taxes have to
he compared. This is the second rea-
som, why they had to rush before the
Budget session, before the Budget to
collect resources. And there is the
third reason.

The third reason is that the collec-
tion by way of indirect taxes -would
mean some prosperity to the States.
The excise duty share, 40 per cent
plus another 5 per cent, has to be
shared with the States.

- SHRI JAGESH DESAI (Maharash-
tra): This increase is not going into
the coffers of the Government. It will
be retained by the public sector.

SHRI NIRMAL CHATTERJEE: You
are - excellent. Your intervention is
wonderful. You are not responsible for
the public sector. You are not :ollect-
ing resources for the public sector.
Your Budget is only meant for you, for
your household and mine and not for
the public sector. I do not agree with
you.

So, Sir, the third reason is that you
wanted to deprive the States by one
amoral method of collecting resources
which ig not indirect taxes under the
Budget Sir, these are the reasons. But
the ‘Treasury have their own argu-
men{, What is that argument? As I
said in the beginning, Salveji in his
wisdom has agreed with the concept
in erder io eliminate that. He agrees
that there should be subsidies, but
not so much of it. I want to pu. a
simple question before the House, be-
fore Mr. Salve, before the Finance
Minister also. whom I respect. Who
subsidises whom? Quite often the
Birlas used to say—Birlaji is not
here—that they are subsidising their
workers., Quite often they were adored
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as charitable persons Dbecause they
are giving employment. If you agree
with that point of view, it depends
perhaps on the distance you ksen
your Birlas. Who subsidises whom? It
is the workers’ tears, the workers’ toil
that subsidizes the Birlas. Is it true
about the Budget, apart from the pri-
vate sector? Who subsidizes whom?
You colleet’ via indirect taxes Rs.
20,000 crores. You collected througb
this kind of administered prices in
the course of last five years another
Rs. 10-000 crores. Do you give them
back do you give back in your anii-
poverty programme that much? Who
subsidizes whom? 1 am raising this
question before the House. And salso
there is 'a further reason. As you all
know, the indirect taxes are primarily
borne by the multitude. This iz all
the more painful. I can give to Salveii
that the indirect taxes have bec,omé
further regressive because of reduc-
tion in taxes of the good which are
considered luxurious even by the stan-
dards of Mr. Salve. So, this term cuiy
means that it is borne more by ine
multitude who are poor. Therefore
Sir, when you talk of reduction of sub-
sidies, the question has to be reviewed.
I have another question. Why it is
that you have selected these items for
raising your prices? There are some
interesting answers fo give. There 1s
one answer. Sir, as you know, I am
not making a Budget speech. I have
enough stock for the Budget. It is said
that we have achieved self-sufficiency
in foodgrains. Well, our mentors have
pointed out that that is true only at
a level of 145 kgs. per year per capita.
Very foolishly they brought in China
to make the statement that they are
also approaching self-sufficiency at a
level of 250 kgs. per capita. We achi-
eved a rate of self-sufficiency at 145
kgs. per capita. Why is it so? ‘As you
all know, the poorer you are and if
you have the money and the benefit .

" of some loan mela, the more you would

like to consume of cereals than Salveji
or myself. - They depend on cereals,
And at this low level: we are persis-
ting and we are gelf-sufficient only be-
cause the prices are such, the level of
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income of the poor is such that at that
level of income. they cannot consume
more. And yet you have decided to
take away those foodgrains from the
mouth of these poor people. And why,
Mr. Jagesh, do you know? Thexe is
one answer for you and that answer is
that we have decided, this came on
the 31st of January, here is a news
item, New Delhi. February 18, and
‘the title is “Non-basmati export ban
withdrawn™ and at one stroke Salveji’s
b.o.p. problem and resource mobilisa-
tion problem is being solved. Take
food from the mouth of the poor which
is of non-basmati variety, export that
g0 that the availability is reduced still
more, below that of 145 kgs. You have
the export, the blood, the food of the
poor people, in order to maintain the
balance of paymentg deficit and iu
order to solve your resource problem.

Sir, there is more to it. Make a sim-
ple calculation. Here are five members
in a household. They will be consu-
ming at the rate of 145 kgs. or 150
kgs. a year, some 700 kgs in a year
in the household. the price of wheai
in the retail is fifty paise more per kg.
How much will they pay? Some Rs.
350 more from their budget. Whose
budget? It will be from the budget ot
those, whose ihcome, even according
to Planning Commission's estiimates.
the Minister of Planning is sifting
there we are glad, is below Rs. 3000
per year and there are approximately
one crore such households. From this
measly income yoou are taking away
some Rs. 350 to Rs. 400 per annum for
your anti-poverty programme to pay
them back that amount and ycu say...

SHRI VISHWANATH PRATAP
SINGH: Could you split this Rs. 3507

SHRI NIRMAL. CHATTERJEE: The
issue price of wheat has been raised
by 48 paise. This is an approximation
I take it 50 paise per kg. Now 140 kgs.
you multiply by 5 and it come to 700
kgs. a year. So 700 kgs. multiplied by
50 paise will give you Rs. 350/-. 1f
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you want to take Rs. 50 also from the
poor, let it be Rs. 300, I have no vb-
jection. Then I come to kerosene. Is
it only kerosene? Why is your Salveji
shy about your hike in the bus fares.
Now, as in the morning, I have men-
tioned, we have permitted ourselves
the luxury of forgetting another ton-
cept, the concept of living wage. We
are stuck up much too much with the
poverty line these days. Those who
are struggling along the living wage
how much more will they have to
pay ... (Time bell rings)

THE VICE-CHAIRMAN  (SHRI
SANTOSH KUMAR SAHU): How
many more minutes do you want?

SHRI NIRMAL CHATTERJEE: How
many minutes have I consumed?

THE VICE-CHAIRMAN (SHRI
SANTOSH KUMAR SAHU): You have
consumed 27 minutes.

SHRI NIRMAL CHATTERJEE: I
will conclude in five minutes.

Now the bus fare in Delhi for a
journey is Re. 1 or Rs. 1.50 or Rs. 2
and for two journeys for two members
how much more in a year it comes {o?
Add that to this Rs. 350/-. Will it be
nearer a thousand rupees. How much
will you get and as I have indicated
in the morning . ..

SHRI N. K. P. SALVE: How do you
cut the losses of public sector under-
taking? -

SHRI NIRMAIL. CHATTERJEE: 1
will come to that. I will try to see
that thie public sector . undertakings
do not lose. And my first proposal
'would be to eliminate the concern of
Mr. Salve in the public sector. Is there
any wayout? You say you have no
other wayout. That is a travesty of
truth. There are other ways. You are
keeping your promise to some and
betraying your promise to others. You
reverse your palicy. Even if you in a
mid-summer night dream close to re-
deem your promise, that there will be
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no further direct taxes, you say the
language that Mr. Salve used ‘soft on
rates; hard on collections” But in
fact you are hard on raids on the
peer and harder on collections. is
there a wayout? Can the public sector
run having made the promise over the
years that public sector henceforward
will be managed in a manner where
you keep the management open to
workers? = Since how long have you
been declaring your intention to have
it? When do you propose to impie-
ment it? Without doing things which
strengthen the working class and
strengthen the country you do things

which divide us and Mr. Salve into’

two broad divisions that is very rich
and the rest and you have to . . .

SHRI N. K. P. SALVE: I want ful}
participation of the employees and
workers,

SHRI NIRMAL CHATTERJEE: You
have wanted so many things but you
have acted only in a certain direction
and mnot in the direction of those
things which you declare that you
want. I entirely agree with your want-
ing but I am on the question of im-
plémentation. Is there any other way-
out? You can encourage and inspire
the employees of the public sector.
CITU the most feared Central Traue
Unions Organisation has already offes-
"ed their hands of cooperation. Aliow
them participation. You see the face
of public sector completely chawged
and try to get at not only the ex-
Cabinet Ministers as in Calcutta today
put when they are in the Cabinet.
You can change the face of the public
sector. Not only that. You reverse your
policies of direct and indirect taxes.
Are you not ashamed that while you
are taking food out of the mouths of
the people the domestic occupaney
rate in 5-star hotels is higher than
with foreigners. Can’t we say that a
person may be spending Rs. 40,000 in
a year for his household and so we
take away 10 per cent of it? Can’t you
garner these resources except giving

concessions to the rich? Can’t you gar-

ner these resources? Now on excise
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duties. Why have wyou reduced your
excise duties on motor cars and then
come to complain that too much ef
petrol is being consumed? I respect

“and enjoy, as I said, Mr. Salve's

speech. I thought that because he is
connected very much with sports, he
would mention a new record. What
took fen years for Mrs. ‘Gandhi ana
three years for Janata Government is
about to be broken in one and a half
year’s time from the crest of popu-
larity to the downhill, We all enjoy
amateurism in flying clubs but here
i3 amateurism at the higher echeions
of planning and , governance of the
country which is dangerous. And more
so  when the professionals of the
World Bank and IMF are breathing
down your necks. With this note of
caution I conclude.

SHRI P. N. SUKUL (Uttar Pra-
desh): Mr. Vice-Chairman- Sir, I was
really amused by a major portinn of
the speech of my learned colleague
who has spoken before me. He started
with a reference to Hitler. People,
generally, start with a reference to
God or to something. But he started
with a reference to Hitler and he tried
to, perhaps, in his own subtle way,
compare the Government of Mr. Rajiv
Gandhi with that of Hitler. I do not

“know what to say. I only pity him and

his knowledge and his understanding
of things.

Now,. Sir the Congress Government
has been in power for the lasf almost
forty years, except for a period of
three years or two and a half years,
when the Janata and the Lok Dal
Governments were in power. There-
fore for 37 years, this Government
stood where it is. If Pandit Jawaharlal
Nehru or Mrs. Gandhi had thought of
becoming dictators, it was very easy .
for them fo have become dictators.
But they were born democrats.
That is why democracy is here
and we are sitting here and dis-
cussing things here in this House and
in the other House. Therefore, I woyld
request my Opposition friends not te
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be so irresponsible. Either you are
irresponsible or you are mischievous,
cr, the worst is, you have your own
hallucinations and you are suffering
from a serious perversion.
things are not very good and not very
healthy for we Parliamentariang who
sit here and deliberate amongst cur-
selves.

Mr., Vice-Chairman, Sir, our coun-
try had opted for planned develop-
ment and the process of planning has
been there for the last 35 years with
us. We have completed six Five-Year
Plans and we are now entering the
Seventh Five-Year Plan. And anybndy
who has anything to do with econo-
mics knows that in a developing eco-
nomy, price rise cannot be ruled out,
inflation cannot be dispensed with.
Yet, when there is a little rise here
and there, whether it is in adminis-
tered priceg or in other prices, our

- Opposition friends start crying hoarse
over it. They forget about their own
performance during 1977-79. They say,
it wag a very small period. a very
short period and that, therefore, this
should not be remembered or recol-
lected. Butf, Sir, I wonder how our
Opposition friends, who behaved most
irresponsibly, when they were in po-
wer, can criticise
have had, in the Congress Govern-
~ment, so much of advancement so
much of achievements, so much of
self-sufficiency in food and other
things, With what cheeks they can
criticise us and the policies of ihe
Government, I am at a loss to under-
stand. No doubt, the recent hike in the
support prices of some essential com-
modities like wheat, rice, sugar or the
Tevision in the administered prices of
ccal, fertilizers and petroleum pro-
ducts has caused some difficulty to
some. Howsoever little it may be, how-
soever insignificant if may be, it has
caused some difficulty. But we have
to see and we have to know why the
Rajiv Gandhi Government. which is
determined to root out poverty from
this land, which is determined to

All these.

us now when we ~
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make India self-sufficient in all possi-
ble ways ag early as possible, should
resor{ to this measure. My learned
cblleague and senior friend, Mr. Salve,
has, at length. explained everything.

Sir, the price rise has been caused
by three factors. One is, as regards
petroleum products, there has been a
steep rise in consumption. At the end
of the Sixth Plan- import of petro-
leum products was to the extent of 31
per cent of our total requirements.
In the Seventh Plan it is envisaged
that 38 per cent of our total require-
ment of oil or petro-products . would
be imported. But in the very first year
the imports have been to the tune of
40 per cent of our total requirement.
So in one year this trend is dangerous.
In fact. we have exceeded 38 per cent
which was to be at the end of Seventh
Plan. In this year alone it is 40 per
cent. So it is thig trend which is dan-
gerous. From 1979-80 fo 1984-85, the
growth in consumption of petro-pro-

* ducts was 5.3 per cent and during the

last 18 months it is as much as 7 per
cent. In 1985-86 Rs. 3500 crores were
provided for the import of petrolsum
and petro-products and in this year -
there has been an increase of 31.28 per .
cent and instead of Rs. 3500 crores,

we have had to spend Rs. 4600 crores.

So to check further erosion of our

foreign exchange reserves because of
these huge imports, there has to be a

restriction of imports and restriction

of imports means there has to he a
restriction on consumption. Now this.
restriction could also be exercised

through rationing of petrol. There

could be rationing- as there was dur-

ing the war time. But our Govern-

ment is not in favour of having any

rationing of the kind and that is why

the only way left was to have a lifle

price rise.

Now second thing is subsidies. Still
after this price hike. the gubsidy .on
kerosene is Rs. 500 crores per -year.
Before this price hike, the sub-
sidy on kerosene amounted to Rs. 625
crores. So there is a fall of only Rs. 125
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cries in subsidy because of this petty
rive in price of kerosene—i.c. 14 paise
pe: iitre. This is almost no rise when
w+ think of the. fact that Government
is «lready subsiding 71 paise per litre
of kerosene, Similarly, our subsidy on
LPG, still after this hike is Rs. 100
crores per annum. Before the hike il
was Rs. 150 crores, on which we have
saved only 50 crores of subsidy. It
mezns on kerosene and LPG we have
sayed, by way of subsidy, Rs. 175
crores only. On fertilizers, the present
subsidy stands at the figure of 2,050
crores. Just imagine in 1982-83, it
‘was Rs. 600 crores and today in 1985-
86, it is Rs. 2,050 crores. Similarly cn
foedgrainsg - sold through fair price
shops, there is a subsidy of 1650
crores. And only these subsidies on
kerosene, LPG- fertilizéers and food-
grains amount to Rs. 4300 crores. Now,
we must not forget that in 1950-51,
the total subsidy given by the Govern-
ment was Rs. 26 crores. In 1970-71.
the total subsidy given by the Union
Government was Rs. 94 crores, In
1984-85, it became Rs. 440 crores. In
the Sixth Plan- the total subsidy was
Rs. 13,453 crores and in the Seventh
Plan, the amount provided tfor su»-
sidy is Rs. 16,000 crores. And if the
present trendsg continue, then this sub-
sidy of Rs. 16,000 crores will be con-
verted into . . .

SHRI M. S. GURUPADASWAMY
(Karnataka): Sir it is an important
debate. T would request you to consi-
der whether it can be taken up to-
morrow because it is a very important
debate,

SHRI PARVATHANENI UPENDRA_:
There is no, point in going up to 8 cr
9 QO’clock.

THE MINISTER OF STATE 1IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (RAJYA
SABITA) (SHRI SITARAM KESARD:
I would request you, let us sit lata
and conclude it because tomorrow is
the discussion on the President's Ad-
dress. So. then you will get another
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opportunity to discuss all these mat-
ters. This has already been decided
in the Business Advisory Committee.
Had you told us earlier, I could havy:z
taken up the Motor Vehicles Bili
later, on. Since the President’'s Ad-
dress is going to be discussed tomor-
row, I would request you to conclude
this today itself.

SHRI M. S. GURUPADASWAMY:
So far as 'we are concerned, we have
no objection to take up both the dis-
cussion on the President’s Addresg and
this.

SHRI SITARAM KESARI: Siuce
you can discuss all these things in a
speech tomorrow also, let us sit late
and finish this today.

THE VICE-CHAIRMAN (SHRI
SANTOSH KUMAR SAHU): Let us
continue and see,

SHRI PARVATHANENI UPENDRA:
It will go up to eight or nine o'clock.
There are 14 speakers still.

SHRI SITARAM
minimize my speakers.

KESARI: 1 carn

SHRI PARVATHANENI UPENDRA:
That won't help.

SHRI SITARAM KESARI: Accord-
ing to the strength of the different
parties my time is definitely more
than yours and 1 am ready to deduct
our time; I will remove some of my
speakers. You all can speak.

SHRI PARVATHANENI UPENDRA:
Then you curtail all your speakers.

SHRI SITARAM KESARI: No, I will ~
nof.

SHRI PARVATHANENI UPENDRA:
At any rate the Minister will justify.
What will they say? They will or‘ly
sing the same song.
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SHRI N. K. P. SALVE: He is making
a very reasonable concession: Accept
it and finish. He says there will be
another opportunity tomorrow when
this subject-matter can be discussed
on the Motion of Thanks. He is going
to reduce but how do you expect all
the speakers to be cut out?

SHRI PARVATHANENI UPENDRA:
What is there? You have spoken well;
- it is enough. The Minister will reply.

SHRI M. S. GURUPADASWAMY:
ILet us close it at six o’clock.

SHRI SITARAM KESARI: No, no.
Let us sit late. I am ready to arrange
dinner for you.

SHRI PARVATHANEN]I UPENDRA:
 And that will lead to further price
rise.

SHRI P. N, SUKUL: Sir. I have lost
four minutes. . .

‘As I was telling you about sub-
sidies, in .1950-51 the total subsidy
granted by Government was Rs. 26
crores. In 1970-71 the subsidy was
Rs. 94 crores and in 1984-85 the sub-
sidy rose to the tune of Rs. 4,400
crores. In the Sixth Plan it was
Re. 13,453 crores and in the Seventh
Plan although we have provided Rs.
18,000 crores by way of subsidy, it
the present trend continueg then this
subsidy may swell to a figure of Ps.
41,000 crores and that figure will be
‘equal to the cost of two Plans. So
we have also to see whether subsidy
should be given, then- where to be
given, to ‘what extent to be given and
“till when to, be given. Subsidies ore
o doubt unproductive, but still they
are a must for us because we have
to help the poor, because we have to
‘kelp the weaker sections of the soci-
ely, because we have to bring people
above the poverty line. Millions and
millions of people are below the po-
verty line and naturally the Govern-
ment- once they come above the po-
verty line, will be in a position to
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withdraw subsidies gradually, by amd
by. For example, in the recent Tew
years 100 million people have come
above the poverty line. It means, ten
Ccrore persons have come above the
poverty line. If we take our popula-
tion to be 75 crores, then- as much ss
13.3 per cent people have come above
the poverty line, And we have helped
them through these subsidies to cross
the poverty line, too come above the
doverty line. So, ance people come
above the poverty line to the tune of
13.3 per cent, it should be open for
the Government to withdraw these
subsidies to the tune of 13.3 per cent,
But our Government is not withdraw-
ing subsidies to that extent, and only
a little subsidy has been withdrawn,
as I said. On kerosene Rs. 125 crores
have been saved; on LPG Rs. 15 crores
have been saved. This is not much.
And stilll! when the subsidies are
withdrawn, the prices have to rise.
For a long time we have been provid-
ing the subsidies on various items.
Naturally. the subsidies are meant
mainly for those.who live below the
poverty line or who are marginally
bpoor people or 'who are just above the
boverty line. They are not for all,
But, still, most of us 'who do not de-
serve that subsidy, try to make use of
that subsidy.at the cost of our own
brethern belonging to weaker sections.

The third point is that while work-
ing on the Seventh Plan our planners
had taken into consideration only the
minimum amount of growth. The Plan
provided for the minimum growth,
However it was found later on that cer-
tain targets were not good enough and
they had to be exceeded. Especially in
the core sectors like the railways,
energy and power. the investments
were found to be inadequate. Simi-
larly, for the anti-poverty programmes
and - programmes for benefiting the
rural poor and the marginally poor
people, So, more funds were required.
How to have these funds? Once you
have said, ‘No further taxation.’ then
how? The prices have to bée increased
a little to get thig money. This increase
—as Mr. Salve has already spoken, T
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am not going to take time on that—
will also help in solving the balance
of payments problem of the Govern-
ment.

Similarly, Sir, in the case of wheat,
sugarcane etc. the support price had
to be increased for various reasons.
Day in and day out our Opposition
" friends have been talking of higher
remunerative prices to the farmers
for paddy, for wheat, for sugarcane.
Now, when a little has been given,
they ask why it has been given. Yes,
otherwise, why were you eriticising
the hike in the support prices for
paddy, wheat and all that? It is not
that you were saying. Somebody else
was saying. So on the one hand you
demand more remunerative prices for
the farmers, and then, 'when a little
is provided, you start resenting it. So,
this dualism is not going to help us
anywhere. It may be a case of beha-
vioural dialectics. That is not going to
take us anywhere. I would like fo re-
quest our Opposition friends that they
should not indulge in undue ecriticism
and try to serve the nation and the
people better.

Secondly, these support prices bad
to be revised upwards also because-
ag I said, the Government wanted to
withdraw certain subsidies. Now, even
after this hike of Rs. 5 per quintal on
foodgrains. the Government - has al-
ready promised that to the tribals,
to the poor people, wheat and rice
will be given at the old rates, at the
subsidised rates. So, we should not
be unnecessarily panicky about this
rise in the prices. ’

Now, as regards inflation whether
we are heading towards . gallopping
inflation or whatever be the situation.
‘as the first Speaker, XKailash Pati
Mishra Ji was saying, 3’%‘]% FS

Fo fF o @ STow. @ F8 AR
g S
1 do not remember Ithe exact words,

but he was saying inflation is going
on ..
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In the first forty-one months of the
current financial year, the rate of
inflation has been 3.1 per cent and in
the corresponding period last year, the
rate of inflation was 5.9 per cenf. So,
you see from this where we are head-
ing for, what we are achieving and
what is the rate of inflation.

I remember Mrs. Gandhi became
Prime Minister on 24th January, 196€.
It was a year of drought- and a very
bad economy. And when she took
over, in that year, the rate of infla-
tion wag 1.2 per cent. The aftermath
of that drought was in 1967 and as a
result the rate of inflation grew a
little and became-13.9 per cent in 1867.
But in 1968, 1969, 1970, 1371, 1972, all
these years under Mrs. Gandhi’s' Gev-
ernment, the rate of inflation was
much lower. In 1967, it was 13.9 per
cent and in 1968 it came down to 2.9
per cent. In 1969 it became minus 1.1



Short duration
discussion on

351

IShri P. N. Suku:]

per cent. In 1970 it was 5.1 per cent,
" then 3.3 per cent and like that. So,
our Government has always been fry-
ing its level best to contain inflation
anc  still it has not come above a
sinple digit.

MNaow, taking the purchasing power
of the Rupee, I .will illustrate my
poir:. Let us’ take the last three years
——1983, 1984 and 1985. In 1983, the
real purchasing power of the ruvee
wae 18.80 paise; in 1984 it was 17.36
paiss and .in 1985 it was 16.64 paise.
So- in these three .yearg the real re-
duciion in the purchasing power of a
Rup=e was 2.16 paise. Now, we take
the three years of the Janata and the
Lok Dal Governments. In 1977 it was
~13.15; in 1978 it was 30.4 and in 1979
it was 28.57. So. the fall in the value
of the rupee was 2.58. The present fall
in three years is 2.16. At that time
when they came, they had practically
everything—foreign exchange reserves,
foodgrains and everything. But that
is how they behaved.

Since from the whole-sale price in-
dex we get inflation, I will be com-
paring the wholesale price index of
1984 with 1985. In May 1984, percen-
tage changeover the previous month
was 1.2. In May 1985 it was L.1.
In June, 1984. the percentage change
over the previous month was 2.4. In
1985 it is 1.3. In July, 1984 this per-

centage was 2.3. In 1985, it is 1.5. In’

August, 1984 this percentage was 1.0.
In 1985 it comes to 0.3. So comparing
these two levelg of 1984-1985 and the
corresponding periods we come to the
conclusion that there is absolutely
nothing wrong with our econamy, with
our fiscal policy and we are able to
contain our inflation remarkably -well.
Sir. if we go through the reports of
the World Bank and other inter-
national bodies, they have commended
our country for keeping the low rate

of inflation and for containing the in
Hation. ’

Now, I will take up the Al India
Consumers’ price index, because the
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labour class is concerned. Sir, you can
see in the. average consumer price
index for the first 11 months it comes
to 606 points in 1985. 574.9 points in
1984 and 531.9 points in 1983 respec-
tively. Between 1983-84 there was a
rise of 43 per cent. And between 1984-
§5 there has been a rise of 31.1 points.
In fact- our rate of inflation has gone
down. It has not gone up. But still I
wonder that our friends on the eppo-
site side are trying to incite the peo-
ple or instigate the .people by mis-
leading them about these facts and
figures. Now they are agitated because
the rate of inflation has come down.
If they are so serious about the infla-
tion they should have agitated in 1983-
1984 when the rate of inflation was
much more than today. Today they
are agitating because they have to de
something.. It is a mechanical affair.
(Time bell rings) I will take only two
minutes. In the case of the wholesale
price index for textile group there
has been a fall of 8.5 per cent in 1985.
whereas there was an increase of 15.3
per cent in 1984. As regards jute and
hemp. etc., there has been a fall of
47.4 per cent in 1985, while in 1984
there was an increase of 74.3 per cent.

As rvegards paper and paper pro-
ducts, there has been a fall of 0.2 per
cent in 1985. whereas there was an in--
crease of 12.6 per cent in 1984. In the
raw materials group: in 1985 there is
a fall of 8.9 per cent, whereas in 1934
there was an increase of 51.51 per
cent. In the case of the manufactured
products group, in 1985 there has been
an increase of 5.6 per cent rise. But

in 1984 there had been a rise of 8 per
cent.

Sir, here it is noteworthy that the
prices of food products have increased
by 6.9 per cent in 1985. In 1984 thev
hand increased by 4.8 per cent. The
wholesale price index of non-feod
manufactured products showed an in-
crease of 9.1 per cent in 1884. In the
present year, the increase is only 5.2
per cenf. Thus, it will be seen that
there is absolutely no reason for amy
alarm.
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As regards inflation, our Prime Min-
ister and our Finance Minister are
keeping a close watch on the infla-
tionary situation. And they are trying
their best to get inflation within the
manageable limits.

Now, Sir, somebody mentioned about
DTC fares. We can see that DTC
fares have been stagnant from 1948
to 1979. and in 1979, there was an
increase of 10 paise only. So, from
1948 to 1986, this fare has remained
practically the same but for the in-
crease of 10 paise in 1979. That is
why the DTC is running at a loss and
the loss comes to Rs. 90 crores in
1986-87. But of course- there is a phy-
chological impact, because for such a
long ime, we have not revised the
fares. Now if we revise the rates,
naturally people feel unhappy, al-
though theose are the lowest fares in
the country as our Transport Minister
has just told us. Earlier, upto 4 k.m.
the old fare was 30 paise. Now upto
6 km. the new fare is 50 paise. (Time
bell rings)

THE  VICE-CHAIRMAN
SANTOSH KUMAR SAHU):
fry to conclude.

(SHRI
Please

SHRI P. N, SUKUL: Sir, our mem-
bers are not speaking. So, please give
me five minutes more. There is cur-
tailment of our speakers from this
side. So, why should you grudge it?
From 4 to 16 kms, the old fare was 40
paise and now from 6 to 16 kms. it is
one rupee. From 40 paise, it has gone
upto Re. One and this has created an
adverse effect on the commuters.
They say, now they are required to
pay two and half times more. From
16 to 20 kms. the old fare was 50 paise.
Now: above 16 kms. it is 1.50. But
here, one thing I do not understand.
Sir, we have certain DTC Matadors
in our Parliament House. We had to
pay Re. One previously I mean our
Members of Parliament. Now, since
two days back, they are charging
Rs. Two and that matador do23 not go
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upto 16 kms. That matador does not
go upto 16 kms, to bring the Members
of Parliament and upto 16 kms. it
should be one rupee.

Then, I will request the Honble
Minister to consider the plight of the
who against this schedule of
rates are made to pay double the
rate. So- now, before I close, Sir, 1
‘would like to make a fe-y suggestions
for the consideration of the Finance
Minister.

Firstly, since we have to import a
lot of edible oils and we are not et
able to produce edible oils to our re-
quirements, for some time, the Gov-
ernment may think of prescribing for
economic holdings of growing oil
seeds from 5 to 10 per cent of their
entire area. You can prescribe it that
oilseeds be produced to save foreign
exchange and all that.

Secondly, since the price rise up-
sets mostly the salaried class, so I
will suggest: I wili take this oppcr-
tunity to suggest that as in so mary
other countries, the public servants
should be entirely exempted from
income-tax. In various countries, it is
like that and so long as you cannot
exempt them from income-tax, atleast
you should exempt their dearness
allowances, their CCA- their HRA,
their bonus, their compensatory allow-
ances from income-tax. So, that will
be giving the public servants and the
salaried class some respite from in-
crease in prices.

Most important, the wvariation in
wholesale prices should be reflected
in the retail prices also. We have a
bumper crop; still the prices do not
fall. We have more agricultural pro-
duction; but the prices do not fall.
There is a reduction in wholesale
prices; but the retail prices do not
fall. So it is a very peculiar situation.
I would like to request the hon’ble
Finance Minister to look into this as-
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pect of the situation and kindly try
to ensure that variations in whole-
sale prices are reflected in retail
prices, And the price-list must be
conspicuously displaced in every shop.
(Time bell rings) Just one thing more,
Ag regards the hike in petroleum pro-
ducts, our Petroleum Minister is here
and I would like to make a sugges-
tion. You see, the prices are so many
rupees and 62 paise, SO many rupees
and 43 paise and so on. There is a
shortage of coing in our country. So
these figures of 43 paise, 62 paise and
so on should be rounded off, if possi~
ble, After rounding off, the petrol
price should be Rs. 7.40 per litre
instead of Rs. 7.43; kerosene should
be Rs. 2.20 per litre instead of
Rs. 2.25 per litre. And those who
use LPG are the worst sufferers.
On other products, there was a rise
of three to six per cent. But on LPG
there is a rise of 12.2 per cent- and
all housewives are sore about it. So
regarding LPG prices I will make a
request to the Minister. You are get-
ting Rs. 100 crores on LPG. If you re-
duce it just a little, it would not be
much. Instead of Rs. 57.62, you can,
if possible, keep it at Rs. 55. All these
proposals will not swell your expen-
diture beyond Rs. 60 crores, I have
calculated. So by giving Rs. 60 crores
you can win the goodwill of the peo-
ple and also facilitate them in getting
things.

Lastly. to avoid public sector losses,
which is the most important aspect of
the situation, the Government must
try to ensure that there is maximum
possible efficiency in the public sector
undertakings, there is maximum pos-
sible productivity in the public sector
undertakings. All loopholes should be
plugged and where necessary, up-to-
date technology should be utilised.
Also the Government must ensure
fair stability of prices in the core sen-
tor like coal' POL, power and steel.
80. T hope our Finance Minister will
give serieus thought to my suggestions
and try to help the people. I know he

essential commioditieg
is trying to help the people, but thege
suggestions involve very little expen-
diture or overhead charges. So he
may kindly consider them.

*SHRI N, RAJANGAM (Tamiil
Nadu): Mr. Vice-Chairman, Sir, I am
grateful to you for giving me this
opportunity to participate in the de-
bate on the recent hike in prices of
essential commodities on behalf of my
party the AIADMK.

It is inexplicable to me what has -
prompted the Government to increase
the prices of essential commodities. I
also doubt whether any advantage will
accrue to the Government by this so-
called economic step. The avowed ob-
jectives of the Government in raising
the prices of petroleum products are
to curb the consumption of petroleumn
products and to raise resources for
giving a thrust to anti-poverty pro-
grammes of the Government. I am of
the view that both these objectives
will be as elusive as they were before.

In many parts of the world the
prices of crude oil have slumped, but
we have increased the pri(t:’es of petro-
leum products. According to my infor-
mation it is estimated that 80 per
cent consumption of petroleum pre-
duets is in central public sector and in
Central and State Governments and
the remaining 20 per cent consumption
is in private sector. I would like to
know the details of the programme
that has been chalked out for curbing
the consumption of petroleum pro-
duets in public sector and in Central
and State Governments.

From the exploration reports avail-
able it is seen that our country is
blessed with enough deposits of oil
and gas for achieving self-sufficiency

*English translation of the original
speech delivered in Tamil.
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-An petroleum products. If we intensify
our endeavours to exploit fully all the
available sourceg of oil available with-
in the country, we can avoid the im-
ports of crude oil. For example, in
Narimapam mn Cauvery Delta in Tam’l
Nadu the commercial exploitation is to
start soon. It is understood that Cau~
very Delta is floating on oil. If we
exploit this, then the oil requirement
of Tamil Nadu and Southern States
will be fully met. Similarly, coal depo-
sits in our country are available in
abundance. The Neiveli Lignite Pro-
ject in Tamil Nadu has enabled the
.generation of electricity in the Ther-
mal Power Project in Neiveli, Tie
electricity power requirement of Tamil
Nadu is being met to a substantial
extent by this Thermal Project. If we
exploit fully our coal resources, more
such thermal stations can be set up
so that the consumption of petrol can
be reduced. It ig unfortunate that the
management of our cogl mines is defi-
cient in many ways, which compelg
the Government to increase the price
of coal at regular intervals. ‘This
causes great hardships for industries
throughout the country.

The Government has increased the
price of cooking gas. The cooking gas
has just now captured the imagina-
tion of the people in district. taluka
and firka levels. It has substituted
kerosene for cooking purposes in mid-
dle class homes, There are thousands
of applications pending with o0il com-
panies for the sanction of gas c¢ylin-
der. You know, Sir, that there is no
production cost for cooking gas as it
is a by-product. For each gas cylinder
@ deposit of Rs. 500/- is collected from
the consumer; the QOil Companies do
not pay any interest on this deposit.
In this background 1 am unable to
aunderstand how the Government is
‘compelled to subsidise the gas cylin-
der, on account of which the price of
sgas cylinder has been raised now.
"The middle class people, particularly
the fixed salary income group- will be
-compelled to revert back to kerosene
for cooking purposes. In other words
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the consumption of kerosene will in-

crease conseguently.

Coming now to the increase in the
price of kerosene, the people below
the poverty line are the principal vic-
tims of this whim of the Government.
In the rural areas, kerosene has sub-
stituted fuel wood. The use of kero-
sene arrested the processes of defore-
station in the coutry. On the one hand
the Government is talking about cco-
logical balance by giving a boost of
afforestation programmes. On the
other hand, the Government is com-
pelling the people to revert back to
fuel-waod for their cooking purposes.
as they will not be able to buy kero-
sene at this price. The people will start
felling trees on PWD lands, in reserv-
ed forests and on both sides of the
national highways. The Government
cannot stop them from the felling of
trees, as the oven in their houses is
to be kept burning for their survival
The Government swears by the narme
of common people and their uplift-
ment. You cannot take these peorple
above the poverty line by forcing them
to commit the illegal acts of felling
trees for cooking purposes. You will
bring more people below the poveity
line by increasing the price of kero-
sene and cooking gas.

Mahatma Gandhi- the Father of cur
nation, advised the Ministers of Cen-
tral and State Governments in 1948
to first understand the problems of
common people and then formulate
plans for solving them. He advised
them that primary necessities of life
must be made available to the com-
mon people at prices which they can
afford to pay. But this advice has been
thrown to the winds. Everything has
become political now. The price of
essential commodities like rice and
wheat has been increased. Though we
have made phenomenal progress in
agriculture as a result of implementa-
tion of Five Year Plans since 1952, we
are nullifying the beneficial effects of
these Plan results. In the olden days,
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the landlords used to cultivate only 30

per cent of their land and 70 per cenl
used to remain uncultivated. Now, as
a consequence of Zamindari Abolition
Acts, the land ceiling laws and such
other legislations- every bit of land is
cultivated. We have achieved Green
Revolution, I understand that in the
Government godowns 200 lakh tonmnes
of foodgrains are in stock. It is not
that only in Thanjavur, the granary
of Tamil Nadu, that paddy is being
cultivated but in all 16 districts of
Tamil Nadu paddy is under cultiva-
tion. Similarly wheat is cultivated all
over the country. We have achieved
self-sufficiency in foodgrains produc-
tion. While we are in a position to
supply foodgrains to starving millions
in Africa, we are raising the price of
foodgrains in our country. It is perti-
nent to point out here what our great
Leader Arignar Anna stated in reply
to a question about the supply of
wheat in Kashmir at Re. 1 per Kkilo,
particular when it had been purchased
from America at Rs. 2 per kilo. He
said that it was the duty of the wel-
fare State governed by democratic
concepts to ensure that the people are
not starved. Whatever might be the
cost to the Government the people
must be supplied with foodgrains at a
cost which enables them to buy. The
Government should not hesitate even
to import foodgrains by taking loan
from foreign sources, if the circums-
tances demand.

I am compelled to say that the re-
cent increase in the price of essential
commodities is unjust, unfair and
undemocratic. On 28th February the
Government is going to present the
General Budget for 1986-87. Just three
days before the presentation of Genhe-
ral Budget, we are discussing about
the price rise as a result of Govern-
ment’s decree of increasing the admin-
istered prices. This kind of taxation
without representation is undemocra-
tic. The Hon. Finance Minister should
in his reply inform this House about
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the avoidable compulsions to resort te
taxation without representaiton.

Before I conclude, I would refer to
the plight of the people in southern
States. The essentiatl commodities
like pulses are to be supplied from
northern States to the southern States..
The coal requirement of Tamil Nadu
is to be met from the supplies from
northern States. The steel products are
to be supplied from northern States..
By the time they reach the destina-
tion in southern States, there is signi-
ficant increase in prices which affects
the economic well being of Southern.
States, In Tamil Nadu Assembly the
increase in price of coal has been dis-
cussed several times. In Lok Sabha
and in Rajya Sabha also we have dis-
cussed about increase in the price of
coal at regular intervals. Such increa-
ses in the industrial inputs affect the
developmental efforts of the States.

I appeal to the Finance Minister to
re-examine the issue of rise in prices
of primary and essential commodities,
which affect undoubtedly the common
people who constitute 80 per cent of
our population.

With these words 1 conclude my
speech.

THE VICE-CHAIRMAN (SHRT

SANTOSH KUMAR SAHU): Shri
Chandra Shekhar Singh, Minister,
will not intervene.

THE MINISTER OF STATE IN.THE
MINISTRY OF PETROLEUM ANDx
NATURAL GAS (SHRI CHANDRA
SHEKHAR SINGH): Sir, I would con~
fine my observations to the rise i
prices of petroleum products. Three
reasons have been indicated for this
step taken recently. I would also like
to clarify that somefimes Members
have pointed out that after the initial
rise some very marginal reductions:
were made. Reductions made were:
not marginal; they were substantial;
in the sense that then the reduction:
in prices of HSD, LLPG and SKO was
of the order of 40 per cent, and that
of motor spirit of the order of 20 per
cent.
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The reasons stated by Government,
time and again by the Finance Minis-
ters and by others, are three, There
‘has arisen the necessity for larger re-
source generation to accelerate the
pace of development, particularly in
the anti-poverty sectors. Then, again,
there was the necessity of restraint on
the consumption of petroleum products
because of the steep rise during the
last 18 months or so. And, thirdly,
the balance of payments position was
axtremely difficult. In the coming
years it was expected that exports
may not grow at an adequate level
because of so many factors, including
an environment of protectionism all
over the world, and hence the neces-
sity to take corrective measures in
time.

I would not like to speak on the re-
source question. The Finance Minister
will elucidate this point before the
House. I would only mention that
* manipulation of administered prices
has been all the time recognised as an
instrument of resource generation.
And to the satisfaction of my friends,
particularly the CPM friends, whom I
do not find now in the House ...

AN HON. MEMBER: Mr. Sukomal
BHen is there.

SHRI CHANDRA SHEKHAR
SINGH: . . .I would like to quote the
“Telegraply’ which is quite sympathe-
tic to their point of view. In an arti-
cle. the ‘Telegraph’ writes and I quote:

“The economy has in the past few
years exhibited a tremendous resili-
ence to inflationary pressures. We
have, by and large, experienced a
remarkable degree of price stability
‘during the Sixth Plan. During the
current fiscal year, we have absor-
‘ped quite comportable a record esti-
mated Budgetary deficit of around
Rs. 3500 crores. Hence the actual
rise in the general level of prices as
a result of increased administered
prices may be much smaller than
‘projected by the opposition parties.”
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And it goes on to add:

“If the Seventh Plan investment
targets are to be met, then the Gov-
ernment has to wuse almost every
weapon at its command to mobilise
additional resources. It is not obvi-
ous at all as to why administered
price policy should be considered a
vastly inferior instrument of addi-
tional resource mobilisation.”

I would not like to add anything to
it. The Finance Minister will certainly
enlighten the House on this point.

[The Vice-Chairman (Shri Pawan
Kumar Bansal) in the Chair]

About the necessity of restraining
the growth of consumption of petro-
leum products, I woulg like {o ela-
borate a little. The aggregate consump-~
tion of petroleum products increased
from 30 million tonnes in 1979-80 to
38 million tonnes in 1984-85 making
an average annual growth rate of 5.3
per cent. The annual growth rate
from the year 1974-75 to 1983-84 was
5.5 per cent. During the last 18
months, that is from July 1984 to De-
cember, 1985- over the same period
of 18 months, that is from July, 1983
to December, 1984, the rate of growth
exceeded 7 per cent. And during
April to December 1985- the rate of
growth of consumption of the five
petroleum products for which prices
were raised was of the order of 9 per
cent plus. This was a situation with
‘which we were faced.

A reference has been made to the
current international oil market and
that the prices are falling sharply and
why this could not be passed on to the
consumers. Nothing of the like is
being thought of or considered even
in countries which believe in free
market economy, which believe in tax
cuts. And there is a general consen-
sus among the analysts that the pre-
sent trend will not last long and is
boung to harden in the very near
future. So, we cannot bhase our po-
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licies on such eratic trends, and we
have not done so in the present situa-
tion. We have to take note of iong-
term trends and the long-term trends
indicate very clearly thai our rate of
growth of consumption is higher than
estimated. The assumption is that
throughout the Seventh Plan perioc
the rate of growth would be 6.4 per
cent. This situation has been very
clearly reflected in the balance of pev-
mentg position and in the year 1985-86,
compared top the year 1984-85, there
has been an increase of nearly 11 to
12 hundred crores of rupees of imports
of petroleum and petroleum procucts,
which had to be corrected. Steps had
to be taken in time to see that this
outgo of foreign exchange does not
persist and the trend is that even if
it cannot be reversed but it can cer-
tainly be restrained. So far as the

degree of self-sufficiency is concerned,

I would like to point out to the House
that during the Sixth Plan period, the
terminal year, 1984-85 the total crude
production in our country was 28.99

metric million tonnes and the demand
for crude oil equivalent was 41 MMT.
The country thus gained a selfsuffi-
ciency level of 70 per cent in oil. It
was particularly because we were able
to hit the Bombay High and our crude
oil production touched a very high
figure. But the Sevenih Plan pro-
jection is that we may not be able to
repeat that performance because in
ofl exploration it is much more of a
gamble and we cannot with any degree
of certainty that this amount of invest-
ment will result in a certain amount of
production. So, the projection is that
while the demand will go up to 57 or
58 MMT the production will reach the
the level of 35 MMT and the degree of
self-sufficiency during the terminal
year of the Seventh Plan will come
down to 61 per cent or so. Sc, we had
to take steps to curb this trend and
I would like to take the House into
confidence that we have rasorted to
price mechanism but have not relied
only on this factor. In future the
consumption of petroleum and petro-
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leum products will be subjected to twa
factors, the price effect and the con-
servation effect. The prices have
been raised and just because of the
Price rise we expect that thz demand
will decline by 1.2 per cent, The price
elasticity of demand has been  0.25
per cent. The recent increase has
been of the order of 1.2 per cent. But
the expecleq decline in demand will
be of the order of 1.2 per cent. But
we are not resting content with just
raising the prices. We are adopting
a comprenensive plan for the conserva-
tion of petroleum products. This has
been engaging the attention of the Go-
vernment during the last ore month
or so and I would like to teil the House
that very soon we shall come up to you
and inform you how and in what
manner we propose to take those
steps in the coming years. We are
evolving a package of incentives and
punitives, including fiscal ones, to
encourage fuel efficiency, to enforce
adherence to ISI standards, to compel
energy audit and conserve energy in
energy intensive industries a large
number of measures are contemplated.
I had a meeting with the Secretaries
of all the concerned Ministries and in
April or so we shall be able to finalise
our approach to this situation., As
many Members have pointed out
about the transport sector, I would
like to tell them that it may require
a review of some of the policies which
we have adopted in the past because
conservation measures have fo be pro-
moted. So, the situation is that we
are not only relying on price mecha-
nism to restrain the growth in con-
sumption, we are evolving a cempre-
hensive conservation programme for
implementation in all seriousness. I
would like to point out again that
prices of these products in our coun-
try are comparatively lower than
the prices in the neigh-
bouring countries like Pakistan, Bangla
Desh, Sri Lanka and other countries
and we are also, as has been stated
by an hon, Member, subsidising parti-
cularly the consumers of kerogene ofl
and LPG. The subsidy on kerosene

.0il is 71 paise per litre which makes a

total of Rs. 500 crores per annum and
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Rs. 13 per cylinder which comes to
a total of Rs. 100 crores. The subsidy
given before this price rise was of the
order of Rs. 762 or Rs. 770 crores; it
has been reduced to Rs. 600 crores.
But it ig stil] being subsidised and 1
sometimes wondered when I saw the
reaction of the opposition leaders to
the price rise. I may be wrong; 1 will
be happy if I am wrong on this point
but what I read from their speeches
and saw their reaction, I found that
none of the opposition leaders men-
tioned about the users of kerosene oil
in their protests. They were very much
upset about the rise in price of LPG
and such other items. You have to see
how far this is justifiable because we
fully agree that kerosene oil is used
by the poorest sectiong of our society
and their interest has to ':e given top
priority in all our consideration.

I would like to mention just one
point about how far this would affect
the prices in general. I have explain.
ed it I lthink that the other option was
of deficit financing. Any rise in ad-
ministered prices of one per cent af-
fects the general prices to the extent
of .2 per cent which actually means
that definite financing is nearly 5 times
more inflationary than if the resource
is mobilised through administered pri-
ces. I would not like to take much

more of the time of the House,
6rM. In the end, I would again make

a comparison with the period
of the Janata-Lok Dal rule. I am not
accusing my leftist friends because,
perhaps, they were not associated with
that episode, with that disaster. But
many of those who are sitting on the
Cpposition benches, were very much
instrumental in taking decisiong relat-
ing to this vital sector. I have taken
the average in regard to two items,
namely, kerosene oil and diesel, which
affect the people in general to a
large extent. During the period Decem-
ber 1977 to September, 1979, in the
case of these two items during the
Janata-Lok Dal rule the price rise was
of the order of 19 per cent. During the
two years of our Government...
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SHRI CHANDRA SHEKHAR
SINGH: As far as SKO is concerned,
the rise was 19.4 per cent and in the
case of diesel, the rise was 19.6 per
cent. In the two years of our Govern-
ment, I mean, during 1985-8¢ -and I
presume that the prices would not be
raised during 1986-87—during this pe-
riod of two years, the weighteq ave-
rage price rise is of the order of 10.6
per cent,

SHRI NIRMAL CHATTERJEE: This
is over and above the 19 per cent rise
during the Janata Government,

SHRI CHANDRA SHEKHAR
SINGH: As against the rise of 19 Dper
cent, quring the two years of Janata-
Lok Dal rule, the price rise has been
of the order of 10.6 per cent durinz the
two years of Rajiv Gandhi Govern-
ment. I do not know what is the jus-
tification for the Opposition parties—
most of them, who were very much
part and parcel of the Janata-Lok Dal
combine, to agitate against price rise
just at the moment.

I would only answer just one point
raised by Mr. Sukul about rounding off
to the nearest five paise or ten paise.
The prices which we have announced
are ex-storage point prices. The retail
prices vary from place to place slightly,
That does not relate actually to the
consumers. Sir, I would conclude my
speech by saying that the state of the
economy today, particularly, during
the year 1985-86, on the basis of sta-
tistics, data and every argument that

"can be marshalled in this regard, will
take us to the conclusion that prices
have been managed during this pe-
riod with great competence ang with
great success. The Opposition par-
ties by launching an agitation are
irying to co-relate the price rise with
the level of frustration which they
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have reached., Somebody was mention-
ing that this is like g straw to a
drowning man. But here, the man is
not drowning. He has already gcne
down. He Thas already got drowned
and now he is trying to come up with
the help of these siraws in the siream.

SHRI M. S. GURUPADASWAMY:
Why do you provide the straws?

SHR1 CHANDRA SHEKHAR
SINGH: This decision has been taken
dfter cool and careful consideration.
This has been done in the larger na-
tional interests and this only indicates
that we stay in power not becausz we
have to stay in power. We stay in
power because we have fo serve the
people of this country, the best na-
tional interests in every possible way.
To us, the pclitical interests are not
supreme, The intersts of the people
are supreme. Angd if we
have | to  take certain hard
decisions, difficult decisions, we have
to indicate to our country and the
world that we are not a soft society,
we can take hard decisions we can
take decisions in the larger interests
and in long-term perspective of other
problems and we are capable of taking
the country onward to price stability,
prosperity and progress in every sec-
tor of the economy. That is our basic
approach which makes the difference
between you and what we think of
it.  You are governing some of the
States. I do not wan? to dilate on it

what you are, but the way of your
governance clearly indicates
that for you, the basic prin-

ciple is that you want to survive. It
is not for the pecple of that State that
you are taking all decisions. You are
taking decisions  first in  ocur own
political interest and the interest of
the people is secondary in your point
of view. So that makes the difference
tn the Cungress approach and the ap-
proach of the Opposition parties. So
we have provided you straws but we

are sure that you will get drowned
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and remain at that bottom level with
these straws in every situation.

With these words I conclude my
speech and hope that the Opposition
partiegs will consider coolly, will think
over it again and again how far these
agitations are going to help the ration
ang the people and certainly try to
reverse the steps that they have taken
in this regard.

Thank you very much,

THE VICE-CHAIRMAN
PAWAN KUMAR BANSAL):
Gurupadaswamy.

(SHRI
Shri

SHRI S.W.DHABE (Maharashtra):

Do you want to continue upto 9
o’clock?
THE  VICE-CHAIRMAN (SHRI

PAWAN KUMAR BANSAL): I would
request the hon. Members not to take
more than ten minutes...

SHRI M. S. GURUPADASWAMY:
It is not possible.

THE VICE-CHAIRMAN (SHRI
be-

cause only six people have spoken,

SHRI S. W. DHABE: It is such an
important debate. 1 request you, 14
speakers are there, how can it be
finished today?

THE  VICE-CHAIRMAN SHRI
PAWAN KUMAR BANSAL): We will
continue for some time. I have called
Mr. Gurupadaswamy.

SHRI NIRMAL CHATTERJEE: If

they reduce prices, We can take five
minutes.

A ww adrgemg [awaa] @ 3
A AT dF T IR § AT AT Zrew
I FIATARA §. . . [=754714]

THE VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL): Let him
please continue.
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"SHRI M. S. GURUPADASWAMY:
Mr. Vice-Chairman, we are indeed
grateful for the intervention of my
hon. friend, the Minister for Petro-
leum. He made a few very interesting
-observations which ] should take note

of before I say a few things about the
main issue,

Sir, he tried to enlighten the House
and then enlighten the Opposition
about the ways of running the Go-
vernment, about the ways of manag-
ing the economy. Sir, every one of us
is aware that resources are needed
for financing development. And there
are four ways of raising resources
broadly: (1) by taxation; (2) by
borrowing; (3) by deficit financing;
and (4 by raising the administered
‘prices, i.e. by saving. These are four
ways of raising resources. I think my
friend, the Finance Minister, is weil
aware that resource constraint is not
new to the economy. It has not come
all on a sudden. Resource constraint
has been there all along. But why has
‘the Government suddenly, on the eve
of Parliament session,.raised these
prices? Of late, by parenthesis I say,
Mr. Vice<Chairman, the Government
of Indis is in the habit of resorting to
continuous budget throughout the year,
There used to be, in the past only one
budget.  Sometimes, if there was
great need there used to be a subpie-
mentary budget. Now budgeting has
become a recurring phenomenon.
There is a pre-budget before the bud-
get session and a post-budget after
the budget session. This phenomen-
on, I ask my friends opposite, can it
‘be justified? Is it good financial ma-
nagement? We have had successive
Plans since 1952. The whole thing
is debated before the Plan is formula-
ted and finalized Annual budgets are
there. In spite of this we see this
rhenomenon—a  disturbing pheno~
menon—of bypassing and sidestepn-
ing Parliament, destroying the sanct.
ity of budget ang budgetary process-
es. This is my first charge.

My friend talked about raising re-
sources. He waxed eloquent—that
resources are required by develop-
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ment. Yes, we require resources for
development. But if my friend sees
the picture that is before us, he will
realize that the resources that he is
geiting are not going to development
the development impulses in the eco-
nomy or the development potential in
the economy are not being built up.
On the contrary, these resources he is
getting from the price hike, from the
substantial increase jn the admijnis-
tered prices, the hepty increase in the
prices of the various commodities to
which he is resorting net now  but
even before, are being increasingly
diverted to meet revenue deficit, I
would like my friend, Mr. V. P, Singh,
to tell me what exactly will be the
revenue deficit this year, the current
year I anticipate that it wil] be
round about Rs. 5,500 crores. Your
administered prices and their increase
and what you get from this is going
to be diverted to meet the revenue
deficit of the economy in the budget.
This is my second charge. The coun-
try is prepareq to bear the burden of
develocpment bhut the country is not
brepared to bear the burden of mis-
management of the economy. The
country is not prepared to witness the
misdirection of funds ang Tesources.
This is what ig happening.

Mr. Vice-Chairman, I have got a
few figures but I do not have much
time and 1 -annot go threugh the en-
tire thing. The Centre’s deficit 1ast
year was Rs 3,985 crores. The ex-
pansior. of the Reserve Bank credit
was Rs. 6.055 crores. The budgetary
gap during the entire Sixth Five-Year
Plan totalled Rs. 11,027 crores, while
the RBI credit during the entire
Sixth Plan wags Rs. 20,130 crores. Is
it financial discipline? My friend was
waxing eloquent, “We are the People
to save the economy, to save the
country, and the Janata Government

was not.” Is it a good picture. That
we can extol?

SHRI VISHWANATH PRATAP
SINGH: I would just -intervéne. What

has been the effect of these deficits on
inflation?
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SHRI M. S. GURUPADASWAMY:
The inflationary trend has been there
all long since the Third Plan. I would
like my friend, the Finance Minis'er,
to take the cumultative effect, the en-
tire effect into consideration.

SHRI VISHWANATH PRATAP
SINGH: I wag asking about the two
years which you mentioned. What has
been the effect of the deficit on infla-
tion?

SHRI M. S.GURUPADASWAMY: 1
will give you. I have got the figure.

The inflation rate, according to my

figure, is 4.9 per cent this year, round
about that.

SHRI MURLIDHAR CHANDERA-
KANT BHANDARE (Maharashtra):
You had predicted 15 per cent.

SHRI M. S. GURUPADASWAMY:
It is 4.9 per cent this year.

My point here is, we should not
take this in isolation I have been ar-
guing all the time, the cumulative ef-
fective of the inflation plug the price
instability created as the result of the
inflationary pressures and the opera-
tion of the black money has been hav-
ing an adverse impact on the econo-
my., Nobody can deny that. Nobody
can say that our economy is very
healthy and sound. There has been
price disequilibrium gll along. It may
be lesg now. It may be more tomor-
row. 'There has been the price dis-
equilibrium all the time. Your present
rise in the administereq prices will
dislocate this situation, this equili-
brium.

Sir, my friend, the Minister, in his
anxiety to raise the resources through
these meang has violated one of the
basic factors in  economic develop-
ment, the cost of production. Another
factor that has been overlooked, is
efficiency, economy in running the
public sector enterprises, and the ac~
countability of the public sector en-
terprises. Where is really the ac-
countability? You have been reckless-
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ly resorting to inflate the prices of
the commodities of the public sector
enterprises., Will it not have adverse
effect on other sectors? The prices
connot be raiseq in isolation. It will
have a multiplier effect on other sec-
tors of the economy.

Mr. Vice-Chairman, my friend was.
waxing eloquently about conservation
of the petroleum  products. Nobody
consumes petrol unnecessarily. But in
a developing context, in a situation in
which transport is vitai for bringing
about social change and economic
development, petrol will be increas-
ingly consumed. Nobody can stop
this. Even with this increase in  the
prices, there will be increase in the
consumption of petrol and petroleum
products. This has got to be under-
stood. If the Minisfer wanted to con~
serve the petroleum products, why has
the Government licensed so many
automobile industries to start now?
On the one hand you want to have
more and more automobiles, and on
the other you want to conserve petrol.
And you forget that there is public
transport also here which affects the
common man. Any rise in the price of
petrol will affect the cost of running
of public transportin this country, He
was saying that no Member talked of
kerosene. I have talked about kerc-
sene, Perhaps you have been igno-
rant about that. We have been talking
about everything. If Janata Go-
vernment has done wrong, I am not
justifying it. At the same time let us
not justify another wrong committed
by this Government. I would like fis-
cal and financial discipline. All of a
suddent my friend, the Finance Minis-
ter woke up to harg economic reali-
ties. In the last one year he was talk-
ing in terms of liberalisation, de-licen-
sing and de-control. Now he wants
to apply this leverage of price control
and use this mechanism for raising
resources. All the policies of the
Government{ for the last one year
have been oriented towards subserving
ten per cent of the people in India.
These are elitist oriented policies and
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not mass oriented. Your policy has
been promoting consumer, culture in
this country, a consumer culture con-
find to a narrow class, a smail mino-
rity in this country. The masses did
not come to your mind during all
these twelve months. And all of a
sudden you felt constraint on your re-
sources because you are not getting
money from abroad. Thare is no
international assistance forthcoming,
your foreign exchange reserves are
modwindling, You cannot borrow from
the international market because in-
terest rates are high ang we cannot
borrow from the domestic market be-
cause there is a limit to borrowing.
So, the compulsions ang imperatives
have made you fo resort to this un-
justifiable and irrational steps on the
eve of Parliament Session. If you had
taken us into confidence T would have
been very happy, but you have not
done that. You want to present a
Budget saying that there is no much
of taxation. But you have already
taxed. Please remember it is not the
only one instalment of raise in prices
that you have resorted to. In the
past also you have done that in the
case of cement, sugar, coal steel. The
price of every commodity under the
sun has been raised. As g result the
cost off production has been raised.
You are developing a very high cost
economy which this couniry cannot
tolerate. The ratio between cost and
output is rising. Please remember
this. With this kind of high-cost
economy, how can you compete in the
world? Your place in the interna-
tional trade is so low that you cannot
stand firm in the world. With  this
high cost you cannot do that, There-
fore, Mr. Vice-Chairman, with all
sadness at my heart the Finance Min-
ister had been caught in a trap. In a
situation like that, with his youthful
impetuosity, I am afraid, he has re-
sorted to this desperate and reckless
measure which will rebound not only
on him but also on the country.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: Mr. Vice-Chair-
man, Sir, I rise this evening conscious
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of the burden—the burden on our peo-
ple, :he burden of illiteracy, the bur-
den of want and hunger the burden
of poverty, the burden of unemploy-
wment, In fact no party has heen
more conscious of that burden than
ours. I wil] deal with this burden a
little later. But let me deai with .
some of the points which have been
raised by the hon. Members on the
other side. My good friend, Hon’ble
Prof Nirmal Chatterjee tried to put
the old wine in new bottle, But it
seems the bottle has already cracked.
I do not find any new point which he
made. He denied to hon., Member,
Mr. N. X. P. Salve a citizenship of
China But it looked ag if he had con-
ferred on himself the honorary citi-
zenship of China.

I was reminded of the debate in
this very House when we had tihe
IMF loan. I still remember the pro-
phecies they have made and if these
‘prophecies were to come true by now,
we would have been like other Cen-
tral American countries. Sir, my
speech is still there in the records of
the debate of this House. At that time
I predicted that we will not collect
the last tranche of one billion dollars.
And we have not collected the last
tranche of one billicn dollars. That is
our performance, That is our self-re-
liance. That is how we have been able
to keep our head high in the inter-
national field. Nobody can break our
backbone., So do not talk of those con~-
fabulations with the World Bank and
the IMF. We know how to take care
of. And nobody can render us weak
either economically or Dpolitically.
Though I can see such effortg are
quite vigorous and very strenous and
they are all pervasive. He came out
with an ingenous, but not very con-
vincing thesis, It was the commit.
ment of the Government under the
Seventh Five Year Plan that has led
to this sort of indirect taxation. Now,
of course, I must admit that we are
committed to the Seventh Five Year
Plan and that is going to be our Bible
for the next five years and to fulfil the
word of that Bible that we will do and
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[Shri Murlighar Chancdrakant
Bhandare]

. our actions will be guided by the goals
set in the plan. He has referred to some
other things to which I will come when
1 deal 'with those topiecs,

Coming to my hon. friend, Mr.
Mishra he talked about blackmoney.
There is one question on which the
Government deserves highest and uni-
form congratulations that is tackling
of blackmoney. I am not a sychophant
‘but the facts speaks for themselves.

As 1 admitted on the last occasion I
nave been one of the great advocates
of high rate of taxation in my earlier
years. I still believe in that because I
believe rich people can pay that price
for living in such a nice society in
India. Ours is a free, open and demc-
cratic society. Everything they can
have which is not available in any
other society in this world. But I have
changed my opinion because the high
rate of taxation only results in proli-
feration of blackmoney. It only
spreads the cancer of black money
which eats the vitals of our national
economy. Therefore, I subported and
advocateg the lowering of the income
- tax rates and tcday we have the fruif.
The actual figures of coilection of in-
come tax are Rs. 652 crores over Rs.
1,600 crores of the last year was given
by Mr. Salve that is upto January
which is 22 to 23 per cent above the
last year. But knowing fully well
that the maximum advance tax is
paid by the 15th March then it will
easily exceed 33 per cent, one third
growth in the tax by lowering the tax
rate, So let them nof talk about rais-
ing the tax rate. Let our nation get
into the habit of paying the taxes
honestly and once we develop that ha-
bit, and I think, nobodv is more com-
petent than our Prime Minister and our
Finance Minister for inculcating that
habit of honesty, because as has been
said, in the long term fiscal policy, it
is not only the collection of taxes but
it is improving the morality of the
tax payers and to that extent, let me,
on this occasion also congratulate the
Finance Minister for the raids which
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he is conducting. I know there are two
sides. I know some of the Members
of our party Thave certain reserva-
tions.

SOME HON’BLE MEMBERS: We
have no reservations.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: I am glad

for that but I must give full support
to this. It is not in my one speech
but in all the speeches, ] have said
in this House that you are catching
only the small fish. Please catch
big fish., For the first time, you
caught a big fish in the net. I know
that the capacity of the big fish to
get out of the net is also considerable,
his money power, his influence is
greatly visible. I am quite sure, the
Finance Minister is not going to let
these big fish out of the net and it
is for this reason, I want to back up
the Finance Minister, I know that
vested interests will be after him for
the actions he has taken. (Interrup-
tion),

SHRI PARVATHANENI TUPEN-
DRA: But in your party, they are
gurnning at you.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: But I want to use
this occasion to give my full support
tc the leader of the House and the
Finance Minister for the war that he
has declared against black money anud
therefore, whatever has been said both

- by Mr. Misra as well as Mr. Nirmal

Bhatterjee is really baseless so far as
the black money is concerned. That
takes me to the more important ques-
tion of subsidies. Sir. we live in a
society where 30 per cent of the vast
population of 800 million (Interrup-
tions).

st Faw ofy fom
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SHRI MURLIDHAR CHANDRA
KANT BHANDARE: You referred to
the report of the Institute of Public
Finance and Supply for that figure of
36 thousand crores. Now everybody ad-
mits that by the end of the financial
year- out of 36.000 crores, of black
money atleast 19 to 15,000 crores will
come into the mainstream.

The point which I am making is ihat
there is no country in the world whe:e
there is no black money. We cannot
eliminate it altogether. We will keep
it under check. It will not be avail-
able for the hoarders, it will not be
available for the gmugglers, it will not
be available for anti-national activi-
ties, it will not be available for anti-
social activities. Our Finance Minis-
ter mesans it and we back him ur.
We are going to back them up to see
that they succeed in this aspect. (In-
terruptions).

THE  VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL): Mr. Nir-
mal Chatterjee, please let him con-
tinue.

SHR1 MURLIDHAR CHANDRA-
KANT BHANDARE: Now, regarding
subsidies, we have 30 per cent of the
urban population which lives in the
urban centres. 70 per cent of the rural
populajion lives in villages. 30 per-
cent of the urban population enjoy the
fruits of 55 per cent of our national
economay. 70 per cent of the rural
population enjoy the fruits of 45 per
cent of our national economy and we
are wedded to equality, we are wedded
fo remove the disparities but how are
we going to do? I think we can do
it only by continuing the subsidies
for the poor. What has been done in
the tribal areas is one step in the
right direction. But today what hap-
pens is that the benefit of this sub-
sidy is taken also by the rich. For
example, you will find that all those
affluent families who have, not one
gas cylinder but two gag cylinders
also get the benefit of the LPG subsidy
You give subsidy on foodgrains. Now
the rich also get the benefit of this
subsidy. The poor do not get it fo
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the same extent. We are strengthoen-
ing the anti-poverty programmes. 1
have madce the suggestion before anu
1 repeat it with all humility for +he
hon. Finance Minister to consider: Let
thoss whose income is below Rs. 5.000
or BRs. 6-:000 a year get ali the food-
grains and essential commodities at
half the market price. And remove
the subsidies as you go to the other
income groups. That is the only way.
(Time-bell rings). Give me five minu- -
tes,

THE VICE-CHAIRMAN
PAWAN KUMAR BANSAL): Please -
try to conclude. You are the sixth,
Speaker and there are 20 in all.

(SHRI

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: There is ane
thing which I want to say about the
public distribution system. I wantcd
to speak more, but now I will not.
Unless we improve the public distribu-
tion system, nothing is going to hap-
pen, All your subsidies will be eawn
away by the middlemen. The kero-
sene oil will not reach the village or
hamlet where only one oil lamp keeps
the whole family away from darkness.
I would urge the hon. Finance Min-
ister and the Planning Minister «— Mr.
Ajit Panja 1is not here—to consider
setting up of cooperatives. We must
involve the people in the public «is-
tribution system. We must involve the
people in the setting up of schools. We
must involve the people in the setting
up of hospitals. The Government can-
not give all these things. Their re~
sources are limited. Let them be ge-
nerated by the people themselves. Let
there be cooperative schools of stu-
dents, parents and teachers. Let there
be cooperative hospitals of patients
and doctors. And let there be coone-
rative consumer stores. And give ap-
propriate tax benefits to this public -
distribution system. In Switzerland, .
two cooperatives, Migro and Co-ops, .
have driven away all the multi-natio--
nals. In Maharashtra the cooperative-
sector has shown great success in ag-
riculture, I gee no reason why we-
cannot do it in the consumer goods.
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Bhandare]

The last point which I would like
to make 1s about oil. Oil constituies
66-2/3 per cent of the energy in our
country. We have been talking, year
after year, of measures for oil substi-
tution. Sir, it is surprising but true
that the costliest fuel in a count.y like
India is mot the LPG, is not diesei,
but fuel-wood. I have got the figures
but I do not have time to give them.
I will pasg them on to the Minister,
if necessary. If we do not give kero-
sene oil, they will fall back upon fuel-
wood, which will be a much greater
disaster for our counfry. There has
been the D. V. Kapoor Committee Re-
port in three volumes. There are also
many other reports dealing with the
question of o0il  substitution and oil
conservation. That is the need of the
hour. If you take these measures,
then you will be in a position to ac-
hieve much more, because price in-
crease is the least effective of all tihe
measures so far as control of consumpg~
tion of oil is concerned. Now the last
but not the least, this is a hard op-
tion, no Government likes to be unpo-
pular particularly when it has come up
with such great popularity. What
great hopes it has given to the Oppo-
sition as Prof. Nirmal Chatterjee gaid!
Those who mean to work honestly cre
not afraid of adverse public opinion.
We sacrificed our political power in
Punjab and in Assam for the political
stability, for the sovereignty and unity
of this country and we will not desist
from making hard options so thut we
fulfil the promise which we have made
to govern thig country for five years,
for really raising the standard of the
poor, for increasing the production be-
cause it is only the development, it
is only the increasing of production
that will bring up the mass of these
people from below the poverty level to
a certain amount of living with dignity
of living with some comfort, above all
with some self-reliance, and that is
- what we will achieve for our country-
-men, Let them face wus in the elec-
“tion in 1989 and we will see where
“they stand and where we stand. Our
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plane will definitely go higher because
that will be a much later model.

SHRI GURUDAS DAS GUPTA
(West Bengal): Mr. Vice-Chairman, at
the outset let me say that the price
hike through administrative notifica-
tion only 19 days before Parliament
session constitutes a flagrant violation
of parliamentary democracy. In my
opinion Parliament is sought to be
downgraded by our Ministers. They
are downgrading not only Parliament,
they are downgrading planning, Plan-
ning Commission. Some days ago we
were fold that Mrs. Gandhi had Leen
downgraded in a film which ‘was post-
poned because the Congress MPs have
protested against it. Therefore, we
are living in a situation when some
values are being downgraded by the
people who are ruling the country. I
call this price hike as a budget be-
fore a budget. Price hike has been
resorted to in order to give the bud-
get a presentable appearance. The
budgetary gap is sought to be reduced
and the budget is being made io ap-
pear that it is not so anti-people as
it actually is. I say that the price
hike is again a symptcm or a signal
of surrender to the pressure of the
International Monetary ¥Fund and the
World Bank. Somebody here was.
looking for a proof. Let me quote one
who is no other than the Secretary,
Coal Department, Mr. H. B. Lal, who,
while speaking at a meeting in Cal-
cutta on 31st December last year caid:

“The World Bank is insisting on
a coal price hike before it could pro-
vide 300 million dollar loan for the
development of two coal mines in
India—Sonepur Badli and Behari in
West Bengal and Madhya Praaesh,
respectively were planned to bs de-
veloped under World Bank Finance
Scheme.”

This is the statement of a Secretary
to the Government of India in a war-
ticular department and there is no
reason to disbelieve that statement.
Then again, let me quote the IMF
Memo which the Government did not
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publish because they cannot publish it
as otherwise. they will be in the dock
if they publish it. One of our brother-
parties, the Communist Party of India
(Marxist) — my friend in the CPI{M)
—should have quoted it. Let me quote
from their party document.

“The Communist Party of India
(Marxist) has obtained a copy of
the memorandum prepared by the
International Monetary Fund setting
forth the terms and conditions under
which the Fund hag agreed te pro-
vide the Government of India with
a loan of five billion SDRs. The
memorandum incorporates a state-

ment of the economic policies sub--

mitted by the Government of India
and a letter of intent dated Septem-
ber 28, 1981, from: Shri R. Venkata-
raman, the Union Finance Minister
to the Managing Director of the
Fund. None of these documents has
been released by the Government of
India to the Indian public. They
‘have been held back from even the
Members of Parliament. Qur Party
has decided to pubiish this docu-
ment in its entirity so that the peo-
ple of India, alongwith the Mem:-
berg of Parliament could reach an
objective julgment on the need for
contracting such a loan from the
IMF on the derogatory terms and
conditions attached—P#amode Das
Gupta, November 16, 1981, 31, Ali-
muddin Street, Ca.cutta.”

This has been published as far back
as in 1981 and there has been no re-
jeinder from the Government of India
to say that what is contained therein
i a fabrication. Let me quote irom
the document. Now. what is this de-
cument? This document is a memoran-~
dum prepared by the Asian Exchange
of Trade Relations Department sf ihe
IMF laying down the conditions of
loan to be granted to India which the
Government of India agreed to and it
was submitted to the IMF Executive.
I am quoting from this document frem
“page 43:

“The authorities are aiming at a
reversal of the previous direction of
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policies which made domestic max?-
kets more attractive than exports.”

What does this mean? It meaas that
the Government oi India is trying to
make exports more lucrative and the
domestic market less lucrative. Then
it also means subsidy for fereign
trade and more taxes inside the co-
untry. This is actually the opolitical
philosophy and the line of policy which
the Government ig resorting to. And,
Sir, this document, at page 47, incor-
porates a letter from the then Fin-
ance Minister and now the Chairman
of this Houser Mr. R. Venkataramar,
wherein he has agreed to the modali-
ties, and terms and conditions as were
being given by the IMF for the grant
of the loan. Therefore, if there is any
person in this House who will say that
the price rise wag not dictated to by
the IMF and if there is anyone in this
House sitting on this side who says,
“No; we did it on our own. and not
under any pressure from them.”, then
this is the conclusive evidence. Let
the Finance Minister and let the
Government of India come out with
a rejoinder that the publication made
by the CPT(M) and the statement that
T have read out of Mr. Lal are not
correct, and are wrong. Therefore, Sir,
thig is a blatant surrender to the
blackmail of the IMF and this has
tarnished the image of the Govern-
ment and this has tarnished the sove-
reignty of our country.

Sir, the price hike is only the logi~
cal outcome. the logical culmination-
of the economic policies being pursued
by the present rulers. It is oniy Tefl-
ective of the political philosophy that
they subscribe to. Now, what are the
salient features of that economic poli-
cy? The salient features of the econo-
mic policy are: lifting of the controls
on the economy, raising of the limit
of assets of the monopoly houses,
downgrading of the public sector, pri-
vatisation of the economy, reduction
of taxes in the corporate sector and
in personal income. concession in taxes
on consumer durables, lavish liberali-
sation of imports and open invitation
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fo trans-national companies. This is
the political philosophy, this js the eco-
nomic philosophy, this is the political
understandng, and ths is the line of
planning that the Indian Goverament
is pursuing. As a result of this, Sir,
we are giving up our policy of self-
reliance and we are giving up our po-
licy of import substitution. Waat is
the effect? The effect is that your mo-
bilisation of domestic resources is
getting reduced; secondly, there is more
adverse balance of payments; and,
thirdly, as a result of these two. you
are getting yourself trapped in tihe
foreign-loan-difficulty conspiracy and
in the economic conspiracy of the im-
perialist countries. This is something
which is neo-colonialism. You know
what Comrade Castro had said. It is
an open declaration to the Non-align-
ment movement that let us say thai we
shall not pay the loan. let there be
a moratorium on foreign loans. That
was the stand of Comrade Castro. But
Indian Government wag saying: No
moratorium, we must pay the loan,
when we have taken the loan mus* pay
the loan, Therefore, being burdened
by the repayment of loan, you have
taxed the common people because you

have given up the idea of taxing the
people who can ©pay. (Time-bell
rings).

A few minutes more, because I
have. . .. ‘

THE VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL): The

time allotted to you was...

SHRI GURUDAS DAS GUPTA:
Three rainuteg more.

THE  VICE-CHAIRMAN
PAWAN KUMAR BANSAI):
conclude within a minute.

(SHRI
Please

SHRI GURUDAS DAS GUPTA:
T would expect you to give me three
minufes more or five minutes only.

THE  VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL): See ny
difficulty, :

people who can pay. Therefore.
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SHRI GURUDAS DAS GUPTA:
I can understand, Please give me taree
minutes only. Let me make muy points..

THE VICE-CHAIRMAN
PAWAN KUMAR BANSAL):
counclude.

(SHRT
Please-

SHRI GURUDAS DAS GQGUPTA:
Therefore, when the rich cannot be
taxed, it is the poor people who have
to be taxed in quest of resources, in.
quest of payment of foreign loan, in
guest of payment of interest on foreign
loan. Therefore, you are being dictated
and you are being trapped. This price
rise is an additional taxation. And
what is the extent of additional taxa~
tion? The last four Budgets have im-
posed Rs. 4800 crores tax on the In-
dian people. In the last Budgei you
have imposed Rs. 1900 crores as tax,
and in this price hike just on the cve-
of the Budget you have imposed Rs.
1500 crores on the common peopie.
This is the extent. On the other hand
in the last Budget you have giver con-
cessions of Rs. 1000 crores to lhose
the
situation is this., The situation is that
you are going to get trapped because
of the price rise. The imposition of
the additional taxation is going to rau-
perise the peasantry. It is going to
restrict the domestic market. 1t is:
going to make Indian goods costlier in
the foreign markets. Therefore, you
are going to get trapped by the policy
you are pursuing.

Somebody was talking about black
money. India is having at the mo--
ment Rs. 40,000 crores of black money..
How much of black money have you
been able to recover? We have hats
off to the present Finance Minister-
for continuing raids! But how mnuch
have you been able to recover? And
how long it will continue. You have
not touched the fringe of it, There
are many people who are not being’
touched for political reasons. When:
the black money is about Rs. 40,000
crores, how much do you want to get:
by these raids? Not more than Rs. 500
crores, Therefore, if you want to-
raige resources, put a finger on black
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money. Not only it is a guesiion of

black money, but it is your craze for
foreign goods, You are producing
‘Maruti’ cars; not even 40 per cent of
its components belong to India. Sixiy
per cent belong out of India. -Of late
you have developed another sector.
You developed the public sector and the
private sector. Ancother sector you have
developed, that is, serew-driver sector
of 1long Kong brand. We are doing the
assemhling here but you will find when
“you lift the coneg that

(Time bell rings).

Therefore, Mr. Vice-Chairman. Sir,
in conclusion, since I have no time, I
say that the policy that you are pur-
suing will restrict the domestic mar-
ket. This policy will pauperise the
-Indian masses, Therefore, the balance
of payment is going to be more and
more adverse in the coming period.
And this is happening because you
refuse to tax the rich people. This
situation is bound to continue because
you do not put your finger on black
money. . This situation is bound to be
like this because you are inculcating
a love for foreign goods. Thig situa-
tion is happening because you refuse
to restrict monopoly houses to raise
* finance. This situation is bound  fo
happen because you are inculcating a
- love for foreign goods and indulging
in extra vacant imports.

With these words, Sir, I send a note
" of warning that the policy which the
Government is pursuing is agitating
not the people who are inside the
House. It is agitating all sections of
people including those who have voted
for you. What is the election result
in Sangli? What is the election result
in the by-elections? Therefore, please
" do not live in a fool’s paradise that
you are having the same massive sup-
port that you had when you came to
power one year back. The popular
base is eroding first as a result of the
eéconomic policy that you are pursuing.
Therefore, I -demand on behalf of my
Party, the Communist Party of India

sormething .
made in Japan, something xpade in.
Hong Kong, something somewhere else. -
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the reversal of the economic policy,
the reversal of the policy that down-
grades the Indian Parliament, the Te-
versal of the policy that protects the
monopoly houses, the reversal cf the

policy that downgrades the public sec-

tor, the reversal of .the policy that
dewngrades self-reliance, the reversal
of the policy that protects that vested
interests in the country. Thank you,
Sir, ’

SHRI DEBA PRASAD RAY (West
Bengal): Mr. Vice-Chairman, Sir, while
my {Iriend, Mr. Gurudas Das Gupla
was making his presentation, 1 was
thinking whether he was levelling all
those charges against our Government
or against the Government we have
got in West Bengal for which his party
is a partner because all those charges
can be jolly well attributed *o the
Government that has been installed in

- West Bengal under the leadership of’

the Marxist Communist Party and un-
der the banner of the Left Front. ¥
dc not want tp enter into a debate
with him because the time is very
short. But I would like to say a few
words about the Party that he repre-
sents because we were together at one
of time, So, hig Party is the only
Party that always takes a wrong de-
cision at the right houd because in
1977, when the people were not with

- us, they were with us. In 1920, when

the people were with us, they were not
with us; they deserted us. So, 1 ds
not want to enter . (Interruptions)
into a debate with him. But I would
definitely speak a few words about the
Government they have been runring
in West Bengal. But I must eclarify
that I have stood up to express my
support, to express my solidarity with
the decision that the Government of
India has taken in the matter of en-
hancing the prices of certain commo-
dities.

Sir, an effort has been made by the
Opposition Members {o prove that the
health of the Indian economy has
been so bad that there was no option
before the Government but to get into
this decision. But it you look at the
health of the Indian economy, if we
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ook at the Indian economy, we would
-gee ‘that it looks healthier than ever
" mnefore. It looks healtheir than ever
‘wafore because the rate of inflation
Hag been brought down to 4.6 per
cent. It looks healtheir than ever be-
‘fore because the .price rise in the
yecent ten months is confined to the
4une of 4.1 per cent, It looks healtheir
.than ever before because the percen-
tage. of growth of industrial produc-
Aion has been in receat times. It looks
‘healtheir than ever before because
the foreign exchange reserve has
reached to the tune of Rs. 6,500 crores
‘and the buffer food-stock has come to
‘25 million tonnes. It looks healthier
*nan ever before because the increase
.. the rail freight has made a record
by itself by touching 9 per cent, and
xhe power generation has also reach-
el to the tune of 16 per cent. So,
" “taking- all these factors into conside-
‘ration, one can definitely establish
*that the economy of India or the eco-
nomy that has been actually built by

the hon. Prime Minister, Shri Rajiv
/Gandhi, looks healthier. Then, - why
nag this price rise has been made?

Why has this decision been taken?
As many of my colleagues and friends
have clearly said over here, there is a
aeed to mobilise resources, and to
smobilise  resources this  decision,
rather this hard decision has. been
2aken. To mobilise resources, I would
-agree with some of my friends that
-there are three options. One option is
1o get into deficit finanecing. -The other
-optien is to go in for borrowings from
foreign markets. And the third option
~ 4s to raise the prices of certain com-
xnodities.  If ‘we get into the first
-sption, if we agree to get into the
Mirst option, if we decide to get into
deficit financing, that will lead to a
tremendoug inflationary pressure, a
) kind of proposition which we
7 00P M cannot accept. If we think of
) getting loans by borrowing
tonds  foomr  foreign countries, my
friends from the opposition " have
‘spoken about the loans we have taken
Irom the IMF, I thought that they
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would be - appreciating the Goverme
ment, that they would be appreciating
our Finance Minister,- that they would
be praising his role, because a hard
decision has been taken by him that
he did not decide to borrow money
from the world market today, which
would ultimately create a situation
which might take away the independ-
ence of our economy, ‘which might
create a situation that would actually
impose some conditions' on our eco-
nomy and that decision of the Gov-
ernment should have been appreciated
by the opposition parties. We know.
we know what i{s the concept of fore-
ign aid. We know what is the mean-
ing of aid given .by the developed
countries to the developing countries.
I would like to tell you for your infor-
mation that the -developed countries
which have been giving aid to the
developing countries, in the year 1983-
84 the developed countries have ex-
tended = foreign aid to the tune of
8¢ billion dollars to the developing
countries and while doing that they
would have taken back in the form
of payment of old debts a sum of 96
billion dollars and in the process they
made a profit of 16 billion. The role
of trans-national corporations has been
talked about. Mr, Das Gupta has talk-
ed about trans-national corporations.
He can go back to Calcutta and can
loeate all the trans-national corpora-
tions  which have already reached
there under the kind patronage of Shri
Jyoti Basu. The Hindustan ILever, the
Calcutta Electricity Supply Corpora-
tion and various other organisation
have already reached there which are
being propped up by the Govern-
ment of West Bengal. The trans-
national corporations from 1970 to 1978

in a period of eight years, have inves. -
ted 4202 billion dollars in developing
countries and while doing so they have
remitted 1002 dollar. to their coun-
tries. That is why the global exploita-
tion is going on in the name of foreign
aid and our hon. Prime Minister is
fighting for the establishment of the
new international economic order, has
been fighting. for the establishment of
a new economic order based on equity
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and justice, He has taken a decision
not to get any foreign aid and he has
taken a decision not to borrow money
from foreign countries. If we have
appreciated his role, when he played
this role in the international arena,
for the establisment of a new inter-
national economic order, today he de-
serves to be supported by the people
of our country. While he has taken a
decision to mpbilise resources from
within, it might make the people
swallow the bitter pill today, it might
take the people swallow the
pill today, but it will lead us to a
betfer tomorrow, which will provide
justice and equality to all sections of.
our people, to all segments of our
people. I would like the opposition to
appreciate this phenomena of the deci~
sion. .

AN. HON. MEMBER: But they can-
not do that. -

SHRI DEBA PRASAD RAY: My
friend, I am appealing to their cons-
cience. What is the implication of the
price rise? Wha‘t. is the implication of
this price rise if you lookx te wheat
and rice alone, In the matter of rice,
the enhancement is to the tune of 10.6
paise. In the matter .of wheat it is 5.6
paise. But the lower and weaker sec-
tions of the people are going to get
subsidised wheat and rice. In the
matter of rice they are going to get
it at a subsidised price and the privi-
leges that they were enjoying before
they will get them. The farmers are

also going to get compensated because

of the support price which has been
announced to the 'tune of Rs. 5 per
quintal and in the case of kerosene
0il, as my friend, Mr. Sukl, has al-
ready narrated, although there is a
rise to the tune of 14 paise per litfe,
but while the consumer is paying 14
paise per litre, the Government is pay-
ing 70 paise against that one litre of
kerosene oil for the consumption by
the people of our country. The deci-
sion on increasing the petroleum price
has been taken and our hon. Minister
hag already explained as to why the
decision has been taken. An argument

hitter
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has been floated by the opposition that
although there is a fall in the price of
the petroleum in the international
market, there has been a rise in the
price level in the local market and

they have asked why this has hap-

pened. In 1984-85, we used to import
20 per cenf of the crude oil from .out-
side countries. Now in 1985-86, the
consumption has gone up and now we
are importing 33 per cent crude oil
from outside countries for the con~ -
sumption of our own countrymen and
that is the reason why the price has
gone up. Now many of our friends
have ‘argued that this decision has
been taken without taking the Parlia-
ment into confidence and that the
Parliament should have been taken

into confidence.

I would say that at times, decisions
are taken like this, When Mr. N. T,
Rama Rao took a decision in Andhra
Pradesh to reduce the retirement age .
of the Government employees from 58
to 55 years, the Assembly was not
taken into confidence. When the resig-
nation drama was staged by Shri R. K,
Hegde in Karnataka, Assembly was in
session but it was not taken into con-
fidence., When the ‘water tax has been
raised in Calcutta, the Assembly is go-
ing to meet on 3rd of March and the
West Bengal Government hag not
taken the Assembly inte confidence.
At times, the situation forces the
Government to fake. certain decisions
which are taken outside the arena of
either the Assembly or the Parlia-
ment. (Time bell rings). Sir, because [
seldom speak here and I speak once
in a blue moon, I request you to take
this fact into .consideration while’
ringing the bell. Sir, the Government
of India had to take this decision and
why it has done so, I would like to

" clarify, and clarify whether it could

be avoided. Yes, it could be avoided
in the language of Prof. Nirmal
Chatterjee Sahib, and it is because he
represents a  State where an alter-

- native economy has been introduced

in which he concept of resource mobi-
lisation has no place. They do not be-
lieve in resource mobilisation. In the
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Sixth Plan, the West Bengal Govern-
- ment. had a total allocation of Rs.
35,000 crores out of whjch they could
manage to spend only Rs. 2293 crores.
In the field of education, they were to
spend Rs. 275 crores but they could
manage to spend Rs. 177 crores only.
In the field of water supply, they were
to spend Rs. 161 crores; they could
manage to spend Rs. 61.12 c¢rores. In
the field of rural development, they
were to' spend Rs. 293 crore; they
could manage to spend Rs. 125 crores.
Yes, in one field, they could manage
to spend more than they should have
spent and that ig the “field of informa-
.tion, propaganda and publjcity. Here
. they were.to spend  Rs. g .crores and
" ‘they could manage té spend Rs. 6
crores, And the role of the West Ben-
gal in the matter of mobilisation of
resources may also be’ understood by
us. The Government of West Bengal
'was to contribute Rs. 874.75 crores
according to the original estimates
but the latest estimate indicates—do

you know what is the contribution by"

the Government of West Bengal in
the Sixth Five Year Plan%—it is
minus Rs. 28.37 crores. That was the
contribution made by the West Bengal
Government during the Plan. period.
They have to have. received. Central
assistance to the tune of Rs. 680 crores
but the latesf estimate indicates they
have received it to the tune of Rs. 760
crqres. instead, of Rs. 680 crores. And
Athe Government of West Bengal may
finally go RBI which had to_give over-
drafts to the tune of Rs. 599 crores.
That i why Prof. Nirmal Chatterjee
could manage to say that this is a
. wrong decision and that there is no
. need to mobilise the resources because
the Government of West Bengal would
. come Dbefore the Centre, before the
RBI and take overdrafts. But this is
not followed by the Government of
India. This path is not followed by the
Government of India. We do nat be-
lieve in it but they believe in the con-
cept of surviving themselves at the
cost of the country. But we would en-
ﬂ{gure tp,nt the country.survives. and
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that is why this hard decision has
peen taken by our Prime Minister, by
the Government of India. I would like
io tell my friends and hon. Members
here as to 'what the basic objective
of rise in prices is. What is the basic
ob,]ectwe" The basic objective is to
ensure that there is maximum utilisa*
tion of energy as well as maximum
atilisation of human energy. If you
want to utilise the human energy to
the maximum extent, you have to give
more money te the industrial sector,
you have to give more money to the
steel planfs, you have to give more
money to the rural sector, you have te
give more money for the implementa-
tion of the anti-poverty programme so
that the human energy is fully har-
nessed, is fully utilised and more jobs
are created. For that, you need a Bud-
get for anti-poverty programmes as
well as a proper balance of payments
position. The concept of balance of
payments has been argued and dis-
cussed by many of my friends. 1 do
not .wgnt to go into the details. I
would only like to quote one figure.
During the Sixth Plan period, import
ot products was to the extent of 31
per cent of our total requirements. In
the Seventh Plan period, it is en-
visaged that this will be to the tune
of 38 per cent. But unfortunately, in
the first year itself, of the Seventh
Plan period, it has gone up to 40 per
cent, This is a very alarming sign and
that is why, a hard decision has been
taken to ensure that there is no disas-
ter as far as the balance of payments
position is concerned.

I would like to say that even to
tackle major political problems like
Punjab and Assam, even to tackle
major political problems like the ones
we are coming across on the Western
border as well as on the Southern
border, we have to have a strong eco-
nomy. And a strong economy cannot
be created by borrowing. A strong eco-
homy can be created only when peo-
ple are prepared to get into the strug-
gle, people are prepared fo join the
march undertaken by our Prime Minis-
ter to create an independent econamy
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in the country. They are calling for a - SHRI SITARAM KESARI: Sir, we
Bharat Bandh. Who are these people? go by the time which has been allotted

These are the persons whom the peo- to dxﬁerent partles
ple banned in 1984. They have given |
the call for the Bharat Bandh. I would
like to say that despite the conspri-

LI IeG S U B s

racy, despite the efforts made by the sﬁg SUGERI g T 8 F

Opposition to stall the journey of our 3 iﬂ'( f\sﬁ'} SN L6 g W

Prime Minister, the country would be *r zr;’q' a‘rs aifsam

taken to the cherished goal of socia-

Bogts Gundbl. The Joumcs. of ous peo S (o Sad R
jiv . v our -

ple, the journey of our leader, cannot "«a) at{‘f aﬁ' f?ﬂ'ﬂ]‘ W& ez

be stopped by any authority under the W 3 5515 Eii W ﬁllq fw

Sun. .

I would like to conclude by quoting SHRI NIRMAL CHATTERJEE: Sir,

a few lines from Tagore. I would like I thought Mr. Kesari stood  up to

to translate this into English for the announce dinner because we are ‘wait-

consumption of my friends who do not ng.

understand Bengali. It ig like this: |

‘Give him also the strength whom you SHRI SITARAM KESARI: So far as:

have given the responsibility of carry- our party is concerned, I have already

ing on your flag. Give him also enough withdrawn manv speakers.

patieftce and courage to ‘be able to

groure the st tering st e | ot g s 9 it o

Jour cause” : fRar 1ow 7 o qurgT qa“r fqm \

W F A U a'r*r ',

Sir, the people of our country have

not only given their flag to our Prime %Ti‘ Hh’ﬂ(tﬂ %HT)‘ Wq?’,.,ﬁ?Q
Minister, Shri Rajiv Gandhi. They | GAU &I L o~ .5

have also given him enough strength R R

to carry on that flag and he will con- fo @i avf . uw oTw oA

i G
tinue ‘to carry it. The people of our T UF TAR WL (sqaara)
country have not only given him their ) ‘
. support, but they are also giving Him

enough patience and courage to en- ssﬁq;a'\, qg‘a'ﬁ 5 AT
dure hardship which is required to be faw et off & #C gER | ST
. undertsken, while serving the cause 9 Ay T @ ¥ 1 20 LT eid
of the people. This has been done and w1 afeadz &1 wfgdm T
this will _continut? -to be done by our | FA@M 1 20 - 373' o™ N %
::;;;1 . I?rxérsrc;cml:i{énlster. With these éa@'sr F OATAT AN WG T F -
' gaar wafaw ¢ o qifeede W
IquNTSRe (Y wET pwre atww) 0 | FOOT &
st it Fwl | Fwmr oEWE & '
e HifaC | gar g g Ay F arae, wemr H oafg gf & oo
X wE wiEd S g § FA 26 FET FI OIWE T9E Tw
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SHRI GURUDAS DAS GUPTA: Mr. T

EECHIC R 20 IR C R 1)
Vice-Chairman, Sir, how long we shall ¥ a‘f:—g gr. | e a!fg FT
be discussing. West Bengal in this feq 9T mET gEMr 7 OWHIX TSy
. Parliament? (Interruptions) T AT ¥ wET A gt
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gt fRag & 98 § @) 1 FA7
fr zd@r fgaig & @@ § 1 g 4
¥ wedt # afe =@ wwT & g
SU U

qFAET, T & gEAl W

F—a-&-‘ra oF Td§ W@ 1 §IW
F Tdm, 9q mAd ®WT R
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w e g ¢ HY owgaid § RaEr

fe 5 Tige §F 4.9 UHS, 31
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st =7y waT Tag: T @

st e awt TIT  Eh,
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argfaar 9T 715 4, AT B &
& 0 FAT T o FY §5Y §,
A WA & oWy S gfe §
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WG AT iR FReM HIR g
FregrimA & gaofedEt & gTwr

CamEr A agd Sl & T

wz¥ ¥ f& gm svawy &y, ecrmm
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47EE §IF 9FY %@ A TAT SIM
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wEarme & mWaT 200300 §
W A Fgrs § 1 weEy, |l
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& w oy Aifeat T @ E, W
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Cq sy fv ARE wiE wEw @W
wefere qew ST OAEE 3@
¥ &q TR N WIGH FATAAT  F

T qom |« frEm AT, F 99-
W A AR &y A faur
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Tam #1 go wuar wg fwar ¥ 5/-
WY AT | W OAOF AT g f
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fraq goefepia g o wiEeRE

38 & A § [E AT gaar b fr

7 forras AT 81 AT A farsir-
gAY Are HF I A
FLATE | THATT |

I,
uq ITHT BT )
TAAL T THI

SHRI CHITTA BASU (West Ben-
gal): We are opposed to the recent
price hike basically for four reasons.
First, the price hike is a deliberate
attempt at devaluing Parliament and
undermining its authority and pres-.

tige. You would agree that these mea-~ -

sures diminish the wvalue of Parlis-
ment’s right of scrutiny and control
over the financial affairs of the Staic.
We zre opposed to this price rise ke-
cause it is ruinous to the overall na-
tional economy. I shall deal with it
later on. We are opposed to this be-
cause this iantamounts blatant yield-
ing to the pressures aof Western
money-lenders, particularly the multi.
nalional corporations abroad. These
things are pregnant with myriadg of
invisible and visible movements which
will pe very disastrous for economic
independence and self-reliance of. our
nation. Lastly, it is an undeclared war
against the common masses of out
country, It is amusing to note that
many of the Members who spoke ear.
lier said, and the hon. Finance Minis-
ter was pleased to agree with them,
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that the price rise is for the nation’s
interest and also for the interest of
the people. I do not know what they
mean by the interest of the nation and
the interest of the peopie.

I would like to know if it would not
erode the real income of the broad
masses "and reduce the purchasing
power of the Rupee. The purchasing
capacity of the Rupee came down to
15 paise as far ag I know in December,
1985. With- this price hike there will
be a further reduction of the pur-
chasing capacity of the Rupee and 1
apprehend it will come down to ten
paise only. This will lead generally
to the cost escalation across the board.
It will destabilise the plan targets and
lead to the cut of the real investment
in Planning and lead also to time runs
of projects resulting in the slow down
of the growth-ratie which has never
exceeded on average 3.5 per cent. This
will result in the cost push inflation
and lead to a high-cost economy in
our country. These are not in the
interest of the national economy.
These are, to speak the least, injuri-
ous to the national economy. I think
the hon. Finance Minister will give
thought over it. Apart from eroding
the real incomes of the wage earners
and the salaried employees, this is also
going to affect adversely the interests
of the broad masses of our peasant
community. He has mentioned certain
figures. I have got other set of figures
to show how this price rise really
affects adversely the farming commu-
nity of our country.

Sir, it is also amazing to note that
the Finance Minister has characterised
the price rise. I gquote: “as a positive
step of resources mobilisation”. In this
context a relevant question arises,
who will add to the resources mobili-
sation? The rich or the poor. Sir, I
think the attempt of the Government
ig to have a luxury resources mobili-
sation at the cost of the broad masses
of our people. Sir, the Minister ecan-
not deny the fact that in his long
term fiscal policy he made it clear
that this is beinig borne more by the
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commopn masses than the rich com-
munity of our nation. This is proved
by the glaring fact for 1985-86 only 19
per cent ig expected to come from the
direct taxes and while 81 per cent
from indirect taxes. And -this Rs. 200
crores price hike is mobilised through
indirect tax imposed upon the people.

Sir, on the other hand, the Govern--

ment is very generous even for the
resources mobilisation for the rich.
His long term fiscal policy states un-
_equivocally, I quote: “Government
intends to keep the present rate sche-
dules of taxes”. Now the Finance
Minister refers to the resources crisis.
There is a resqurce crisis. May I know
from the Honourable Minister: Is it
not the fact that an impression was
sought to be created during the last
12 months that the mobilisation of the
resources for the Seventh Five Year
Plan would be managed efficiently by
the pursuit of the new economic policy
which is an economic policy of libera-
lisation? Now, how does the Govern-
ment say that this is required for the

resources mobilisation? Is it not the

Finance Minister’'s well considered
indictment of ‘the economic policies
pursued by the Government? I am
happy that these were remarks which
I take as an indictment of the exist-
ing economic policy of liberalisation.

Sir, I do not like to dilate " on the
subject. But what I want to impress
upon him is that the economic policy
which is being pursued - is going to
result in disaster for our counfry.
What is needed is a complete reversal
of the economic policy. If we are to
find out the strategy, we have to build
an alternative economic strategy to
meet the crisis, But the Government
does not intend to have that alter-
" native economic strategy. -Sir, I have
no time, otherwise I could have sug-
gested sornething on which the edifice
of the alternative economic policies
can be built up. However, I am very
much sorry and unhappy to note that
that the Government is hell bent on
resorting to the increase of ‘adminis-
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tered E_rices. This is necessary accord-
ing to them, due to the unrelented
trend of deficit financing and, there-
fore, they are to take resort to this
kind of imposing price hike by way
of ‘administered prices’. Sir, in order
to prove my contention, I want to
quote the statement made by the
Prime Minister himself. I quote:

“There was no other way to raise
- resources. The tax revenues had in-
. creased substantially,. at the public
borrowings were also high. The infe-~
rest burdens was increasingly swal-
lowing. The revenues raised by the
Government was tax and non-tax
receipts. The only area left to con-
centrate was public sector units,
They had to become more efficient.
(I have got no objection for that)
to, generate higher margins whick
could be ploughed back in the shape
of resources to sustain the growth.”

Therefore, the larger margins means,
if it is by efficiency, I have got no cb-

_jection. But here I find a clear sign

is discernible that the Government js
concentrating on increasing the prices .
of those public gector products by way
of administered prices.

Now, I refer to the statement made
by the Deputy Chairman of the Plan-
ning Commission. He says:

“if the cost of production went
up, it had to be passed on to the
consumers in the form of adminis-
tered prices.”

He is much more candid which he
cannot afford to be. The Depuly
Chairman of the Planning Commissicn
{s very much candid. He says, it must
be by way of increasing the adminis-
tered prices. Sir, the administercd
prices is the thin end of the wedgew—

‘sometimeg earlier and it has been in-

creasingly raised and now the hon'bie
Finance Minister has come out with
the statement saying that he is going
to have a long term policy regarding
the administered prices. Sir, this ac-
tion fortifies my argument that the
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Government is bent upcn increasing
_the administered prices and by these
methods alone, they ‘want to meet the
crisis and this method will ultimately
lead to disaster and greater hardships
for the people of our country.

The last point I want to mention is
regarding the subsidy. 1 have got a
. figure with me which says that the
growth of non-plan expenditure, vis-
a-vis subsidies on food and fertiliser.
These are the two things which con-
cern the broad masses. Here, I find
that in 1985-86, the percentage of
total non-plan expenditure was 11.1
per cent of which the food subsidy and
fartiliser subsidy was only 1.2 per cent
—and now the Government wants to
reduce that subsidy which constitute
- only 1.2 per cent of the total non-plan
expendifure. Therefore, Sir, it is not
" creditable and I think, this is an anti-
people policy and this is going to re-
sult in disaster for the nation and it
must be reversed.

Lastly, some of my hon'ble friends
in this House has converted this Par-
liament into a State Legislature. It is
very welcomed to
things, about the performances, about
the successes, about the failures of
the West Bengal Government, which
have been ‘elected by the people -of
West Bengal in the West Bengal
Assembly. But for God sake, do not
convert this Parliament into the State
Legislature, Last of all, 1 would like
to say the people are rising in revolt
and the people shall not gllow you to
go on in this way and they will resist
it and resist it firmly and tomorrow
is the beginning of that struggle by
way of a Bharat Bandh by which
-your Government’s policies would be
defeated and defeated finally so that
the people can be liberated from this
kind of oppressive. anti-people poli-
cies.

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): Mr.
Vice-Chairman, ‘Sir, with .your per-

speak of those.
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mission, I would just intervene for
few minutes on the observations made
by Mr. Nirmal Chatterjee regarding
the fare hike in buses especially in the
DTC. Mr. Vice-Chairman, Sir, if you
read back the story of DTC from 1948
onwards, there is ng revision of fares.
In 1948, a passenger wused to pay
3 paise for a distance for which
he just paid 40 paise in 1986, i.e,
after a gap of 38 years. You can very
we.l imagine aftef 38 years, how
much the cost of everything has gone
up. It has gone up very high and the
Government has to take this decision
with a very heavy heart as the Hon'ble
Finance Minister has said earlier that
to keep the service going, to give
better facilities to the cifizens of this
city, to provide for more safe services,
we had to take this decision. As on
today, DTC is transporting roughly
about 442 lakhs. of people everyday.
We travel 11 lakhs kms. per day. We
have 5400 buses, With this fleet and
with thig task, it was becoming very
difficult to sustain the service. And
every year the loss was roughly Rs.
140 crores, and the total loss of the
DTC is roughly about Rs. 522 crores.
There was some room for improve-
ment. We took action where we could
improve the service. In some sectors
where we could see that some im-
provement could take place, we took
decisions and improved them. I am
not saying that today we are.in the
best form. Still there is room for im-
provement, and we are trying hard
to give better service to the people.

Sir, when we raised the fares. we .
took care to see that the poor citizens
were not affected. The students were
specially taken care of. No change was
made in their fares. We did not touch
the resettlement colonies which are
also a segment of poor citizens. And
even when we raised the fares, we
have taken care to see that the com-
muter who travels over distances in
Delhi still pays the lowest in compa-
rison to other places like Bombay or
Madras. You cannot compare Wwith
Calcutta because Calcutta is nof res-
pectable in the eyes of the people as
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far . as transport is concerned. They
say that Calcutta is not at all good.
When you compare, you have to com-
pare yourself with an efficient corpo-
ration, not with an inefficient system.
In Madras, the average is 8 paise per
kilometre,

SHRI NIRMAL CHATTERJEE: Is it
an honest view of yours that the Cal-
cutta transport system is the least
efficient? o

SHRI RAJESH PILQOT: That is what
the people of Calcutta say, not we.
They say that the service is not good.

SHRI GURUDAS DAS GUPTA: You
should not cast any aspersion. Can
you tell wus . what ‘respectability’
means?

SHRI RAJESH PILOT: ‘Respectahle’
is when the service is good to the citi-

zens. It should be respectable to the-

citizens.

SHRI GURUDAS DAs GUPTA:
You ar> speaking on behalf of the
Calcuita citizens?

SHRI RAJESH PILOT: Yes.

SHRI GURUDAS DAS GUPTA: The
Minister is speaking on behalf ot the
Calcutta citizens.

SHRI RAJESH PILOT: I can speak
on behalf of every citizen. Is there
any restriction?

SHRI GURUDAS DAS GUPTA: Let
the Minister speak, but not cast asper-

. siops on the premier city of Calcutta.

Calcutta is not only a premier city but
a citadel of culture, sports, everything,
Let him mnot denigrate Calcutta.

SHRI RAJESH -PILOT: Let me =

clarify, VIr. Vice-Chairman. I have

gone on tour to Calcutta (Inrerrup-
tions) ’

essential commodities

SHR] DEBA PRASAD RAY:. The
Minister has not denigrated:‘€aleutta.
He says something on bshdlf of the
citizens of Calcutta, The hon. Mem-
ber cannot presume that he has the
monopoly right to’represent the pedple
aof Calcutta.

SHRI RAJESH PILOT: Let me
clarify. I have talked to the hon. Chief
Minister of the State. When I was in
Calcutta, people approached me as ’
Minister of State for Surface Trans-
port and told me that the condition
of roads in Calcutta is very bad and
that the transport facilities are not at
all good, and the buses are not in
good condition. That is how the peo-
ple feel. I said, it is a State subject
and I will talk to the authorities. con-
cerned. I called on the Chief Mimister
—You can check it and I.nentiored .
to him, “Your road condxti‘mf..and
transport condition are ve‘ry bad“—and :
the pecple are very unh&ppy about
it.” He said he would d¢ something
about it. You can verify.

In Bombay a citizen pays roughly
10 paise per kilometre. In Madras it
is 8 paise. And in Delhi, even after
the fare hike, it is 7 paise. We are still
one of the cheap transport systems in
the country.

Sir, we have also to take into consi-

. deration that we have extended -faci-

lities as a help to the handicapped
people. Today a handicapped person in
»De‘lhi travelg free. We have also taken
some measures to help war widows.
Today a war widow and her depen-
dante travel free in DTC buses. Free-
dom fighters travel free. We give con-
cesgjor: {o sportsmen who have won
honbur for the country. We 'thought
that the citizéns could share .a bit of
the burden with the Government so -
that we could improve the service. We
are planning to induet nearly 1,000
more Buses. So whatever we get from
the fare hike will he fully utilised for
the people in Delhi and for the peo-
ple who come to Delhi and travel in
DTC bmes Let me assure the House
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that the Government has no intention
to earn money from the DTC service.
We will do our best to improve the
service. The Government has ng¢ in-
tention to earn a single paise from
the DTC service, That is the assur-
ance from the Government. And what
has been done has been done after
great consideration to improve the
service and for the interest of the
people, so that better service is pro-
vided. There were accidents and in my
speech, 1 think .in ‘Janvani’, I had
mentioned it. There was a lady who
was travelling in an over-crowded bus.
She had a child in her lap. She was
in a hurry to reach somewhere and she
could not perhaps wait. The other peo-
ple in the bus did not offer her a
place. As she was standing and travel-
ling her child fell off from her lap
and got crushed, Now, seeing all such
incidents would you not approve of
better services? Ask that lady if she
would pay a few paise more and have
a better service. So, these are the
intentions of the Government. The
Government wants to improve the
service and that is why the price
hike has been done. Still we are the
lowest in comparison to Corporations
like those of Madras and Bombay.
This is what 1 wished to explain to
the House.

PROF. C. LAKSHMANNA: Mr. Vice-.
Chairman, I would like to draw the
attention of the House to two impor-
tant actions of the Finance Minister
which ge to prove his love for the
common man and his disinclination
towards the industrial class. A few
months ago while addressing the
FICCI the Finance Minister said:

“I want to unmask the secrecy
about the Budget. Therefore, 1
would like to assure you that there
will not be changes in the taxes that
you people have to pay, so that you
will realise your responsibility and
help in the collection of revenues.”

When he made this statement 7 was
alittle happy that this would apply o
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all sections of society, that he will not
resort to the type of things he subse-
quently did for the common man. But
even then I had a lurking fear, a fear
which proved to be correct by the end
of January when he went into the
price hike. Sometimes the Finance
Minister is very candid. I must compli-
ment him on that. He said, “Perhaps, .
ves, by raising the administzred price
1 was able to deny his share for the
State . . .”

These may not be the exact words but
he made a statement to that effect. I
would like to point out that by resorting
to raising the administered prices you not
only taxed the common man, the poor
man,. ..

SHRI VISHWANATH PRATAP
SINGH: If his State had got its share,
perhaps he would have agreed to the price
hike!

PROF. C, LAKSHMANNA: I am com-
ing to that point also.

I would like to share a document which
is not my document, which is a docu-
ment of the Government, It is known as
the Economic Survey 1985-86. It says,
“There is a legitimate concern in the
country...” — If we show that concern,
all the members of the Treasury Benches
would stand up ssd say, the Opposition
is showing , false concern; but this is
what is stated in that document—

“There is a legitimate concern in the
country about the impact of changes in
administered prices on the inflation-
ary situation. Prices of some of the
important consumer items such as food-
grains and sugar, distributed through
the fair price shops and petroleum pro-
ducts, are determined by the Govern-
ment. Prices of important inputs into
the industrial production such as power,
steel and coal are also set by the Gov-
ernment, When these prices change, there
is an immediate impact on household
budgets a5 well as on the inpuf cost of
industry which can lead to further in-
crease in prices of final products.”

Now, this is an indictment on the. ..
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SHRI  VISHWANATH  PRATAP
SINGH: I had put my signature to that
document, . .

PROF. C. LAKSHMANNA: Yes, I
said that, This is a document sigred by
you only. It is an indictment on the step
taken by the Finance Minister of the Gov-
ernment of India in raising Rs. 2000-0odd
crores at the cost of the common man
through hig important items. And what
are they? Rice, wheat, fertilizer indi-
rectly,  kerosene, cooking gas and
transport.

SHRI CHITTA BASU. Coal also.

PROF, C. LAKSHMANNA: Yes, coal
also. These are the items by whose taxa-
tion the common man in the streets, the
common man in the villages, will have
to pay his penalty. Then immediately the
Finance Minister and the Primé Minister

of the country will stand up and say, -

“Look. The position is very difficult, The

balance of payments position has become
" very bad.”." But this very document had
. the naivete to say that the balance of
payments situation, which was thrown out
of gear .ifi 1979-80, was rapidly brought
under control and the position of our for-
eign exchange reserves is strong. This is
the survey of the economic situation in
the country and it says that we are in
a strong position and there is no problem
with regard to our balance of payments.

SHRI  VISHWANATH
SINGH: It relates to 1985-86.-

PROF. C. LAKSHMANNA. Yes, it is
for 1985-86 and you are projecting for
'1986-87 also which is not far off and it
is- not separated by a hundred years.

- SHRI CHITTA BASU: That would .

be worse still.

PROF. C. LAKSHMANNA: Yes. But
what is important s that while he is
doing all these things, he addressed a
meeting of the public sector industries’ ex-
ecutives and- some industrialists and he
said, “Unless We do something about it,
the balance of payments position will be-
come bad and unless you increasé effici-
ciency and do something, we will have
. to resort to things which T do not want

-
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to.”” and which he' promised he would

not resort to. This is what he has said
in a sence. Now, what does this mcan?
It means that he recognises that the con-
cessions by way of liberalisation which
have been given to the rich represented by
the industrial houses and the multinatio-
nals have no; borpe fruit. This is what
the himself has gone on record as having
said. Therefore, if those people are not
prepared t; oblige the Finance Minister
and the Prime Minister of this country
by stépping up production and if what has
been thé target for imports till the end
of - the Seventh Plan is not fulfilled even
within one year and if the export falls
it the fault of
the common map9 . Has the Government
ever thought about™it? - Therefore, instead
of trying to see the problem in the
proper perspective, instead of trying to
see the sectors which have a responsibilty
to pay to the exchequer, you are seeking
to tax the easy sectors, the dumb sectors,
the sectors which cannot be easily pro-
voked. It is these sectors which you are
attempting to tax and you are trying
to say that it is the Opposition which
is trying to instigate. Let there be no
misconception abouf it. There is so
much of disconfent in the country and
there is so much of enchancement in
the country that I .accuse the Oppo-

" sition parties that they are not able

to take advantage of it, T am at least
glad that today they are able to realise
and feel the pulse of the people and come

" forward with a ‘Bharat band’ call only to

voice not their resentment, but the resent-
ment of the common man, the resentment
of the people spread all over the country.
But, if you want to live under an illu-

“sion; if you want to have a false impres-
sion, please do

that. But the people are
not going to excuse you. Whether the
things that have been happening gubse-
quent to December 1984 are an indication
or not, whether you are prepareg to take -
those indications or not, it is written on
the wall and the writing is very clear
and - if you are not going to open your
eyes to the writing on the wall, you alone
will Be the sufferers and not the Opposi-
tion parties. Therefore, there is no point
in saying that the administered prices have
to be increased only to do this and that.
Then, one of the honourable Members
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saig that while they have raiseq the admi-
mistered prices, the amount wiil stay with;

she Corporations. I will just read out-

one small statement.

“The increase in profits from the pet-
roleum products will not go to the oil
compaines, but they would all be ap-
ropriated info the Central Govem_menf
Budget since the oil companies cannot

. retain more than a fixed percentage. The
increase in wheat prices by 18 paise a
kily and by 30 paise a kilo from April

I, will -also help the Government in
cutting down the losses of the Food
Corporation of India.”

8.00 p.M.

That is all. A bare 5 per cent per
kilo will go to the farmer. See th2 ri-
Se is 30 paise. The farmer will be ben-
fited by 5 paise. All of us, particularly
Members on the other side, proclaim
their love and affection for the comm-
on people, for the small farmer, for
the marginal farmer. But see,30 paise
will be collected, out ¢f which-only 5
paise will go to the farmer and 25 pa-
ise will be appropriated by the Union
Government, That means, they will
become the bigger middlemen, There-
fore, there is no point in simply saying
that the administered prices and the
revenues accruing are not necessarily
coming. At the same timte, the Finance
Minister, the Prime Minister and the
Minister for Petroleum and everybody
has been saying that there is three-
fold increase in prices...(Time bell
- vings) The word used is generation .df
.. This is the first.

THE VICE-CHAIRMAN - (SHRI

SANTOSH KUMAR SAHU): Please

eonclude.
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PROF. C. LAKSHMANNA: Second-
ly restraint on consumption growth,
and, thirdiy, looking after the balance
of payments. These are the three rea-

‘song -given.

Coming to restraining the growth of
consumption, this Government has
been always claiming'to have an inte-
grated policy towards the problems in

 regard to the rural developmenfc. I am

very happy about it. But when it
comes to the gquestion of consumption
by the poor man, that integration dis-
appears. I warn you, if you want to
restraint consumption. of kerosene by
the poor farmer, by the poot villager

and if you want to restrain...

SHRI VISHWANATH PRATAP
SINGH: Do you Kknow, if you have
connections with the poor in the vil-
lage, how much kerosene he consumeé

in a month? "

PROF. C. LAKSHMANNA: Five
litres. This is what was stated by
one of the Members. I am not claim-
ing that knowledge. ‘I am accepting.
(Interruptions) Likewise, what -is-
happening if you want to restrain this
consumbtion by the middle class peo-
ple, of cookiny gas? ‘There will be a
heavy pressure ©n conventional fue
sources like wood and coal. It will off-
set gll that has been taken over a pe«
riod of five. six or tén years in terms
of social forestry, afforestation, etc.
because very recenfly there was a re- .
port as to the extent of need for fuel
wood for about 10 years hence. And |

i;‘ you are going to...
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SHR] VISHWANATH PRATAP
SINGH: A simple question, How much
fuel will be alternatively consumed
by., .. (Interruptions)

PROF. C. LAKSHMANNA : I think
this is a Very simplistic question, and
I request the Finance Minister and
the Planning Commission to go into
this , hecause I do not have the ma-
chinery to work out. ..

SHRI PARVATHANENI UPEN-
_ DRA: You should ask Mrs. V. P.
Singh. She will be able o tell you.

PROF. C. LAKSHMANNA : You
have the machinery with you. You
should go into it and afterwards

Place a report before this House, and
if it is not substantive, then .you tell
me. (Interruptions) I think this is a
very loose talk about ‘bade admi’,
who was talking, and the Minister has
the experience of it. Let us, therefore,
not talk of ‘bade admii’, (Interruptions)

THE VICE-CHAIRMAN

(SHRI
SANTOSH KUMAR SAHU): Please
conclude.
PROF. C. LAKSHMANNA: Now

’

when we taik about the rise in prices,
etc,, the Finance Minister and the
Government of India have got a very
good answer and they will immediate-
ly go to three things: inflation rate,
consumer price index and the whole-
sale price index, VEVery time, they
will go from point to point. Every
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i#ne they will resort to giving 1he
point to Qpint inflation rate. the point
‘o point c.p.i. and the point to point
wholesale brice index, always forget-
ting and never remembering that the
cumulative impact of this point . fo
point inflalion is the one which is
making the common man, the average
man, the marginal man groan under
the weight.. Therefore, by simply
giving the point to point inflation rate,
etc.,"you will not take away the bur-
’den', the burden which is real; the

burden which is being felt by the
common man day in and day out.
Angd simply you may try to allay our
fears, you may try to allay our doubts.
You may try to shut the mouths of
a laige number of people, but you will
not be able to shut the thinking man,
of that so-called unthinking peoplé.
Ang when he wakes up, I think that
will be very bad. Therefore, I
would even now request the Finance
Minister and the Prime Minister to
please come down fo the ground, have
plans which will be beneficial, have
plans as prepared on the ground.
There is no point in fiying, Especial-
ly, you people for a while had the
flight of imagination and you had been
in the ﬂight. The time has come to
fome down. And iry to have program-
mes keeping this common man in
mind, for whom you have so muci; ]
of sympathy. All of you havé been
expressing sympathy. But do some--
thing by way of altering the policies
of a year and a half which have been
constantly going away and away from '
the common man and socialism. There
is no point in bringing in the word
of socialism in the last miinute as it

is alleged. There is no point in
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bringing i, some of the things in the lasi
minute only to satisfy the larger canvas.
[ request you to kindly consider these
things seriously and give your thought to
them so that really your Budget will -not
be much more burdensome in the days to
come, in the moOnthg to come, and the
years t, come. Thank you, Sir.

SHRI1 RAMESHWAR THAKUR
(Bihar). Mr. Vice-Chairman, Sir, when-
ever there is a price rise, particularly of
the commodities of common consumption
and wherever there is a levy of indirect
taxes, there is' a genuine concern among
the people of the country, The recent price
rise in petroleum products, fertilizer, coal
and foodgrains has caused some concern
in the minds of the people. But if you
see the circumstances under which . such
prices have been raised in an objective
manner, you wil] be able to appreciate the
gituation, The hon. Finance Minister him.
self has explained the circamstances at
length under which the Government had
to take very unpleasant and difficult deci-
sions. In the other House, as you also
heard in the media, he hag explained the
various options in a convincing manner.
The hon. Petroleum Minister as well as
the Transport Minister have also explains
ed their part of the sitvation under which
the decisions were taken. The hon. Prime
Minister,, while sharing the concern, took
a bold and pragmatic view, and imme-
diately a substantial reduction was made
in the prices which were recently raised.
Not only that, he hag assured that the
people belonging to the poorer sections
wil] continue to get the foodgrains which
are being supplied at a very subsidised
rate, particularly to the tribals, the Hari-
jang and other weaker sectiong of the
community in the remote rural areas.
Not only that, he has assured that larger
provisions will be made for the benefits
of wea, section and poorer sections of
the community, He hag also assured that
the process of growth and development in
al] aspects of economy will be continued
and the laudable objects of the Seventh
Plan will be fulfilled. If we see the dis-
cussions in this House, we find apart from
the political overtones, the =conomic as-
pect of the whole situation has been con-
sidered very preisely, cooly and objctie-
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vely, The price policy and the process
of economic groth have a very c.ose re-
lationship. Firstly, we find that price va-

-riations indicate the genera] sconomic con-

ditions  in the country. Secondly, the
price movement are significant 10 the Gov-
ernment which indicate the nature of con-
trol and regulatory measures the Govern-
ment have to follow. = And, then, thirdly,
in a large country like ours, which is
stil} predominantly agricultusal, the prices
bave an important role to play, the fulfil-
ment of the objectives of the va-ious
plans, at present our Seventh Five-Year
Plan. We are now discussing the question
of prices. If we have a look to the past
performance, it is not for th: iirst t‘me
that there has beep gome rise in the prices.
In fact, the rise at present is very mini-
ma] as. compared to the price situation
during the last six Plans. 1In the very
first Plan we had the main objective to -
combat the inflation and there we had suc-
ceeded, That was the first time when we
had complete success and thz gross price
index was only at 99, at the pricz fevel
of 1952-53, and the foodgrain prices had
gone down to 95, cereals to 88 and pulses
to 77. - That wag the golden period. But
in the eecond Plan, we find that the deficit
was Rs. 948 crores. There was a gradual
rise ' in prices and between 1955-56 to
1960-61, the rise was 20 per cent, This
wag because the additional input was not
fully responsive and there was deficit bal-
ancing in the Budget. So fap as the Third
Plan is concerned, the price position de-
teriorated further, particularly after the
Chinese aggression in 1962 and the famine
conditions we had in two of the years of
that Plan period, Between 1961—1966,
the prices of foodgrains nicked up and
they were higher by 40 per cent; in the
case of cereals, they were higher by 45
per cent and pulses 76 per cent. In the
Fourth Five-Year Plan, the price position
again deteriorated and continued to do so.
From the very first year, the price rise
was higher by 7 points, in the second
year by nine points. in_the third year again
by 7 points, in the fourth year by 19
points and in the fifth vear bv 47 points.
During the Fifth Five Year Plan, we find
again the situation had not improved and
the price rise continued to increase
particularly after the Budget of 1979-80.
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‘[Shri Rameshwar Thkur]

We find in February 1979 wheg Chaud-
bari Charan Singh presented the Budget,
the price rise inuex rose from i85 o 224
in that year. So, it is not the first time
that we are having it. In fact, we find
durmmg the Sixth Five Year Plan, ip ths
beginning we started in 1980-851 with a
very dimticult price situation and inflation,
There was world wide inilation, In spite
of that, we were able to .tabilise the
prices. We took a number of measures
during that Plan period. Even the steps
were taken in 1983 whep the prices had
risen, by cutting down expeaditur:, by not
having fresh recruitment as far as pos-
sible and also by better management of
inputs and thus the financial posidon im-
proved substantially and we had a real
stability in the prices, What do we find in
the Seventh Five Year Plan. If we sece
today the Economic Survey of 1985-86, it
says, the wholesale price index ncreased
by 3.1 per cent between the end March,
1985 and January 25, 1985, which is the
lowest increase in this period over the last
7 years, that ig 3.1 per cent. This has
to be appreciated. Then, during January
and February 1986, certain administered
prices were raised and the document says:

However even after taking into considera- -

- tion these factors, the inflation in 1985-
86 is likely to be lower than what it
wag in 1984-85, Thig is important. This
lowering down in inflation rate has been
achieved as a result of effective supply
management policy and maintaining a
tight contro] on the growth of money
supply. There have also been other steps
taken which are very important, We find
that in agricultural commoditics during
1985-86, there has been some rise in
wheat, vegetables and sugar but other food
items remained stable or had declined in
prices; also in jute, cotton, tea and cc-
conut etc., there has been a fall and ac-
tually there was glut in the market about
which great concern was shown by ihe
Members here. Sugarcane prices have been
raised from Rs. 14 in 1984-85 to R,
16.5 per quintal in 1985-86; procure-
ment support prices have also been roised

from 1.54 per cent to 17.86 per cent.
That is the rise during the year 1985-
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36 over the previous year. Then the sav-
ings rate (nere nas been an increase, 1t
used to be 6.5 per cent in the lirst Plan;
it has gone up 0 23 per ceat during the
Sixir 'tan and the taiget for the bdeventhy
Plan is 2o per cent.  Shmitarly, long-lermy
fiscal poilcy has been announced. it
aas oeen hailed by au sections of  the
people in bowh the Houses here and oul-
side, throughout the couatry, We find
tat even in cases of iaxes, by reduciag
the tax rate lo 50 per cent level, there
has been increase of about 24 per cent
during the last ten months and it is ex-
pecied that in the case of personal tax
this will rise up to 38 per cent dunng this
period. There has been un increase and
alround developmeni during the  Sixth
Plan in spite if rise in population. The

‘long-term fiscal policy states that in spite

oI developments about 37 per cent of
the people are below the poverty line
and therefore there is a thrust to imple-
ment the Seventh Five Year Plan which
is the largest plan and which is much
more than the combined outlay of all
the plans, First to the Sixth Plan. For
this, naturally, & number of steps are
required to be taken. I would like 10
make a few suggestions for the conside-
ration of the hon. Finance Minister, One
is, there should be a provision for a:
long-term administered prices and wages
policy. Also, strict economy measures
should be introduced in the case of alil
expenditure including Government ex-
penditure. There should be a substantial
increase in the capacity utilisation of all
undertakings, including public sector un-
dertakings. There should be more peo-
ple brought into the tax net. There has
been effective implementation of the tax
policy and this has given good results.
But a large section of the people couid
still be brought into the net through effec-
tive survey measures. We have ple (o
see that the subsidy which is there should
be gradually reduced, Otherwise, the
burden will increase, as has been indica-
ted in the Plan document, Particularly,
the long-term fiscal policy in para 3.7
says that there is scope also for reducing
the scale of food subsidies by bringing
down unit costs of procurement, distri-
bution and storage through measures such

as minimising tranist losses and rationalis-
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ing handling and movement of foodgrains.
It has also said, in regard to fertiliser
subsidy, that efforts should be made to-

wards reducing costs of manufacture.
Measures exempting fertilizer project
equipment imports from cusioms duty

have given some good results or likely to
give good results in the future. There
should also be incentives to economise so
far as energy is concerned. The other
suggestions contained in the long-term
fiscal policy should be effectively imple-
mented, i )

I would like to say, so far as our pub-
lic szctor undertakings are concerned,

where we are expecting a lot of resource "

mobilisation, there should not only
fuller capacity utilisation, but

_ should also be a greater degree of cost
reduction, -efficiency, productivity as
well as profitability. There should be more
allocation to the anti-poverty program-
mes which will really provide employ-
ment to a large section of the people in
the rural areas. I-would also like to
suggest that there should be effective
implementation of the programmes in the
Seventh Five-Year Plan, which is essen-
tial in reducing prices in the long-run,
to provide relief to the poorer sections
of the community, particularly, in the
coming Budget. to the extent it is possi-
ple .

be
there

I conclude by saying what the Prime
Minister has said while addressing the
- National Development Councii when the
Seventh Five-Year Plan was being fina-
lised—I quote;

. “The Seventh Plan call for a tremen-

dous effort to mobilise resources, The
whole gamut of ouy economic policies
will be oriented to stimulating growth,
promoting savings and investment, and
reducing social and economic dispari-
ties. Our new initiatives are = already
beginning to yield significant . results,
belying fears and apprehensions. The
Budget strategy of rationalising tax
rates and strengthening  enforcement
has succeeded. Tax revenues are up.
The industrial climate is buoyant, Pro-
ductivity gains are taking place in
almost every sector.
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Our basic economic policies, indust-
rial, agricultural, scientific and .techno-
logical, have served us well. They
have given us tremendous strength, We
shall carry them forward,”

I hope, these words of the Prime
Minister, if faithfully implemented, will
really give good results for all sections
of the community in the years to come.

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmiry, Mr. Vice-Chair-
man, Sir, I am one of those who is a
robust optimist in regard to the economy
of our country. The only problem which
we have to care of is the management of
this économy_ The resilience of our eco-:
nomy can be gauged by the mere fact
that Shri Gurupadaswamy has said that
the gap in the current year would be of
as
a student of'economics, my humble sub-
mission, my humble estimate is that our
deficit would be Rs. 6,000 crores, Why
the fact
that we have a deficit of Rs. 6000 crores,
our rate of inflation has not, according

I am optimistic is that despite

to you, gone up to mors than 4 per cent,
or according to Mr,  Gurupadaswamy,
beyond 5 per cent. This shows the resi-
But I do not

understand why we should come to the

lience of .our economy.

people for these budgetary provisions by
stages, I heard the hon. Finance Minis-
ter in the Janavani programme. I have
also heard his speech in the Lok Sabha
and my friend, Dr. D. P. Roy, also
spoke about it, = There ‘were three ways
the
administered price, the other was deficit
financing and third is borrowing.

open for him. One was to increase

Now
it deficiy financing is there, in spite of this
deficit financing we have shown to  the

world that our economy is resilient, Then
why should we fight shy? If the Finance
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[Shri Ghulam Rasool Mat: )]

Minitser comeg out in his Budget and
tells the nation that we have a deficit of
Rs. 10,000 crores and at the end of the
year if this deficit goes down to Rs. 8000
crores, we will give him credit for- that.

Instead of that if he says the deficit is

only 2000 crores and then comes by bits
during tﬁe course of the year. thus gwell-
ing it up, to my mind, it is not gcod
budgeting and needs to be rectified imme-
diately. I hope the Finance Minister,
while presenting his next Budget, will take
care of all these thihgs and not do such a
thing again.

The other point which I want to make
is, apart from the rise jp the administer-
ed that he has announced, there are other
issues also that have’come up. We pas-
sed an innocuous sort of Bill in  the
last Session of ParHament_ I have hada
little talk with the Finance Minister on
that subject, but I do not want to dis-
cuss that till after the Budget, My esti-
mate is that even the Opposition Mem-
bers or the Members of the Treasury
Benches do not know that innocuous Bill
is going to give to Government an amount
for in excess of the administered prices,
but nobody has taken notice of that and
1 do not want to discuss it at thig stage,
If an occasion arises, I will discusg itin
my speech on the Budget.

Another point which I want to make
about the administered prices is that
three days back I was listening to a

commentary on the BBC. They said that

the price of oil in the international mar-
ket had gone down to 14.50 dollars
which is 50 per cent of what it had been
during the last 10 years. The situation

essential commoditieg

in the international market is such that
on the one hand the international prices
are coming down by 50 per cent, on the
other we are increasing it day by day.
After all there must be some relationship
between our” price rise and the price rise
in infernational market. This has to be
borne in mind.

Since the time at my disposa] is short
I will discuss some other issues when I
speak on the Budget, [ have only to
speak about places like Jammu and Kash-
mijr ang hil] areas which are entirely de-
pendent op the transport system. The

“price hike that takes place in transport

charges and in petrol eotc. directly affects
all our commodities. We import even
vegetables, eggs from outside and right
now, I have got arepor; from Srinagar—
1 went there two days ago and came to
know—that the truck rate hag gone up
by Rs. 1000 from Jammu to Srinagar be-
cause it is 200 kilometres away from the
railhead, We have to do something so
that those States which are entirely depen-
dent upon transport by road like the
North-Eastern States or Jammu and
Kashmir-will at least get some relief,
While I say that the price rise Is comp-
letely disproportionate to the interna-
tional price, I want to makz a small sug-
gestion to the hon. Finance Minister, If
he has taken the stand that whatever ad-
ministered prices that he is going to fix
will have no relation to the international
prices, he should. in consonance with the
prices of wheat and other commodities,
have price equalization of pétrole‘um pro-
ducts. Sir, I have before me here the

~prices of petrol. In Hyderabad, for ins-

tance, it is Rs. 827 per litre whereas itis
Rs, 7.55 in Delhi, It is higher in Sri-
nagar, At least as in the case of food-
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grants and sugar, let him give this small
relief to the people that the price equali-
zation scheme will also apply to petrol
and petroleum products, This is a very
small thing that T would request him to
do.

Now, Sir, I would also like to teli himy -

that the decrease in the prices of petro-
leum products that he has announced is
grossly inadequate and I humbly request
him that he should be bold enough to
bring down the prices of petroleum pro-
ducts, in consonance with the internation'al
prices, to such an extent as to give tangi-
ble relief to the poor masses because the
hike in the petroleum prices has a direct
bearing on the cost of all other commo-

dities,

Sir. T want to tell the honouratle Fin-
ance Minister that at least from what I
bave seen in the newspaper reports T
have not been convinced about his argu-
ment as (o why the price hike was an-
nounced only a few days before the ses-
sion of Parliament. There is no doubt in
my mind that the Government has abso-
lute powsr to annouuce administered
- prices at any time of the year and on
any occasion, but 1 would like to tell him
that heavens would not have fallen if he
should have waited only a few days more
and announced the same price hike on
the first day of Parliément session  so
that at least the sanctity of this Parlia-
ment could have been upheld. These are
the observations that I have to make right
now, but 1 would appeal to the honoura-
ble Finance Minister that in his reply if
he ‘comes out with some tangible relief in
the administereq  prices, 1 would be
obliged. '

[25 FEB. 1986] hike in prices of several 426

essential commodities

Lastly I would only request him {to

. consider one thing very seriously, With

regard to foodgrains he has said that he
has raised .the prices of atta and rice and
he is going to raise them again from the
1st of April. 1 would request him that
he should stop there and whatever rise
that has already been :flected in  these
foodgrains should remain static till such
time as the long range administered price
policy is announced by him.

These are the observations I make and
I hope he will react to my suggestions,
Thank you, -

SHRI VISHWANATH PRATAP
SINGH: Mr. Vice-Chairman,- Sir, I pave
theard with great interest the comments ot
the honourable Members. There has
been a lot of wisdom and also a lot of
fire. There was a tirade from some of
the honourable Members in the benches
opposite—that Government hag unleashed
an undeclared war on the poor... (In-
terruptions) . . .1 remember every word of
it. They saig that it has robbed the
poor of their food has taken away the
light from their huts and it has been a
burden. I do not deny that there is a
burden. Yes, food is for the poor, you
can argue; petrol is also for the middle
class, 1 agree; kerosene is also for the
poor. Somehow 1T don’t want to raise
State issues. Bui in Calcutta water is
only for the rich, and, therefore, it has
been taxed! The water rates have been
fncreased.

SHRI NIRMAL CHATTERIJEE: Please
excuse my intervention, The Municipal
Corporation’s imposition of water rates ex-
ctudeg the poor. Only 20,000 houses are
involved in Calcutta, I am sorry that the
Finance Minister is missing this much.

SHRI - MURLIDHAR CHANDRA-
KANT BHANDARE; This cannot be
raised only for 20.000 houses. How can
it be done under the Municipal Corpora-
tion Act?

SHRI NIRMAL CHATTERJEE: There
is a tax rate. Only certain rates are im-
posed. (Interruptions)
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THE VICE-CHAIRMAN (SHRI SAN-
TOSH KUMAR SAHU): Let us hear the
Finance Minister. o

SHRI GURUDAS DAS GUPTA: Mr.
Vice Chairman, Sir, will the Finance Min-
ister grudge imposition of tax on the peo-
ple living in many gstoreyed. buildings?
Basti dwellers, no. Middle class, no. The
multi-storeyed buildings have been taxed.
He is definitely opposed to it because he
has not been taxing the multinationals,
monopoly capital and black money. It is
quite consistent with his political phito-

sophy .

THE VICE-CHAIRMAN (SHRI SAN-
TOSH KUMAR SAHU): Let us discuss
that in the Budget.

SHRI VISHWANATH PRATAP
SINGH: I hope your account-keeping on
water Is correct.-

The point is that we know as politicians
the price one has to pay. When you hike
up the .prices, they affect everyone across
the board. And I know that it also
increases the price of the Opposition, the
political price, when we make a price hike.

AN HON, MEMBER. He should not
envy it,

SHRI VISHWANATH PRATAP
SINGH: No. We have consciously done
it. Had we gone only by the political in-
stincts of self-survival, we would not have
raised the prices. And fhat much poli-
tics, we know. The price rise will not
be greeted with banners. Being political
beings. being elected beings, yet, when
we decided on too unpopular a measure,
it is not that we are not aware of the
reaction. But we have to weigh many
things and then come to a conclusion
finally on the way out. Polemics, per-
thaps, can solve politics, but polemics can-
not solve economics. Apg here T will
not resort to polemics. I want o take
the House into confidence, share with the
House and also th, Members on the
opposite bencheg the whole scenario in
which the Government had to take this
economic decision. Sure enough, there
wre learned Members in this House. I
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would also ‘seek their advice on how we
should tackle a national problem. It is
a national problem. This debate on the
price rise is not a mere hike debate. It
goes to the  core of the economy and
how we manage the economy. We can-
not take it just ag a Government ac-
tion for one period of time, And I want
in this House to take the hon. Membeis
to . those issues. .

One issue that ‘was - paised is that we
are in a tight corner and that tinally
we had to do this. Yes I see there are
pressures in the economy. I will come
to that later. But the economy as such
in thig year has shown resilience, shown
buoyancy. The industria] growth has
picked up. Our performance in power,
railways, core sectors has improved. On
tax ang revenue raising there has been
a tremendous success, We are not cons-
trained. It has been tried to make out
that because of the long-term fiscal policy
we have given 3 statement that fax rates
will pot be raised and therefore we have
come into a problem. That is how ths
case Has been stated. Because we can-
not raise tax rates, it has been made
out the only alternative we' have -got is
to raise prices. Nothing cay be more
erraneous or wrongly perceived ag ‘his,
because here is a Government which in
this year has raised revenue and which
is record in a decade. How dJo you
confront with this fact? How  can you
charge thy Government which has come
with a redord revemue to the coffers?
There hag been a buoyancy not only in
the indirect tax collections 45 has been
made out, but also in the direct taxes.
What we have if the direct taxes s
something Tike 23 to 24 per cent when
the Budget had envisaged only 12 per
cent or something like that, So, I tell
you that we have ng constraint on taxes’
side. :

Here is the Plaii Document. - It envisa-
ges in the Seventh Plan Rupees one
lakh thrity-nine thousand crores will be
gross fax revenue receipts. T guarantee
that we will fulfil this ang there will be
no constraint on the tax side. So, let.
us not make a case and bring it be-
fore the Government that here is a Gov-
ernment which cannot rafse revenue th. -
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rough taxes. It has done it and it will
do it. The direct Tax realisation as a
percentage of the GDP has gone up and
that is the acid test of our policy that we
presented last year in this august House.

SHRT WIRMAL CHATTERIEE: So
have in Jirecg taxes.

SHRI VISHWANATH PRATAP
SINGH. With high regards to Shri Nir-
mal Chatterjce the personal direct taxes
do not fill the coffers of the Central
Government., It doeg not help mg to re-
duce taxeg and it does not help me to
spend money on subsidies. 85 per cent of
the personal direct taxes go to the Sta-
tes. The point that has been made is
that we did so because by the price mec-
hanism the States will not get a share.

SHRI PARVATHANENI UPENDRA:
" That ig true,

SHRI VISHWANATH PRATAP

. SINGH: But T think that is a question of
debate on revenue sharing and not on
the price hike. Yet I will not make
that point. Tt is between us and I Fnow
seriously you are not making that point.

SHRI PABVATHANENI UPENDRA:
Since you have looted us, we are grudg-
ing on that.

SHRI VISHWANATH PRATAP
SINGH. Let me remind you that overy
Stat, Plan ouflay for 1986-87 has gzone
up by 20 to 25 per cent from last year.
And thig biioyancy in tax Tealisation and
finance Commission’s flows have gone to
the States.

The point is made that we are in col-
lusion with fhe rich. THWis whole year
is a testimony that we ‘have not com-
promised with however rich™ 3 person may
be when it came to tax realisation for
the poor. If Anybody is havifig the share
of poor in Ris tréasiifes weé will open
those locks for the - poor, - “They know it
fully well. There Is Tio question of any
conspira y with the rich. ‘So Tet us make
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charges which in your heart feel is cor-
rect and true. For the floor T can allow
it, that is another thing.

Sir, thepn the wonder remains yet why
the administered prices were  raised?
Now here I will take the House into total
confidence and share with the hon, Mem-
bers where I shared the strength of the
economy and where the pressures or
tensions of the economy are there. I

- suppose ¢ach price rise is symbolic of one

challenge that we are facing in the eco-
nomy. As regards coal price hike, the
coal companies were making losses to
the tune of Rs. 1 crore per day. Zould
we wait for more days when you ask for
what was the urgency?

SHRI M. S. GURUPADASWAMY:
What about the efficiency?
SHRI VISHWANATH PRATAP

SINGH: T will come to that. We will
take care of that, We cannot go on
loading inefficiency to the people. I'here
is no discriminatioy on that aspect,

Sir, regarding coal, fertilisers and pet-
roleum products, I will take three prob-
lems that we have been facing and the
pressures which we have in the economy.

The loss on coal per day is symbolic of

the resources generation problem that we
thave in the public sector and some of,
the loosing areas of our public sector.
Public Sector has played a very important
role. It will continue that role. But
whep there 1is a problem, it is better to
talk about it.

Regarding fertilisers, subsidies are im-
portant. We shall not give up subsidies.
But fertiliser subsidy within five years has
gone up by 1,000 per cent. In 1980.81
it was Rs. 170 crores, whereas in 1985-86
it is Rs. 1,700 crores,

Regarding petroleum produCYs an hon.
Member has said that. .

ot ey iy feest T FAT IR
g aar Afm fr g w8,
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There is a genuiné point. There is no
question of making stand on it.

Thirdly, petroleum bringg f BOP in
the kitty, reaching in the very first year
of the Seventh Plan 40 per cent ‘mpoiis
on our total consumption, whereas the
Plan had envisaged in the Seventh Plan
that it will rise from 31 per cent to 38
per cent imports on gur total consump-
tion, But in the very first year of the
Seventh Plan we are importing 40 per cent
of our total consumption, So public
sector losses, bulging in subsidies, bal-
ance of payments are the cOre challenges
we are facing in olir economy today.

Now, having spelt out the problem is
not enough, There is a problem, But
how do we get about it? In this I will
come first to public sector and adminis-
tered prices, all I will join ‘together. '

In the Fifth Plan what ‘Wwas envisaged?
that the public sector will be financing
about 53 per cent of our plan. In the
first year, the load that could be put on
the public sector was about 37 per cenu
63 per cent came from budgétary sup-
port, took up what the load could rot
be put to the public sector. Now what
happeng if there are continuing losse; 18
that either it gets reflected as price rise
or larger deficits. M is a problem. So,
1 agree where it is pointed out that
resource raising shoulq not be through
prices but should be through efficiency
and this i a point we do perceive and
we have strictly committed ourselves that
the efficiency of the public sector has to
improve. Our Printe Minister has said
that from high cost economiy, we have to
come to low cost economy and there is
mo option, I see no option without in-
creasing the efficiency of our public sec-
tor. Because money which we are put
ting is bringing 7 io 10 pér cent. If
the return is 2 per cen; or 2-1/2 per

.
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cent, one day fhg financial system is 10
come to a grinding halt. But T do agree.
here the workers, the Governmeat and
the Management have to come togethet.
We will have to take workers into confi-
dence. . May be, some day, we can come
and collectively df¥cuss. Those aowble
members, who are working with the wor-
kers’ unjop and the Governmen; and the
public sector can come togéther and try
to fing out ag to how we can tackle
these rroblems.” By this, at no moment,
T would give the impression that public
sector role will,  ip any way, be dJimi-
nishe:d. 1 want t6 make if clear that the
publi: sector HRas been thé hiab of owr
effickency. Tt has been engine of our
economy. It continueg to be so and
would continue ag the commanding hei-
ghts of the economy. Only we want to
know the contributions frém the invest-
ments that Tiave been madé because there
is the people sectdy alsg to which we
owe an obligation. For this, we want
to come With a policy paper and in this
very Session, we will come with the po-
licy paper and in tBls very Sesston, we
will come with fhe policy paper on admi-
nistered Prices becaute the fear has been
expressed and many hon’slé Members
have said that you can bring hike in prices
any time you Tike. That is not the case.
I will not go into this. Tt has no re-
levance with th, today’s debate as fo how
many times the prices have been raised.
It has beep taised twice during Janata
Party Rule. But these are not the -ssence
of the debate. Some time later, T will
make these comments and cross-com-
ments, What will Be the main objective.
First, of course, ig efficiency, second is
maintaining the fair stability in core sec-
tor on administered pricés Tike coal, POL,
freght ang ste¢’. Now, the core sector
inputs has a multiplying effect. Then for
cost evaluation morhative standards of
capacity utilisation ideg hag to be studied.
On that basks the costing should be done
so that inefficiency which is there .or
any mismanagement which & fhere of the
public sector should not be transmitted to
the peoples’ sector. And if we can come
with some longer assessment of these com-
modity prices, we can give a fairly stable
Period. Or alternatively, instead of com-
ing with large jumps of price hikes, small’
adjustments can be made within nertain
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guidelines. It is a question of debate
as to the modality that we can adopt.
But .at the same time, 1 will plead
with you where the costs of inputs have
gone up, For instance, in fertiliser, on
imported sulphur the increase has Seen a
few hundred rupees per tomne. Or where
wages go up or where the capital invest-
ment or the capital cost ig higher, what
can be done? Some increase we should
again absorb by increased efficiency, We
cannot pass on 100 per cent, but some
percentag, we have to pass on. Otherwise
what will happen? We will be subsidising
the private sector to make huge profits
by keeping even the genuine costs of the
public sector down. They do not trans-
mit it in our system to the consumes.
And if we ‘depress the prices of the public
sectoy unduly, that will be mopped up by
the private sector. Do you want the
private sector to go on making huge pro-
fits out of the public sector? If you bleed
the public sector this way, you create a
wrong impression about it and one day
people will qay: it is mo use; it is mak-
ing losses. .Here I would plead with
you that we have to take a balanced
view, Ang the Government is prepared
to take 5 balanced view on this.

The other aspect is of subsidies. Now
subsidiés are necessary. Why is it neces-
sary? If the present system were totally
equitable, then there would mot be any
poor ip our ecomomic systefi. But pre-
cisely because the present economic sys-
tem doeg not deliver the economic benefits
to the lowest rung, it iS necessary that
the State takes out resources from those
who have it and through the subsidy sys-
tem give the resources directly to those
who do mnot have it. That ig the ratio-
nale of the susbidy. While we have to
do this, we want also to see to what
dimensiong it has now come. HeFe again
T will agree that if the overhead chai-
ges are heavy or there is leakage in the
management, we should 160k into it and
try “to bring down the overhead charges
so that the whole subsidy benefit 3oes
to the consumer pather than get absorbed
in between by ovethead charges,  Now
with the rate at which the subsidy has
grown, if we are to continue for five
years at the same rate oF growth, the
total subsidy in the Five Year Plan will
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amount to Rs. 41,000 crores. The Plan
lhas provided for about Rs. 17,000 crores.
If we deduct Rs. 17,000 crores, cven
then it will mean about Rs. 24,000 cro-
res more, equal to one year’s Central
Plan., Here iy a hard economic choice.
And Mr, Nirmal Chatterjee once raised
this issue: how much we wil] invest in
consumption development and how much
we WIll invest in—Mr., Nirmal Chatterjee,
you can defipe it: what is fthe other al-
ternative you pufs

SHRI NIRMAL CHATTERJEE: I
would put it once again. In 4 vicious
manner, one of the quirks of the IMF
and the -World Bank ig to lead us into
only anti-poverty  programmes in the
name of helping the poor so that there
is no long-term objective that jis -realised.
And my criticism was that the public
sector investment is being put at a very
low level 5 against the private sector
investment. That is one of the charac-
teristics of the Seventh Five Year Plan
also.

9 P.M.

SHRI VISHWANATH PRATAP
SINGH. My argument is over. ~He has
pleaded my case. The real issues are
there, It ig our core issue. I think
when we come with the policy paper on
administered prices, these choices are
mot extréme. But where to strike a bal-
ance? That is the delicate art of adminis-
tration and government. We have to strike
a balance; otherwise, what will happen?
We will have a system as Mr, Nirmal
Chatterjee apprehends and has ascribed to
IMF and World Bank, that capital in-
vestment is going down, is coming to a
grinding halt and all your resources being
pumped into subsidies. He alg, opposes
that. I think we have a common ground
there, The real way of tackling this pro-
blem—it is not that we are hemmed—
is producing cheaper grain. Even today
our graip is sevéral timeg costlier than
that abroad. If we produce cheaper grain,
our problem of gubsidy and making chea-
per grain available to the poor can be
solved, So gredter producfivily is the
answer we can give “to this economic pro-
blem, as well as subsidisation to the poor
who cannot get enough to eat. Here,
when qur Prime Mhister talks of fechno-
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{Shri Vishwanath Pratap Singh]
logy and talks of tethnology Tn agriculiu-
ve, it is very necessary. The economic
problem is the prdblem of feeding the
poor. below the poverty line, and modern
technology has  bearing on it

Now coming to deficit ﬁnancmg Matto-
i said our economy has shown Tesilience
and it has absorbed larger deficits, 1T
will not tfy to play with geficits. Tt is
a dangerous thing. A Finance Minister
has to be a little conservative. But it is
also true that last year, in 1984-85, we
had a deficit of the order of Rs. 3900
crores. Last year’s budgel represented a
budget estimate of Rs. 3300 crores. In
between we passed several Supplementary
Grants. Yet, th. inflation rate of these
‘twa years in macro variable hag been very
creditable. Tt has bBeen in a single digit;
the double digit, etc. is not there. There
are two factors so far ag deficits = are
concerned. Ong i§ GDP has a bearing.
If our GDP has gone up, it can take,
if our production has gone up, it can
absorb farger deficits. So, the root of
deficit is not totally closed to me. But
I cannot play indiscriminately on it. The
leeway is very small. That is afl. T will
finish that.

Now, the point is in the overall. If
investment in agriculture, if nveslment in
core sector, slows gown, finally the infla-
tion rate will be very much higher. We
are talking of prices today. With fower
production, with oWer generation of in-
comes, in the agricultural sector, there

will be' no way ip which you can con-

trol prices. Then it will come in a per-
manefnt fashion, it will come in a non-
administered fasHion, against the will of
thé ‘Governmént and with no control. So
we have fo put in investments in these
sectors so that We cap fight a sort of
scenario where W, permanently get into
a gpiral and then we try to get out of it.
Coming to POL, T related it to the bal-
ance of payments issue and the facts and
ifigures hdve been given. Then you say,
“When the pricés™ are -coming doWn in
the internafional market of crude, why
have you hiked the prices? You have
giferi Us a Jolt. We thought that since
the prices are comifig down in the inter-
national  market, in' the coming year’s
Budget the prices might come down.”.

essential commodities

Well, I can only say that in a car there
is ‘the driver and th&re is the passenger.
The driver’s duly 35 {o reach the passenger
to his destination as comfortably ag pos-
sible. But, if the driver sees something
ahead which the passenger may not be
seeing and if he applies the brake, the
passenger may get a jolt and he may

" ask the driver why he applied the brakes

suddenily and give a jolt. But it was m
the interest of the passenger that the
brake has been applied. Otherwise he could
ave gone smoothly and met with a big-
ger accident, Therefor, it was necessary
to give a signal that it jg a . costly form
of energy that we are using in terms of
our foreign exchange, T, the balance of
payments we do have a problem in the
sense that we are walking into a debt trap
and we will never be able to come out
of it. But the country is strong en-
ough to stand up and make any sacrifi-
ce that is peeded. It has made sacrifices
for its independence anq it has fought for
its independence and for achieving econo-
mic independence also the people will stand
up and will be prepared to make any sac-
rifice that is needed and we do not have
to have any doubts Wwithin India. But, yes,
we have the responsibility of payment of
the TMF loans. Oil, which was our main
saver of foreign exchange will no be avail-
able to the same extent it was available
and it will not be available to the same
extent in the Seventh Plan as it was
available in the Sixth Plin ang our
concessional funds are drying up. There
is a pressure for commercial loans which
are a high-cost money and this year the

_exports did mot pick up at the rate which

was expected. So, if you are seeing this
scenario, is it not right to give a signal
to the counrty that here we have to be
cautious? At the same time, we have to
remember what the Petroleum Minister
has said, He gaid that this fall is f8wipo-

rary and we just go on consuming and
when it is hiked up, we become so depen-
dent that we are hit three times more than
what we are hit today. But itis not only

the POL that we have to adjust ourselves
to. We are trying to see quantity-wise alsg

we are putting some restraint. The rate
at which it was going, we want to put

some restraint on that also because it is
the basic energy need. Otherwise develop-
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ment will be affected. At the same time,
we have to go in for energy conservation
in the country. Railways, I agree, have. ..

SHRI PARVATHANENI UPENDRA:
Can 1 disturb you for a minute?

SHRI VISHWANATH PRATAP
SINGH: Yes. ) ’

SHRI PARVATHANENI UPENDRA:
You say that you have to put a restraint
on the consumption of petroleum products.
But our experience in the past has been
that whenever the price hag been raised,
everybody - thinkg that he should save pet-
rol ang he thinks like that during the first.
few days. But, later on, people continue
to consume the same amount or more.
Do you think that you can really put a
stop in this way?

SHRI  VISHWANATH PRATAP
SINGH. The point is that it is not thal
there will not be any increase, but the rate
of growth can certainly be affected the
rate at which it will increase can be
checked by a person.

Then, there is- inefficiency not only in
the public sector, but also in the private
sector and this energy should be used
effectively and efficiently also, But a sig-
nal has to be given with regard to that.

Then, we have to improve the perfor-
mance of the Railways. Tt has improved
very creditably this year. " In power also,
there has been an improvement this year
and we have to maintain that improve-
ment in the power sector and we have to
think of alternative sourceg of energy and
coal being the basic thing, we have to
see to what use it can be put to. On the
balance of payments side we have to see
what the items of import are on the agri-
cultural gide. The items of import are edi-
ble oils and sugar. A heavy foreign ex-
change drain is there on these two itemsS
alone. We gave 3 signal to the farmer, It
may mak us self sufficient in foodgrains T
am sure if we give a remunerative price
to the farmer on these counts within two
or three years we will be free from im-
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porting it and get rid of the flow of
foreign exchange. But there is no painless
way to self-sufficiency. On these items if .
there is shortage or there is problem. We
will have to live with a little price rise
rather than go the easy way of imports
and depressing prices, Here also, while
we have constraints, we are making quan-
titative cut in the imports of edible ojl.

Now, you will also say on capital goods
and the screw-driver technology, I quite
agree that we should have a look into it.
Where it is screw driver technology, our
foreign exchange anyway goes up to 90
per cent of the finished product that would
be brought and the prices ere hiked up.
1t is giving us nothing, W, are going to
make thig exercise and where in the name
of collaboration or indigenisation or only
Indian name is there and it is almost
practically no material foreign exchange
saving, we will try to look into it and
make corrective efforts At the same
time, our trade with rupee payment area
with socialist block becomes important,
because here the free foreign exchange
need for trade is not there. We do not
get into the BOP problem with the socia-
list bloc. So it does assume importance.
The quality and price rise being equal,
we should have a thrust to identify
thingg thay we could buy from the socia-
list blocks. There are many things we go
in for. There are absolutely the latest
technologies that are as good. And this
perception is with the Government, and
We are doing thig exercise.

Now, about one thing let us be honest.
"When you go out to make a noise as
much as you like—and you should do it
because that gives you political mileage;
awvhy shouldn’t you do it? (Interruptions)

SHRTI PARVATHANENI UPENDRA:
The word “noise” is not the correct word.

SHRI VISHWANATH PRATAP
SINGH. What should I say? I can’t say
“song”, (Interruptions) 1 can also say
“song” if that song really makes that
noise. {Inferruptions) But as hon. Mem-

~ bers are being put the question, 1 do
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not want to do arithmetic with the
stomach of the poor. It is not in good
taste.
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'SHRI  VISHWANATH  PRATAP
SINGH. But sometimes one has to say:
please just work it out. It is correct, it is
my experience in my village side also, that
so far as the workers would be concerned,
his consumption in a month would be ab-
out 5 litres of kerosene, At 14 paise, it
works out to 70 paise per month. It is a
burden. Even one paisa is a burden.
But the whole scenario, the total scenario,
is: Do we have the courage to ask him
also to share and also to provide for his
future? We do not have a right to ask
him, unless we provide for his future, At
the same timé, it is against every 14 paise

per litre; you are still giving about 70
paise. You are still burdened in a much

greater proportion than you have put on -

shoulder it.
have

him. We will continue to
There is no question about it. T
said so.

Now, coming to some of the points. T
want to mention, one is about the cost
of administration also we will have to 100k
into, that is, those areas of the non-Plan
expenditure. Seventy psr cent means
defence, interest and subsidies, T was
seeing the chart of administrative cost to
total expenditure, It has been maintained
at 9 to 10 per cent. This figure is  not,
drawn percentage-wise. Yet, where effi-
ciencies can be done, we are doing that.
We have to give a thrust to exports. Some
Members do have reservations about ex-
ports, But in the critical area of foreign
exchange earning, where we need it, we
will have to earn that foreign exchange.
Now the question came up cf the World
Bank and the IMF and the dictateg of
the World Bank. Well, T think, those
Members who are more senior to me in
the House must have heard this on every
occasion of the debate. When we go to
the annual Ramlila we.hear the same
‘samvad® every year, So if it is
“‘samvad’® then it is all right; T don’t have

|
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to answer it, But if you seriously mean
it, I think, India is one country in the
developing world which has stood up
against conditionality and increasing
conditionality. And we stood up and said
so. And you have asked as to why. May -
I say that before we came in 1980, be-
fore we took up the IMF loan, there was
a year 1979-80? And in that year, the
wholesale price index shot up by 22 per
cent, {, nationa] income fel] by 4.7 per
cent., the industria] production declined
by 1.4 per cent, the imports increased
by 34 per cent and the infrastructurc
was in a shambles, -And that was the
background. of forcing the country to go
in for a loan from the IMF_ . There are
people who are asking why we have gone
to the IMF. 1t is this Government, after
improving the conditions of the eccnomy,
that said that we will not take any further
IMF loan and that it would go back. So,
et us not pick up the past.

SHRI GURUDAS DAS GUPTA: Mr.
Vice-Chairman, Sir. will' he snswer my
straight question whether it is true that
the Coal Secretary...

SHR1} VISHWANATH PRATAP
SINGH: I hove answered it. The other
question that wag being raised. ..

SHRI GURUDAS DAS GUPTA:

Whether iy is true. ..

THE VICE-CHAIRMAN (SHRI SAN-
TOSH KUMAR SAHU): Let him finish,

PRATAP
The

SHRI  VISHWANATH
SINGH: The whole debate is there.
Budget is there, We will discuss it.

SHRI GURUDAS DAS GUPTA:
Has the World Bank insisted upon the
rise in the coal price or not? And ‘here
is the statement of the Coal Secretary.

SHRI  VISHWANATH PRATAP
SINGH: 1 tell you that there is no ques-
tion of yielding to any pressure what so
ever excepting the needs of our country
and our countrymen. I tell you that. 1
have no hesitation in saying it.
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SHRI GURUDAS DAS GUPTA:
There is the statement of the Coal Secre-
tary. . . .

THE VICE-CHAIRMAN (SHRI SAN-
TOSH KUMAR SAHU): Coal Secretary
is not all,

SHRI  VISHWANATH _
SINGH: Coal Secretary is not the Go-
vernment of India. (Interruptions) It is
like a Municipal Corporation. Municipal
Corporation is not the West Bengal Go-

PRATAP

(Interruptions)

THE VICE-CHAIRMAN (SHRI SAN-
TOSH KUMAR SAHU): Please do mnot
interrupt. )

SHRI  VISHWANATH PRATAP
SINGH: Then Kailash Patiji who initiated
the debate and many Members asked as

- to why we have brought it just before the
Budget. May T just remind you that in
the last seven years = the prices have
been raised 12 times outside the parlia-
ment, and -that in 1979 it was done twice
within two months, once on 17th August
and the other on 11th November outside
the Parliament.
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SHRI' VISHWANATH
SINGH: So far as the varicus Corpora-
tions, etc. go. now the coal is losing Rs.
I crore per day, Do you mean that we
wait for another Rs, 30 crores to go?
About the base year, a pcint was made.

PRATAP

80,

SHRI NIRMAL CHATTERJEE: The
Janata Government provided you that
base year.

SHRI VISHWANATH PRATAP
SINGH:Yes. But who was responsible
for the base year performance?

SHRI M. S. GURUPADASWAMY:
You supported that Government,

The base year for the Sixth Plan is 1979~
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SINGH: There is some itpression going
on that for thig Plan...

SHRI M. S. GURUPADASWAMY:

" Please do not forget that you supported

that Government,

SHRI  VISHWANATH PRATAP
SINGH: Let us not bring that thing,
There is another thing, It is also being
said that the Seventh Plan basé year has

been changed and, therefore, the Plan
has been cut by 6 per cent. The base
year remains 1984-85. The base year
has not been changed: This impression
should not go.

About manufacture of vehicles and

licences for manufacture of care being is-

sued, and at the same time talking about re-
duction in the consumption of oil, it is the
fuel-efficiens cars which will gave fuel,
which are being encouraged, and recently
in the case of a luxury car we have nol
allowed th, licence. Then, one thing was.
asked which I have pot replied, namely,
why, when international prices are coming
down, have I raised the prices of crude
and it looks very anomolous and contra-
dictory? Here the basic fact should be
remembereg WHat the imported crude, -
even today, after its fallen price, is
Rs. 1,000 pey tonne costlier than the
Indian c¢rude absorb this basic fact.
Now, i 1984-85, the perceéfitage of it
imported crude wag 20 per cent, This
year, in 1985-86, fthe percentage of
imported crude to total consumption, is
33 per cent.” So, when a costlier crude
is being mixed even after reduceq prices
with the cheaper domestic crude in a
higher percentage thén the average Price
of the crude goes up, Our domestic pro-
duction is cheaper by thousand rupees a

tonne. So, in spite of reduced prices in
1984-85.. .
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SHRT  VISHWANATH PRATAP
SINGH: This is what fhe average price of
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oil the weighted average, last year was
namely, Rs, 1625, when only 20 per cent,
though' costlier crude, was coming, ond
this year, it hag gone up to Rs. 1735 per

tonne, though it was cheaper crude than .

last year, but the percentage because it
went up from 22 to 33 per cent, and that
¢rude being costlier than the Indian crude,
the net prices have gone up.
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SHRI  VISHWANATH PRATAP
SINGH. I can give the details but this is
the basic fact, the broad fact that I want
to bring to your notice. In the end what
I want to say is. well, if vou want to
treat the people and you want to behave as
a doctor, well and good. But do not be-
have like a doctor who earns his living on
the fear of the patient and™ enlarges his
fears and thereby tries to perpetuate his
livlihood on year patient by your fear as
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a doctop ang you go to him. So far as
we are concerned, when it comes to any
decision making, we will not save our
skin when the interests of the country are
concerned and its future is concerned.
One road less, one hospital less or one
project less, nobody will come and ask
the Finance Minister, why? But the next
generation will come- and ask what {id
you do for us from this' Government?
To them we will reply, yes and we solidly

‘stand by that,

THE  VICE-CHAIRMAN  (SHRI
SANTOSH KUMAR SAHU). The dis-
cussion ig over.

The House stands adjourned till 11 a.M.
tomorrow,

The House then adjourneq at
twenty-five minutes past nine of
the clock till gleven of the clock
on Wednesday, the 26th Februa-
ry, 1986,



